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% The Lok Sabha met at Eleven of the
s Clock.

[MR. SPEAKER in the Chair]

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

Mr. Speaker: The Prime Minister
is not here. We will take up the
second item first,

Shri Hem Barua.

(i) ACCIDENT AT JAMURIA

Shri Hem Barua (Gauhati): Sir, I
call the attention of the Minister of
Labour and Employment to the
following matter of urgent public
importance and I request that he
may make a statement thereon:—

“The accident at Jamuria col-
Yiery on the 21st March, 1963
resulting in the death of six wor-
kers and injuries to several
others.”

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): An unfortunate
accident occurred in the Jamuria
A & B Colliery at 1.30 AmM. on the
21st March, 1963. The accident re-
sulted in the death of six persons,
including one mining sirdar and five
loaders. Two others, a timber mis-
trv and another loader, sustained
serious injuries.

The colliery is situated in Asansol
and belongs to M|s Equitable Coal
Company Ltd. The Deputy Chief
Inspector of Mines at Sitarampur
3160 (ai) LSD—1.

5610

received telephonic intimation about
the accident at 6.30 am. He and
other officers rushed to the mine
immediately., The Deputy Chief
Inspector of Mines is personally in-
quiring into the accident.

The accident occurred in a depil-
laring area in the Poniati seam,
where a stook of coal was under ex-
traction. All of a sudden, a block
of roof measuring approximately
60'x60'x3}’ fell without any warning
from a height of about 11’. The roof
had been kept supported by props and
cogs. The place is still disturbed and
recovery of dead bodies from under-
neath the fall has not yet been pos-
sible,

The mine produces 24,000 tons of
coal per month and employs 1900
workmen, of whom 1400 are employed
below ground. The output or employ-
ment is not likely to be affected as a
result of the accident.

Shri Hem Barua: If it is a fact that
the roof of this colliery is still loosen-
ing which has made the rescue work
impossible, may I know what steps
were taken by the Government to see
that these collieries are properly
managed so that accidents might be
avoided as far as practicable,

Shri R. K. Malviya: So far as this
accident js concerned, the enquiry is
still going on and we have not got any
final report. After the final report is
received, we shall be able to give
some more information about this acci-
dent.

Shri Hem Barua: What about the
rescue part of my question?

Shri R. K. Malviya: So far as res-
cue is concerned, the information just
available discloses that the roof was
supported by props and cogs and,
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[Shri R. K. Malviya]

therefore, there does not seem to be,
I thing, any lack of support.

Shri P. R. Chakraverti (Dhanbad):
The report says that for the last
twelve hours the Deputy Chief Ins-
pector of Mines has been trying to
reach the people underneath the fall.
May I know what is the latest posi-
tion?

Shri R, K. Malviya: I have no in-
formation yet excepting that which I
gave in the statement,

ft grem aw "/t (W))W
™ YRR FT ggeAd fam 7 fam gl
THEITF W TR @ g
FT FET AT AN gATF G & I
fede¥ra &Y qoa AF0 ] F fad
& fag £1% g9 9 F7 R I3
@ g ?

5l To fivo Arerlly : 1 {Y gl
RN AR ITFT Q@G FI AR
I FFT I FT BT w7 AGRE F
fad §1 fomr war &, w1 AT
FAFAT AHATIATT o7 § a0 2
R IFATE & 7oA § faemar o &)
TEH AT WG ) 9T FT FAA T
AT AT & ag oW IF faAr aran
g

Shri Raghunath Singh (Varanasi):
May I know when last the roofs and
cogs were examined by the Mining Ins-
pector?

Shri R. K. Malviya: That informa-
tion is not available. The only infor-
mation available is that the roof did
not give any warning. Depillaring is
a very common operation in the coal
mines and when the pillar is removed,
it gives creaks. In this case it did not
give any such creaks and, therefore,
there was no warning given bv the
roof at the time of the accident.
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(ii) CONCENTRATION OF CHINESE
TroOPS IN TIBET

Shri Yashpal Singh (Kairana): I
call the attention of the Prime Minis-
ter to the following matter of urgent
public importance and I request that
he may make a statement thereon:—

The reported heavy concentra
tration of Chinese troops in Tibet.

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): On the 1st March the Minis-
try of Nationa]l] Defence of the Peo-
ple’s Government of China issued a
statement that their troops had with-
drawp along the entire India-China
border on China’s own initiative and
that this withdrawal had been com-
pleted by the end of February, 1963.
The withdrawal was to points 20 Kms
beyond what the Chinese claimed as
the ‘Line of Actual Control' The
statement addeq that the Chinese
forces were “now far behind their
positions on September 8, 1962.”

On 3rd March, I received a message
from Prime Minister Chou En-lai re-
ferring to this unilateral action by the
Chinese Government and stating, “In
order to promote direct Sino-Indian
negotiations, the Chinese Government
has done all that is possible for it to
do. ........ Therefore, I do not think
that there should be any more reason
to delay the holding of talks between
Chinese and Indian officials.” I sent
a reply to Prime Minister Chou En-lai
on 5th March in which I pointed out
that “the obvioug thing if the Govern-
ment of China are sincere in their
professions regarding peaceful settle-
ment, is to accept the Colombo Con-
ference proposals without reser-
vations just as the Government of
India had done. We can go to the
second stage of talks and discussions
only thereafter.”

Since these exchanges took place,
certain other developments have
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occurred. One was the signing of the
Sino-Pakistan Border Agreement in
Peking on 2nd March. During the last
fortnight we reccived several notes
from the Government of China. Des-
pite their peaceful professions, the
Government of China chose to use
sharp and provocative language in
these notes, one or two of them being
actually scurrilous in tone. We have
replied to these notes and contra-
dicted the false allegations made.

We have also received reliable in-
formation of additional induction of
troops into Tibet, of projects of fur-
ther road construction along our
borders and of the requisition of Tibe-
tan villagers, pack animals etc, by
Chinese Armed Forces in Tibetan
areas to the north of our border.
Though the Chinese forces have with-
drawn 20 Kmg from what they call
the line of actual control, their con-
centration beyond this narrow strip
eontinues unchanged.

There are other factors of recent
developments which make it difficult
to believe in repeated Chinese pro-
fessions of their desire for peaceful
settlement, The Chinese Government
have, so far, declined to accept the
Colombo proposals. The statement
made by the Ministry of National
Defence of China of 1st March refer-
red to earlier, ends up with a warning
that “Although the Chinese Frontier
Guards have withdrawn from the linn
of actual control as of November 7,
1959, we have not given up our right
to self-defence.” This reference +»
“self-defence” in th~ context of what
hsppened in October and November,
19€2, coupled with Marshal Chen
Y:is statement in a television inter-
view to the Swedish Broadcastinz
Corporation that “judging from the
present attitude of the Indian Gov-
ernment, provocative actions on the
part of Indian troops will occur from
time to time,” may as well mean that
the Chinese authorities are contem-
rlating further aggressive action at
a time of their owr choosing.

CHAITRA 2, 1885 (SAKA) Attention to Matters 5614

of Urgent Public
Importance

We have therefore to be prepared to
meet any eventuality that may arise.
I hope, however, that the Government
of China will, consistent with their
peaceful professions, respond to the
unanimous proposals made by the
Colombo countries and accept the
Colombo proposals without reserva-
tions as a first step towards the resolv-
ing of the India-China border diffe-
rences by peaceful means.

5t amare fag : fassa Y
FET AT AfqF F7 § A -
e wersr oY &, M ag gk feda
FaF M asd g av«m & aF
aFa g i aeare g A ¥ fasaa Y
TETEATAT  GCHT F1 F 18 SRamaT 2
Wt

Wer W AW Tg AATIERT AT
g TAX AT aAnqF AN

st fem qEmEe (FEE9R) o
w1 & a1 gFar g fF gk fafaedy
N w §3 T s e v wd
A FT A ? AR gEq AT ag
g % 5@ o == 7 gar gar av |ar
g waY gard afsr Frf £ <a ?

WOR WERW : UG F§ AT
qraFar s ed ¥ frgard afsar
T &35 a7 48 | garT & 9eR
feedr &7 a1 ¥ w9 & fF | PR
fafre Evm g fw
ol FT %S R W& |

M wEAETTE AgE : AW AR §
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qardr a8t ondY | fww wifer g fw
St $F &Y am § 39 A7 § Fanar
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St FAEIN AFE : § H|r oAk
FE, A TETATAAE |

Shri P. C, Borooah (Sibsagar): It is
gathered that the Chinese troops be-
fore withdrawing from NEFA in cer-
tain places created some good atmos-
phere by harvesting the crops of the
people and collecting them for the
people in their absence, and before go-
ing they stated that they were not
against the people of India in the bor-
der areas, particularly, but against the
present sarkar of India.

Mr, Speaker: What is the question
now for clarification?

Shri, P, C. Borooah: I am coming to
“hat.

May I know whether this concentra-
tion in Tibet has any relevance to that
statement of the Chinese troops?

Mr. Speaker: He wants to know
whether this concentration in Tibet
has any relevance to NEFA? I could
not follow the question.

Shri P. C. Borooah: The Chinese
troops before withdrawing from NEFA
in certain areas have created some
good impression about themselves,
that means they harvested the crops
and collected them and said that they
were not against the people of India
particularly . . .

Mr. Speaker: This is not clarifica-
tion of any statement that has been
wade about the concentration in Tibet.

Shri P. C, Borooah: I want to know
whether that concentration hag any
relevance to the statement that they
are coming again; they said that they
would be coming again.

Shri Jawaharlal Nehru: I do not
know what exact relevance there is
Of course, everything may be con-
nected, But the stories that the hon.
Member has heard have reached us
too, that is, such statements were
made by some Chinese officers before
withdrawing.
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. W wiER ' awn (we)
¥ qg ST STt g £ A & Sy
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Shri Surendranath Dwivedy (Ken-
drapara): In view of these recent
developments, namely the concentra-
tion of troops in the Tibet area etc.,
may I know whether any special
attention is being paid to the areas in
Indian territories adjoining these
places to put a check to the activities
of espionage and sabotage, especially
to curb the activities of elements who
have extra-territorial loyalty?

Shri Jawaharlal Nehru: Naturally,
we try to pay every attention to any
possibility of espionage and take
action where we discover it. I do not
know what the hon, Member meant
by the last sentence, especially ‘extra-
territorial’. I do not not know wnom
he means.

Shri Surendranath Dwivedy: There
are parties and persons who have
extra-territorial loyalties, I want to
know whether their activities are put
in check, especially in these areas, in
view of the fact that they are nearer
to the border.

Shri Jawaharlal Nehru. I am still
unable to understand whom he calls
‘extra-territorial’.

Shri Surendranath Dwivedy: I
mean the Communist Party and per-
sons who hold loyalty to Russia.

Shri Jawaharlal Nehru: The hon
Member should know that Govern-
ment hag taken action in regard to
many persons who may be, who prob-
ably are, Members of the Communist
Party; but they do not proceed on the
basis of membership of the Commun-
ist Party itself necessarily leading to
that, for, there are many members of
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the Communist Party who have ex-
pressed themselves and acted in a
helpful manner in regard to this
Chinese aggression—helpful to Gov-
ernrent.

Shri Hem Barua: In view of the
fact that one of the reasons for this
massive Chinese troop concentration
on our borders might be to force the
Colombo Powers to force us to accept
the Colombo proposals ag adumbrated
by China, may I know whether our
Prime Minister is prepared to zive us
an assurance here and now that our
stand on the Colombo proposals will
not be diluted, whatever the conse-
quences?

Shri Jawaharlal Nehru: I do not
know, The hon. Member wants me
to give ali kinds of assurances.

Shri Hem Barua:
assurance.

Shri Jawaharlal Nehru: I will give
no assurance of any kind except that
our stand is there and we intend
standing by it. What other assurance
does he want me to give? Does he
want me to take an oath on some
sacred book?

Shri Hem Barua: No, no. I did not
have that in mind. I believe in the
integrity of the country as much as
the Prime Minister believes. There-
fore, I wanted him to reiterate our
stand of firmness, in regard to the
Colombo proposals, against this heavy
Chinese troop concentration.

Mr. Speaker; All that is contained
in the statement itself.

st aoaw fog @ gAR 2w a
fewora & fod ag o oy § fF
AT WYET 9T 9TEAT F7 OHT 6N
& wefgd TITW T § 1 A
# s @ g gy @R & q@r
wmar § fF gy TR O ST
fadY TIREE 3925 FX W g ?

St FEAETEE WE . TG TG
T aY o fra & w < &, /e

A very simple
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Shrimati Laxmi Bai (Vicarabad):
TOSe——

Mr. Speaker:
the Table.

Papers to be laid on

12-17 hrs,
PAPERS LAID ON THE TABLE

STATEMENT re. KRISHNA-GODAVART
‘WATERS

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim): I
beg to lay on the Table a statement
regarding Krishna-Godavari Waters.
[Placed in Library, See No. LT-1023/
63.]

Shrimati Laxmi Bai rose—

o WA . AHAEAT §IER
oG W E?

TF WA §IE g TS IS
qeAT  =EdT €

TR WERW . 9ER) FEed
ECEE AR (il

NOTIFICATION UNDER EsSENTIAL CoM-
MODITIES ACT

The Parliamentary Secretary to the
Minister of Food amnd Agriculture
(Shri Shinde): On behalf of Shri A.
M. Thomas, I beg to lay on the Table a
copy of the Uttar Pradesh Paddy and
Rice (Restriction on Movement)
Amendment Order, 1963, published in
Notification No, GSR 462 dated the
16th March 1963 under sub-section (68)
of section 3 of the Essential Commo-
dities Act, 1955. [Placed in Library,
See No. LT-1024/63].
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12°18 hrs.
ESTIMATES COMMITTEE
THIRTIETH REPORT

Shri Dasappa (Bangalore): I beg to
present the Thirtieth Report of the’
Estimates Committee on the Ministry
of Irrigation and Power (Power):

Central Water and Power Com-
mission (Power Wing).

Central Electricity Authority.

Central Electricity Board,

Central Board of Irrigation and
Power (Power)—Power Research
Institute.

12.18} hrs,

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government business in
this House during the week commenc-
ing 25th March 1963, will consist ofi—

1. Consideration of any item of
business carried over from
today’s Order Paper.

2. Discussion ang Voting on the
Demands for Grants relating
to the Ministries of Health,
Irrigation and Power, Labour
and Employment, Home
Affairs, and Works, Housing
and Rehabilitation.

—

1219 hrs.
DEMANDS FOR GRANTS*—contd.
MmisTrY oF EbpucaTioN—contd.

Mr. Speaker; The House will now
proceed with further discussion and
voting on the Demands for Grants un-
der the control of the Ministry of Edu-
cation, together with further discus-
sion on cut motions moved.

MARCH 23, 1963 Demands for Grants 5620

Shri Vishram Prasad may now con-
tinue his speech. He has already
taken 11 minutes. Ordinarily, only
10 minutes are allowed. He may
take two or three minutes more,

Shri Surendranath Dwivedy (Ken-
drapara): He is the only speaker
from our Group.

Mr. Speaker: Even then, he can
not take 15 minutes.

Shri Vishram Prasag (Lalganj): Pre-
vious speakers have been given 15
minutes.

Mr. Speaker; He should compare
the strength of his Group with other
Groups also.

Shri Hem Barua (Gauhati): You
have been very considerate about that.

o form wa® . T wEew,
¥ &9 arsfefes o Exfara fae
FIRAAT QAT | F AT HTIE
g Frgewqr fafeedy 3w &
A FgW AN FF FEw g
TERAIBCE ™ NF § e &
T fF gt wfaw o) g
¥ Froea fafaedy 3fr +Y sqaeq
g e wfed |« ¥ ogEE ¢ fE
Al AR FAfast § qF  fafaed
g &1 Frgaadt F19 AT few
forad fe AT @I FT AT FA X
fag g 3T | aF |

giom, degee FmET AWK
ASee GT2EW F AW 9T A TgAT
g o fr gfmw gafew wfaw
wfma # o & qar 9w dE
F RI@ET F1 e @ ¢y,
€ JFr ol 9% Q0 T8 ger E,
e ream & @y g F g
fafrec & ™A Fem {F fow awg

*Moved with the recommendation of the President,
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F fr @A wrde o THo ¥ e
AEERE AR AR A @ @9 g,
Y T & Efa ded AR i & o
@ aF @fE Sad  (TERaE v
A FEE TW@IT FAF | I 4
g & 3 o @R S
I arfg” arfF ogi W S #er
@ ¢ R W s g R
R} G3000  ITRT A HIR
fesiqe Mo § W@ go oA
& T

et & a § w7y Fg R
fr d@fs @ F w7=a% 3L F wAR
9 7 v fg Yy F1 faafae® <
A W[E TAAT WA a9 FT
Faea & | foa'd ¥ 3@ & qar wem §
fiF GRFIT T N FF FEH T ATE 5
g agaga T fafaw g W
gomwd fodt &t rafwwar T
TRy A wH ggr AwAl ¥
AT & FT SRa § 1 @
fo@ st aga =it g% F<w 9 @
9T |

g T @ i S mande graeiS
¥ fag f%?gﬁ'ﬁr Wﬁ?oo qafe®
|AGIMRE 17T & 7 & fae
o wERT 1 em foeet ¥ oAYed
9, a7, 7% faedlr &
TH feemn wgar ) 9w & F AR
# a7 aga @t el & 5 a@t
X YT AT ¥ qEEe §F 6 wiirw
o FANEl wF fafe Y Fgm
awt FT T g d ) Twgr awRw
oy qar FRA ¥ feag ot 80 g F
w5 sw e ar W wga
¥ @ AW A swA fafre
F gy At w N gm g wfed
AN g g Wy w AR F
qafes @a TaEe @ o @}
q @ | FT AN IF A
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¥ foeelt 3 fad waww @9 # oFv
w1,

¥ oF qq AeAe wgRa, HIT A
oA qafes gFEereg TR AT LeER
# et wifee fle #Y axw fammr
qEATE | Hg9 W FABTR A€
F @ Yaw g iafe Afv @
R o 9o s &
g 1 forat mav @ i gfaama & s
TR AN A F g Y &Y
W W WFHY T W TeAE
AT ITF AR FH AT F AR
f& amd AR A F IWIT A
A 8%t F AT AHY e
TERAAT & fAd Us3W 9T &1 §°%
F [ fFar Afe /-1
THA AT TH A Yoot &4 T
@6 qF ST ¢ WA, 8&Q W
g zar SO fF Re-%-%y FsARA
Y w1 $fmT A g A qar dw
TF W § A TgrEm H{R}X ag
AT RTAT TG T g HI
gfes &7 Fq I A FE T bAT
o W g T R oww aF 99
foafed e wr & ?

wFard fapa & 59 od
F F ®iv § fAgw Fwar I
g1 & ne-us & fAgU § 19
AT AT AY | Y FE{ AN ERA _T
I ar 4F 9ad fag faad e
Fr Tic 4T IGY {0000, ®IF ATH
g9 g | w@ET T W §@ dd
gd gur IAEr @A =@ F faR
g eFfFa w@re 99 F gudfaad
F fag wgiar) ¢ IWF A FE
BT THHT A FERET ¥ Ay
g mie wa ar e foh
H ¥ ¥ A wr wE s |
qro Taqe o B @@ W W §
Y a1 W wRde Firia oy
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[ fas sy

T T FE FoarE afefmie
Wt FaR § g A fwwwmn aw
TR I § "M T wffere
gFeST F& Ufc g AT |

faeelt Efafregm F e § &
AT ATEATE {F 3TN WA HAWTAY
¥ 00 T T Yoo g aF #Tﬂ
sig o ax o atE fafred wmw
QIHTT H & (8o FAEF HTER
feedt Tefafrgam ¥ 930 & 300
TH FT @Y T WCE T THaAT 4T |
qg TAET qF Qe F THEY € *fw
g9 Q%o TF gAY & § T grv
@l OIfe® TFEISF § FHEr F ai}
T FgA 9T T 5 TAT S A AT
arfed, IEF FEAIZ AT o AREX
i v fag a7

fagr e dNT AR Gy
iz Frow T d wIR HR FIAEn
aga g fF oF &% §H @ifrvreA
o dro gFidy Fwg, 1850 7 fagw
g1 ITH TAIT HE GHFAHF
BT | 9TF1 %€ TR F R 9
TH FE F AT GEE AT HERE
RE TR F TATST T FH & |
TR ¥R A TAeET W WI®
g @ AfeT G@ s ogEm waw
FTOFA TG | G G A ATH
gs WS Y oY @ e W
I F aEwg A FF wEE A
1% ST Wl Yoo TEX AEW FT 9T
@ g F fog & frar Al s
T FT AT

W WER™ @ AEAT §Ee
TF, UF 9 TH A ¥ G W AGY
X gFA 2 9 7% fF 39 fag s
weaig Avew fafaeex @wm wv A
fear @
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st fawwm s : e ar @
vafed uFTSrew sRS #1 O {WE §

:"6 W g

wow WERE : Oy X qEfa

THEEH Fher o e § g7
B

st faenw gy - S g, e
W)Y T 9 gEd e
Wt fawr ot @ & o9 3@ O @Y
¥ &Q WfFA gEF aEeRE (% 99
1 Y4 300 TET AT ¥ fggw
¥ QEw F fd @F wEW g 8%
faar 1 s A w@O geey &
“erey X f7an 1 g9 v b afed
FT Lo%%Y TG AGTF IV 4T | aww
s fFag T o9 agw Qavar
NI FE TawT A% fgars  foar
Ty g, ag Jesw F faar
™

¥ 0F aA@ AR HEE WS FAT
aeeT g | fafred Fow mwed
2.3 W@ TWE -3I-UR WX
3t-3-4R F = Fwifed A
A & fog fawrem | AT a7 T
$Ie THST H TWIMAT | ¢.R%
T F ¥R.93 qE A F A
Al (eYY aF i AW aw §
g1 WX q U AT HE TS
¥ @A & TaHe gwee & EEr
AT ET WX e F @ 7
WA A 9 & F® I WA T
AT @ AfFA gar aE T T
¥ 97 9Ty Y B mga A
Te, Qo @AY & fremmar) @@y
T 6T SER! T T GHE T WS-
Tge ge ¥ ®7 § de frar s
T YT A T &F BT R,3%,000
ww fafreed ww  fRfafecew
fafeed & o fer | SER AR e
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fafmerr w% ooEmw ¥ @
LRY,ede  f2ET 1 % SEIT  FE
fema =@ ar adl e WA HT
JwAT AT FIER g | % IEH[ «id-
WY ATeE B H T MA@
{¥Yoo GYI I WT (&YE FT uqH
T A WG TeaH - F @Gnn T
feme gom 1 g7 S91 § F9T wisd
feed & ag oam g AT s@IT A
T 9T L4 W 4T ATERT |

afgt ¥ § Fa9 @& 9 AR
FE T AT A@ JEAR FEAT )
o (84 ¥ FEW F Harfew 39 W
# e FAT A 3L @@ F AT
W wfafed § o fF g e F
HEE F W{EK I T GEAT 4G I
33 F0% AR 3¢ W § W
QTG & agwm fr 2w fremw A
W & fad e M agm & o
gg 3w foer #7 9% WX AiHw
A ¥ ag aw |

Shrimati Jyotsna Chanda (Cachar):
Mr, Speaker, Sir, at the outset 1
should draw the attention of the
House to the fact that the time allot-
ted for this discussion is only four
hours. It seems that the Business

Advisory Committee has felt that it

is not an important thing but I feel
that education is the basis of every-
thing, our character and what not.

Mr, Speaker: The Business Advi-
sory Committee allotted four hours
and the House finally approved of it.
At that time she did not object.

Shrimati Jyotsna Chanda: I was
not present then.

Mr. Speaker: That cannot be any
excuse,

Shrimati Jyotsna Chanda: Sir, I
should express my gratitude to the
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Government that they have taken up
the scheme for increasing the remu-
neration of the primary teachers by
50 per cent financial assistance to
the State. I believe that all the
State Governments would implement
the scheme immediately in their own
States so that the low paid teachers
will get some relief. While I am
mentioning about the primary edu-
cation, I find that conventional type
of education is still going on side
by side with basic education, A re-
grettable thing, at least in Assam, is
that the advocates of basic edu-
cation guch ag Ministers and high
officials send their children to mis-
sionary schools at Shillong and
scmetimes we are questioned by the
ordinary people particularly in the
villages whether basic education is
meant for the poor alone. We have
no answer to them. I find from the
1962-63 report that school meals are
supplieqd in Kerala and Madras and
65 lakhs of children are provided
with mid-day meals. This House is
fully aware that in the present eco-
nomic condition of our country,
most of the parents cannot provide
two square meals to their children.
It leads to malnutrition and also to
disease, It seems the Government
proposes to expand the school meal
srheme to hundred lakhs of children
by the third Five Year Plan, but I
fee! a big number of children will be
left out of the benefit of the scheme,
it this scheme is introduced in this
matter.

Sir, we gather from the report
that in the secondary stage, more
stress has been given on the im-
provement of the quality of edu-
cation rather than on expansion. The
improvement of the quality of edu-
cation can only be made if suffi-
cient number of trained teachers are
available in the country. I may give
the instance of my State, Assam; the
requireq number of trained teach-
ers are not available for this pur-
pose. So, I request the Government
to establish a few more training col-
leges or institutions for this purpose.
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[Shrimati Jyotsna Chanda]

I would like to draw the attention
of the House to the fact that in the
secondary stage of education, one
student will have to learn, apart
from other subjects, at least four
Janguages. Particularly in my State
ol Assam, a tribal boy or a non-
Assamese boy will have to learn his
mother-tongue through which he is
educated in the primary stage, Hindi
as Rashtra Bhasha, English and the
regional language. 1 feel it is too
much for a boy of 12 to 14 years of
age. It has also been decided in the
Zonal Council that university edu-
cation will be imparted in regional
laniguages. If this practice is adopt-
ed, our boys and girls will be handi-
caoped. In a sense, it will be a
barrier to them if they want to be
:admitted in any other university,

Sir, it will not help integration;
‘hut I feel it will mean disintegration.
f find from the report that special
programmes for girls’ education re-
ceived Central assistance on a
cent per cent basig and these have
been included in the State sector of
the thirq Five Year Plan. Rs. 1 crore
has been set apart for this. I
telieve due to the emergency, no
cut will be made to that allocation
of money.

1 find that the National Council
for Women'’s Education has set up a
curriculum committee, and the report
of that committee is awaited. I wish
they have given a great deal of
thought regarding women’s educa-
tion, as I .feel it requires reorienta-
tion. I would urge upon the Gov-
ernment to give more stress on
technical education in view of the
emergency. The required number of
technical persons are not available
in our country. At least in my State
of Assam. one polytechnic institute
which exists in my distriet, Cachar,
has to carry on without the required
number of teachers for a long time.
The demand for one engineering col-
lege and one medical college to be
established in our region, that fis,
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Cachar, has been pressed on the
Assam Government for the last few
years. I feel that they will cater to
the needs of Mizo Hills, Manipur,
Tripura, North Cachar Hills and
Cachar. I request the Central Edu-
cation Ministry to consider the legi-
timate demands of that region and
establish one regional engineening
college and one medical college in
that area.

So many programmes have been
launched in regarq to social edu-
cation by the Education Ministry
which is more welcome at this criti-
cal hour. It may not be out of place
to mention here that the Social Wel-
fare Board, particularly in my State
of Assam, is to be congratulated on
the work that they have done since
the Chinese aggression. The Govern-
ment has given much thought to
physical education. It is now com-
pulsory in all schools, The National
Discipline Scheme centre at Sariska,
Alwar, is doing something remark-
able. I feel that only such kind of
things can bring emotional inte-
gration and such kind of training
centres should be opened in all
States.

For the propagation and develop-
ment of Hindi and Sanskrit schemes
have been initiated by Government
and we welcome it. Unless more
provagation and development are
made, we cannot expect Hindi to be
able to take the place of English in
the near future.

1t may not be out of place to men-
tion that Adhyaksyas and Adhya-
pakas, that is Principal and Lectur-
ers, of Sanskrit schools in Assam are
low paid. Even the students passing
from those schools get more pay
when they join the higher secondary
schools as teachers. We expect that
surh kind of anomaly should be
removed in no time,

Financial assistance is given to
the displaceq students from Pakistan.
But to my information, I find that
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the Assam Government has stopped
this assistance to displaced students

since  the Rehabilitation  Ministry
does not exist in Assam.

Sir, I would not take any more
time and conclude here.

Shri Mohsin (Dharwar  South):

Sir, I rise to support the demands of
the Ministry of Education. Education
plays a very important role in the
progress of the country. It is here
that we train the younger people who
are to be future citizens and who
would be the future parliamentarians
and rulers, So, it is necessary that
we give more attention to the child-
ren who are in the field of education.

The Mudaliar Commission which
surveyed secondary education has
defined the task of education in these
terms:

“Training of character, im-
provement of practical and emo-
tional efficiency and the develop-
ment of literary, cultural and
artistic  interests, which are
necessary for the full develop-
ment of the human personality.”

This can be said as well regarding
education in general and not only of
secondary education, We have to
see whether the education that is
being given today really helps us to
train the character and to improve
the practical and vocational efficiency
and the development of literary, cul-
tural and artistic interests which are
necessary for the devel-pment of the
human personality. We are to think
in this perspective.

It is true that there is much pro-
gress in the educational field in the
sense that there are more literate
persons today than before. Yesterday
one hon. Member pointed out that in
spite of such progress which is men-
tioned in the report, there are more
illiterate persons. It may be so in
number as the total population has
ipcreased; but the percentage of lite-
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racy has certainly gone high. If you
look into the statistics before us to-
day, according to the 1961 census
definitely the percentage of literacy
in India is more than what is was
before. In the primary education
stage, we have actually crossed the
target. In the middle school educa-
tion, we are crossing the third Plan
target, if we look to the figures of
1961-62 and 1962-63. In the later
stages of high school and university
education also, we are sure that we
are crossing the target. But with all
this, can we say that there is suffi-
cient progress achieved in the quality
in the primary, secondary and univer-
sity stage? What is the condition of
the schools in general as you find to-
day? There are these primary
schools full of boys and girls, but no
amenities are provided in most of
the schools. They do not have the
necessary equipment. They do not
have sufficient teachers. They do
not have the buildings. Leave alone
the buildings; let them be taught in
the open air. But they do not even
have the maps and charts and even
the books. They are simply clubbed
in a certain place and they are not
given the education which ought to
be given to them.
®

Sir, we are proud that we are giv-
ing education to a large section of the
student population in the country.
But we are not educating them in
the way it ought to have been done.
It has been a farce, so to say. It is
true that many schools have sprung
up. But the quality of education has
definitely gone down. This is evident
from the fact that there are reports
showing that the graduates who ap-
pear before the Public Service Com-
missions in the various States and the
Union Public Service Commission are
below standard. Lately I heard that
even the health conditions of the
students who appeared before the
authorities recruiting personnel to
the defence services under the emer-
gency commission scheme and other
categories have been found to be
very bad, It was reported that their
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[Shri Mohsin]

academic standard has also definitely
gone down. You will have to think
of some improvement at this stage.

It is said that there are many pro-
gressive achievements made in the
educational field, One such thing is
the mid-day meals that are being pro-
vided in the schools, In the year
1960-61 40 lakh students were provid-
ed with this meal, at present 65 lakh
students are being provided and by
the end of the Third Five Year Plan
it is stated that 100 lakh students
will be covered. To find out whether
this programme has actually been
successful you have to go to the
remotest villages. The funds are not
being utilised properly. The mid-day
meals which are purported to be
given, they are not actually given
because the voluntary contributions
are not forthcoming and the contri-
butions by the States are also not
provided. The Centre is giving only
one-third of the expenditure. What
about the balance two-thirds? The
result is, the amount sanctioned by
the Centre now is utilised for some
other purposes and the children are
left without nutritious food.

[}
The third thing is about school
text-books. We see that many stu-
dents who attend schools do not have

the requisite text-books. Of course,
primary education is free. But free
education does not mean that they

have got text-books also, India is a
very poor country. There are people
who cannot afford to send their
children to schools, leave alone pur-
chasing text-books for them. There-
fore, some arrangement will have to
be made for free distribution of text-
books at least in the primary stage.

While T am on this question of
text-books, I would like to say that
there should be some change in the
syllabus and also in the selection of
subjects. In the present history
books we find many things which are
deterimental to the integrity of the
nation and which disturb the young
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mind. Our Indian history in the past
is not so good. It is full of communal
hatred and fights between rulers
belonging to different communities. I
am quite sure when these text-books
are read by young children they will
definitely prejudice the young minds,
develop a certain opinion in them
about our past history and ‘also
develop a sort of hatred between
different communities or regions.
Such portions of the history will
have to be discarded. Let us write
the history of the recent years, of
great men who have worked for
communal harmony and maintain
the integration of India. Let those
persons who want to specialise in
the subject History at university stage
read the history of India as a whole.
But it is not necessary to bring such
text-books on history in the element-
ary stage or even the high school
stage.

I have to say a few words regard-
ing girls’ education. There has not
been any appreciable progress in
this direction, In the primary stage
you find 60.6 per cent of the girls in
the country attending schools, but
in the middle group it is only 16.5 per
cent and in the secondary stage it is
6.9 per cent. That shows that girls,
when they reach the age of 11 years,
have no tendency to go to schools. It
may be due to various reasons. Onme
important factor is that the system
of education which is given to the
girls is not proper. We are treating
the boys and girls alike and giving
them the same kind of education.
With all respect to the lady Members
here, I would say that the place of
a lady or a girl is the home. We
should remember that the object of
giving her education is to make her
a good housewife, a good mother
who will not neglect her child. Of
course, I do not mean that they
should not become legislators or that
sort of thing. But, I am sure the lady
Members here will agree with me
when I say that they ought not to
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neglect their homes. Many a time
we find children become wayward
because the mothers did not give them
much care. Whether the mothers go
into the social field or the political
field, it will be admitted by all that
they should not neglect their homes
and the education that has to be
given to the girls and women should
be to see that they become good
mothers and good housewives.

Then 1 will say a few words about
university education. The formation
of linguistic States has created cer-
tain difficulties for the linguistic
minorities. We are thinking of
changing the medium of instruction
in the universities to the regional
languages. But what about the
linguistic minorities who are seen in
almost every State? While I do not
want to enter into any controversy
as to whether it should be Hindi or
English, I do feel that there should
be some universities in every States
which will cater to the needs of the
linguistic minorities.

It is a good thing that loan scholar-
ship scheme has been started this
year. Many students would be tak-
ing advantage of it. Still, there
might be many students who may
not get it because the funds are limit-
ed. I would say that we should
create a situation where no student
shall be denied education merely
because of financial difficulties. Every
student, however poor he might be,
should be afforded university educa-'
tion in whatever field he might like
to choose. Let there be a system to
provide free education for the poor
children who secure at least high
gecond class or first class marks in
the matriculation examination.

Mr. Speaker: Now let us hear some
mother. Shrimati Laxmi Bai.

st wew A (fawroEm ):
sy ARRE,  oaad  fafres
qET A S g w0 fFAT §, SEd
fo & gmwy aurd W A § o
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f& o o egmaw fegromar 1
# wgm A § F o fd oo
& T g faar arar g afew dav
w5 foar T § | wigAw @ ar
carfar e, W1 SwdEd g &, S
FFqEaT g &, I aY §ar SgTer
2 J|WE AP M FAIC R E W
TET TE F@ E, IR ¥ AW
RWE ) wrww faf) @y W
AT TGN FL TEAT g, Iq A TEAT
wfysw & 1 AT oo ¥ S 39 F fau
BIF &, T FT L FAT L AW
T X fear wr g 1 & A
ffF IWaT gwec g W U W
FFEe R NI TICEE AR
g% 1 qFEAr W F fag g
7 FY sraeEar €1 g9 aa fafae
& g9l 1 qGT GE WX EH A daA
AT QAT F ) FAFH TN
T faar g, fFged v 4@
e |

oY A wEel F wgr fw
e WY faddr #1 @, 98 & @,
TERE 9@ AT S |
fefafem A&, S9 & «maw @
F AT ALF W | F T A
e g Afew F @ awadr g “aq
T FEETEER U ¥ & i)
T AL G EFATE | TF AT qIFIA
fafrey ®1 7w Jm faar @ W
@R 1 qav fan @ fafay
w o AT & [ g R
oA fafrdt & A o e
T TIFT T OE g AR 99 W
St @d fRaAT ST 91, IGHT FH F
fear mar &1 @a A A9 gEEA
fafrdy ¢ wedft @ W oERw
fafredy A T T UEEEE @
FHACTE | AR g g fF o wfe
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TR g fear et ¥fE q@
@ tfF smm oW o @ Al
fear @ &1 fagw W qEEw
Fefaa X gHEFET o fawT a
o fafaeey @ga F g T F
o I AT Ar Ay 5 S g
FU3 FH F a7 T@r a1 & 39y
@I I g FAT T feqr g
IEA TET FA AT JEr fHET v
fagy wrer 97 37 fafedy Y fewigw
X g & WA A ITH Ja"
¥} gu fafrer sme & W
P R #arar fFavar "iwEr 9
f& AR TET FG7 | AT MY TF
g T8 fFar @ g m3 wEm
e fEd fF 1y FAT R A
FT §3 @ FAT &7 faqr mw @,
it quTg AT FH F7 gy v
¥ o7 A gavag AT T E
fsgg faai & gk fafrex wmge
¥ N wigs @rrw 99T g |
AN T S E ag TEw
T F A oS @ FT I
T A g AR 3y T €
F g # @ AT g av agr
9T 3T FY AR A AN AT R
@ F fod I T T FW FAT
aifgd | gfvafedt arew FfaaT N
oY FOST T WE FfET agi )
T gERE & Ay s e
FE ) AT F A FTF gAFAT
fod =T, W T UHT AT
W@ W W I A g R
fay e Y FY AR AR e

T e |

# HTIFT aqeATr AT g R g
fra 7ot uqde ot e
A [l A AT HIT A oaga
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T AT & | FATA AT TG AR
oy e awdr €, Al & A B
FaE TN E, A FNET FAE
R ¥l W A U 99| 6
FW OFH F AR AT W AT
el o § 1 AT agd WY mard g
q7er, AfFA Wewe wIE™, WY Ay
T @A A, aFN T A E
# Hw! aqerar 9rgar g fw amgAr
e ¥ RTT FTF, AT FE
AR G 9T a9 god HId WA &
f& offem ok fergam § ST ]
AT TG T, TG H AN FY IS
FEATE, WK FEAT & A T qaT
FEATE | T AT TH TG & FH FQ@
g1 afsr gy #gr ARal #aga
g A feam S W osww
¥ g omg #1 oARa w1 gfe-
afeet Ad S Fwr ), w5 A
fordr 7@ foar F o, AfeT T
CIE-CC i o (R I 1
faar Ft af | qdt g AR e
“q%m%fwwmawré
FfF § 3w g, wxatd Sfrw)
g ga it dfed N F [z & g W

]

“The light has gone from our
lives. There is darkness every-
where.”

T ST 27 q Y AR N & Iy
QT a9 T AITEC A § P I
qd ITRT fa@rar F3@T § 1w o
F TN w7 fawmr qv F oAvaw
FY g F, §IT IS FT AGHT | IAY
SF Y F @ F agyr o fFar w9
g | 3% A Wied T 4 0
FqT,  wTOE9, qEEE, Q0
WTTEd &9 §F 98T FQ 4 | FT07 T8
R fir wrd wox = #1 I Al Fary )
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FT @A @ T fg|l ¥ 1 A A
gfrafadt ar Frwr @ g AfeT F1q
# @ arr A A E | G =
# 3T fF agr o aigAd wfRae A
g7, 3T N7 g7 & AW A aqET Y
ff AfFw g Faw woAfa ¥ A )
T A WIS ST A7 SET HTEAT
g AT | ITHT Foaw g gt o,
3 fufaueq o wfrgwaga 4| SO a9g
# 77T T AT FEA A 9gY T@
It At AfFw 3T F @7 TG FoA
g ar A fF =l F aaewr
ITHRY A GATH oY AT TR why
IS IR STt Y | W qY g
fF @RS F TH A JTH A H M
fear | gEET w98 & B O w e
F &l ¥ e AT AgY, AE
¥ meex ofrwd &1 A% e A &
ST & &7 farer a==i F1 Arfees a
@ &, AR wE F wfe T o
adi & 1 S A A ey A faa
AT @Y, A T H, T H AR
T @w ¥ 1 g wr w shsfafa
arar §Y @ & 1 gafed W St
F TAY FY TS & | T ford e
F oA F FIX S e fean
ST 91 |

weae REE : Wgfad argT ¥ agy
Y o FY @t | IgaRFT RS
fF AT qifvarE § 97 ol § W)
T AFEITE

st e ¢ & 9 g% Y g
@ g fF o ArEl # owsar a
¥ frT FTHr GuT A9 W1 AAF Qoo
FT F1 AT WE | F AT ¥ FEAT
argdt g B ¢

‘o AR (O TR aF a9ar’
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Tt e Aal F A, g
2, I M fear Svar @ Tgf aFaT W
g & | TR 97 7 ) e A7t O
TG TEY R | & A9 FEe ATt §
fF afe wiat Y a3 e e s Ay
oy ofefdd § frelt & 7 @ £
¥ 19 FTT &, [T @T I FH T
€ I9 YT 9 FE T T T &,
Qo ae TEdl § | fRT o we aee #
QAT AFT M ARAT FY oREE &Y
e TEY 27 |

s e AT o a9 IER
QAR & fA7 ¢xo FT To A T
g, afFa 9o g2 8 39 FUT To
WG | 9 W T ugaa & fag
qgT W AT WA 4w | afew
TR A 9% fod  T@AT JIfey 47 )
SAH WY § SATET AW g &, AR
e gt A R R A &
wfe agl 9 IaF O fagrs av T
Y feear 7Y feaw ST | 9T qfwa
¥ caqr Qo qxde fgar smar 1 =Y
awg & oS I=Et A W oefRat A
gAY WY & 1 97 9 O AR 9 Gar
g A T § | WIS Qo & fad-
far # Fot wigd @rrq o §
I o o 24 0T To T
FfF ged T e Ed A @
R

AR wzAg fafwer ghrw ¥
agr 3 g4 § | F 999 FgAr I’ §
fF AT SHT TFAT F a9 W R
FUT o TGT TATAT | ST & 6 AT
¢ FUT S& WG ®o FT FHT FT

TR

weaw WERD AR qHA WA
9 g T |
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it vars < F wre AT frfreet
{ Fgr AT § £ wmawy WY o 4
AFNgENagaw Aafay
FHY FF U FLH | 7Y Gefafaeaa
F@T A ¥ U FT A AT qIFAA G,
| AR ¥ eF qARAT F F ) foa
ST =Tfed

[ a1 § g A) = &
TEATTHT F AR § FgAT I F | W
ITH! AW AR F A7 T3 AR Aoww
w1 FITER F 759 A 3T grAq @OT
oY § e IF a2 W g7 2 &
ITH AR FE e 73 fagr s |
S @57 g 9 faardt gg @)
g 5 gy ¥ arg g Tav w47 | qEfAR
AT HEFT T gL AT WA & X A
et § 5 97 aF IR w9 fFaq
foetae ad 2, gay aUET aeEang
g W, IW AW TF TF A AT
&/ 2

TEIR WERY ¢ AIGHT GG A
N TF R TT AT TR FAT |

s aFevert oy aeie ¥ Ay
FETER FTH QA E, Fgi A7 A AT
oY e oy & 97 O HigF T Ay
HIAAFAT AG! §, SF (97 AT SATRT
qug A & 9iF 9i7 97 37 & AfwT
oAraT F fa7 W 97 Y § afits
AT IR qgq TN A AHAT

AT F AN FIE FITT AT Q&
F agd Wy A9 W § AR A
N "R & ITH T qard A
grafer g & g ferzd adf
MEF 1 T gy M el
grE &1 T o A fqmeoft g}
R IR AF g, F@ oW AN
R I T W TTH QA JI9Ag
Hr =fg@
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TR §F €O I T9 §
g fF qu dfeeasn & qudew § 157
T < faar 93 1 A w9 F
goe Fr3@ fomr &1 T A F
w3 F Aifam e F AR &
faq far fear sy s @ a3 &
sgaFw iar wEr T WH
fard fad wg,000 &0 WE T § 1 TH
& Har w5 Gl A & ) At Ay
AT § | A AR AT ¥ AT A (e @y
g fF g AR R AT & 3 a0 aF 9%
# gt @ & 1 97 TEiE #1399
gag ¥ 3y fagar & foF oo &
sy g arfgd | wifaaw Tafege
X A FTH AT AvEd | ag W
faeme & 99 & foq a3 =g &
Y g9 TG T AT FT T FIATET |
T GTEAAT FHIWTE AT A WET 91
AR A wgE @Y1 99 F faos
TR F & fof aga8 [ g 4 |
g I 3@ Ty o QA Jfed

agh & fog fas 3 & w9 Y
I qrfEd

sA WEYW : dwdl 1 gg At

fergmaT 7€ T & % 4 w2Y $¥ ff 9T,
F #1400

Shri Barrow (Nominated—Anglo-
Indians): Mr, Speaker, Sir, I would
consider myself unchivalrous if 1 did
not underline what the two hon. lady
Members have stated—the complete
inadequacy of the time to discuss the
Education budget and also the inade-
quacy of the funds. May I put it
in another way: We are asked to pass
the budget in a decsultory debate of
four hours,—a budget of 20 crores of
rupees, that is, about Rs. 5 crores an
hour, Rs. 8 lakhs a minute or over
Rs. 12,000 a second, I would respect-
fully ask you, Sir, to have this position
examined; this is a heavy responsibi-
lity which devolves on the House.
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‘There must be some procedure or con-
vention whereby the House breakg up
into Committees and goes into and
examines in detail the estimates and
the expenditure of different Minis-
tries.

Mr. Speaker; There can be only
one remedy. 1f the House decides not
to examine all the Ministries every
year and takes up a few Ministries
every time, then they can have as
much time as they like. They might
spend 20 hours on one MMinistry, but
they might take only six Ministries or
seven Ministries in one year. In that
case, we can spend that much time,
‘That is the only remedy. But if the
House wants that all the Ministries
should be taken up each year, should
be brought under this investigation,
then we have to be content with that.

Shri Barrow: Sir, the House of
Ccemmons does break up into Com-
mittees and I would respectfully sug-
gost that something similar should be
done here. As I suid, passing grants
at over Rs. 12,000 a second is a great
responsibility. I do not want to lose
much of my time on this Sir, I shall
deal with some educational problems

highlighted by the National Emer-
geney.
12 hrs. B

1 believe even if I am guilty of
uttering a platitude, that education
has a vital role "to play in this
national Emergency. 1 propose to
show later on, how because of educa-
tional chaos, our war effort is suffer-
ing. I believe, that some immediate
action is necessary to bring about a
certain amount of educational cosmos
in the existing educational confusion.

My hon. friend Shri H. N. Muker-
jee—I am sorry, he is not here—
has pleaded that the Central Minis-
try should not encroach or impinge
upon the autonomy of the States in
the matter of education. I believe
that the Minister or his Ministry
have ignored a significant and impor-
tant recommendation of the Emon-

3160 (ai) LSD—2.
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tional Integration Committee—the
Emotional Integration Committee

made its recommendation just before
the base and Treacherous Chinese
attack upon India. I believe that
now, as necver before, is there neced
not only for a national policy in
edudation, but for implementation of
that national policy. Sir, this is
what the Emotional Integration Com-
mittee has said 'in Chapter IV para
9:

“However, we are not unaware
of the unwillingness on the part
of the States to agree to such
Central co-ordination in educa-
tional matters. This was made
abundantly clear to us on a num-
ber of occasions by the States’
representatives at several meet-
ings and conferences. But we
are convinced that effective co-
ordination between the Centre
and the States is absolutely neces-
sary in the present circumstan-
ces—(These were peace-time
circumstances, if I many add)—
to evolve an effective national
policy in education, the imple-
mentation of which will help to
bring the States and Union Terri-
tories closer together. To evolve
such a policy, we strongly recom-
mend that, in any matter of
educational policy of an all-India
character, the Centre on its own
motion, or at the instance of
the States or statutory bodies like
the University Grants Commis-
sion, should confer with the State
Governments and other intcrested
parties and arrive at a decision in
consultation with them. Such a
policy arrived at by a majority
decision shal] then become an all-
India policy and all States shall
necessarily follow it. We  also
recommend that the Union Educa-
tion Ministry should set up suitable
machinery at the Centre to watch
the progress in the implementation
of such policies and should sug-
gest in consultation with the
State Governmpents concerned amy
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other measures needed to imple-
ment such a policy, We further
recommend that all necessary
constitutional changes should be
made in order to implement this
suggestion.”

The recommcndation does not ask
that education should come into the
Union List; the recommendation does
not ask that education should be
brought into the Concurrent List; it
merely asks that where a decision on
a matter of all-India importance is
taken by a majority, it should become
obligatory on the part of the States
to follow that decision. This recom-
mendation which I consider very
vital with the rest of the report is
being placed before the Central
Advisory Board. I would humbly sug-
gest that the Central Boarq is not the
proper authority to take a decision on
this matter. Whether politicians who
persuade themselves that they are
educationists, or educationists who
enter policies, all of them, have the
human frailty of succumbing to lust
for power. I do not think that the
Central Advisory Board which is most
concerned will be able to take an
objective decision,

Shri Surendranath Dwivedy: Does
my hon. friend mean to say that they
are more concerned with politics?

Shri Barrow: They are concerned
with keeping power in their hands, and
I say that anyone who enters politics
whether he is an educationist or not
succumbs to this lust for power; that
is what I am trying to point out. Such
a decision should be taken first by the
Union Cabinet, and after that, it should
be put to the National Integration
Conference where the Chief Minis-
ters are present, and then this recom-
mendation should be implemented. 1
Dbelieve, that the Education Minister
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should give the highest priority to
this recommendation. It has affected
our war effort. I will, Sir, give
instanceg of this. In our educational
mosaic, the greatest medley of pieces
is found in secondary education. We
have in some States a ten year pattern;
in some a eleven-year pattern; in some
States we have a twelve-year pat-
tern; in some States we have a eleven-
year high schoo] pattern. What is the
effect on the war effort.

If you see the qualifications for the
recruitment of airmen, you will find
that an airman can be recruited if
he has a matriculation or equivalent
certificate. Therefore, a boy who
has studied in an area where there
is the higher secondary of the eleven-
year pattern or in the type of school
with which I am connected, cannot
be recruited as an airman because
he has not got a tenth standard
certificate from an external body.
The position is even worse where

Emergency  Commissions for the
Army are concerned, For some
reason—I do not know why the
Defence Ministry has fixed the

qualification as the Intermediate. In
some States, there is no Inter-
mediate, and I say this—I am sorry
my hon. friend Shri H. N. Mukerjee
is not here . . .

Mr. Speaker: He has come now.

Shri Barrow: I am glad he has
come.

I say this that the boys coming
from residential schools, whether
they are Anglo-Indian schools or
Public schools, who have not taken
the intermediate ' examination but
who have done the eleven-year
course are fine material for the Armed
Services; they form the finest mater-
ial especially for the officer cadres of
the Armed Services
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My hon. friend Shri H N. Mukerjee
says that those schools teach them
good table manners. I say that even
if they only teach good table man-
ners, I think they would have achiev-
ed something; not only because table
manners are at a discount in the
Country, but because goodness in any
form is a virtue; in any form, good-
ness is a virtue, even in table man-
ners.

Shri Surendranath Dwivedy: He is
a product of those table manners.

"Shri H. N. Mukerjee (Calcutta
Central): No, I am not.

Shri Barrow: Let my hon. friend
Shri H. N. Mukerjee peruse the Roll
of Honour of those who died in the
battle-fields against the Chinese
Aggressor; let him persue the list
of not only of men but women who
have come out of the so-called Con-
vents,—let him look up the lists of
the officers who are serving at pre-
sent and fighting in the most hazard-
ous conditions, and he will realise
that there are hundreds of these men
and women from these residential
schools. I am not concerned with
what schools people come from, as
long as they know how to serve
their Country in the hour of danger,
I am certain, if Shri H. N. Mukerjee
has not got the grace to honour them,
the Nation will,

So, I would ask the Minister to
please have these two smaller ques-
tions examined. Why is the Defence
Ministry insisting on thess qualifica-
tions? If candidates coming from
schools where there is no tenth stand-
dard external examination then the
certificate of the headmaster should
be accepted. Where the Emergency
Commissions for the Army are con-
cerned, let them bring the qualifica-
tion down to the higher secondary or
the school certificate with which I am
connected. The larger problem of
implementing this recommendation of
the Emotional Integration Committee
is one of the things to which I think
the Minister ghould address himselt,
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and address himself without any fur-
ther delay.

Coming to other matters connected
with the national emergency, I must
congratulate the Ministry on the
number of useful booklets that they
have brought out which have been
distributed to schools in the Union
Territories. I belive also that these
books have been sent to State Govern-
ments. I am connected ~with 300
schools and I have receive commenda-
tion and praise from these schools for
these booklets. These booklets will
help the children to realise their res-
ponsibility in this emergency. Not
only that, they will also revitalise the
ordinary class-room techniques and
procedures.

In this connection, I would like to
refer to the National Discipline
Scheme, Here I am sory I have to
strike a discordant note. All other
Members, including Prof. Hiren
Mukerjee—for whom I have very
great respect and sincere affection—
have praised the National Discip-
line Scheme. I am not against the
Scheme. In itself, it has some very
good points but I am glad that it
has been integrated with the Physical
Education Scheme. I believe that
physical education is absolutely
essential for character-building, self-
reliance and physical fitness, I have
no doubt that modern physical educa-
tion schemeg are an absolute essen-
tial,—You can add a few features of
the Nationa] Discipline Scheme, but
the Nationa] Discipline Scheme by
itself cannot replace good physical
education schemes. I have been an
educationist for 35 years. I have a cer-
tain amount of experience where this
is concerned and ] feel absolutely cer-
tain that this integrated scheme is a
step in the right direction. All I
would ask the Minister to do is to
change the name of the scheme so that
the scheme should be put into proper
perspective and that the correct em-
phasis should be placed on physical
education. I would ask him to call
it the Emergency Scheme for Physical
Education and National Discipline, and
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not the other way around, I would
ask him also to have this under one
Directorate. I am making this sugges-
tion for a very good reason. There
are 35,000 physical education teachers
in India 1today. You can call them
PETs for short. There are only about
3,200 Natipnal Discipline Scheme in-
structors, It ig these 35,000 persons
with a good background and good
training who will have to implement
this new scheme. They should feel
that this scheme is their scheme ana
that physical education is belng given
the proper emphasis.

Then 1 want to draw the attention
of the Minister to the NCC in Public
Schools. T have had complaints time
and again that the NCC in Public
Schools ig & very uninteresting pro-
gramme. These are some of the
adjectives that have been used—spirit-
less, vapid, uninteresting, dull. The
boys in Public schools have a ‘much
better than usual physical education
courses. The NCC Programmes,
especially their camps, are the most
uninteresting.  From the time they
come to the time they come away,
they prepare for the final parade.

1 would also ask the Minister to exa-
mine the objectives of the NCC in
Universitics. If the objective of the
NCC in Universities is to provide
officerg for the Armed Services, then
I say that compulsory NCC in Uni-
versities wil] be a good thing; but 1
cannot believe that all our University
students are going to become officers
in the Armed Services, If the NCC
in Universities for our second line of
defence, it will be a’ good thing; but
if the NCC is introduced for discipline
only, then I would ask the Minister
to have this position examined by ex-
perienced educationists.

In this connection, 1 want to refer
to the question of Sports. My hon.
friend, Shri Jaipa] Singh, is not here.
He seems to be the ‘Member for acci-
dents’; Railway accidents and when
there was an ‘accident’ to our Hockey
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team in Rome, he was asked to pro-
duce a report. But what has happen-
ed to this report? There is also the
Jameson report on the “accident” to
our hockey in Jakarta. We are short-
ly sending a team tpo the South of
France; next year we will try to re-
gain the title when the Olympic Games
are held. We must bc given an oppor-
tunity to examine these reports as soon
as possible.

Then, Sir, 1 want to refer to the
Science Talent Scheme. The Minis-
ter will probably know, if not Mem-
bers of his Ministry will know that I
have been giving as much help as
possible to this scheme. It is being
treated as a pilot project in Delhi. I
would ask him to examine the details
of this scheme. There will be alter-
native essay papers in Hindi and
English. I have nothing against this,
but I do Dbelicve this, that if this
science talent is to be developed, then
the candidates who are selected must
have a good knowledge and under-
standing of English,

Here 1 feel 1 must refer once again
to my esteemed friend, Prof. Muker-
jee. In his impeccable English and
his almost Oxford accent, he dubs
English as a foreign language, by his
tone he tries to  stigmatise it as a
foreign language. As a member of
the Anglo-Indian community I must
say that it is hurtful; as a thinking
man 1 say it is illogical. The plain
position is this. Whilst English is
foreign in origin, for 200 ycars or more
it has been the mother tongue of the
Anglo-Indian community. 1t is, there-
fore, an Indian language, because the
Anglo-Indian community is an Indian
community; this conclusion has the
imprimatur of the Bombay High Court.

Reverting to the Science Talent
Scheme, I would ask the Minister to
see that a paper is set on the Use and
Understanding of English. I believe
this is absolutely essential for the
development of potential science talent,
and I have the support of no less a
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person than the Prime Minister in this.
I will read an extract from a speech

he delivered to the Vice-Chancellors’

w5 A Hig AT AW (A ag
amIa® fgg gl 3w F 9§ SR

Conference,

Shri Bade (Khargonza): Do you mean

8hri Barrow: I am not giving way

to my hon. friend.
He said:

“Now in scientific work, probab-
ly Russian is more advanced than
any other language; it probably
comes next to English in the
volume of work produced. So, we
have to produce people knowing
these various languages but, as 1
said, inevitably it is both advant-
ageous for us and facts of the
situation warrant it that we must
use the English language we know
already, and concentrate on
English as a window to the outside
world of knowledge..... I do not
think it is good enough to say that
English should be a language of
understanding and no more. I do
not know how you understand a
language without wunderstanding
the language properly. You may
understand a school book or some
simple sentences, but in order to
appreciate either a scientific book
or literary book, you have to know
it rather well—the language, and
we should aim at a thorough study
of the languages we take up.”

&Y wigm (g (qmfeamT ) -
ETT RN , § WO a31 €Y HUENS
g fm o ¥ g e oxig o a9
qiql 9w a9 wFwe T @
qFwr @@ F mae ageg, "W
g faer s # aurs §m
I aga any & fra § famah b
SRQT &7 S AT |

farr & geaew § § gy fraw
Fem 1 w9 fosr w1 wfom
aY ag § f oy faferg Y FX o=t &

i & 1 Al Gz a7 faew g
f& aame  faedr st i g
gAY AT qFT F0 e que ¥
TR 937 TY 99 W &, TP
Ol wa g € AfE wit @
TE: T TFR TG a1
AFTY F1 qg IeW A1 fF arcaamy
AT & faear s F AfET 9 €y
arg Se% fa=re 0¥ 75w fag g
FITAA A T G oy 9K
g 19§ fagah & g @¥
79 & ST q WY I A1 v Arw-
At TANr GO FT qrEar B 0
WER (77 W 1 I @rfAar @Y
WEAT FOd T g 9 1 zafad §
fragT #8m & o 7 e woredt
§ gmE 99 fEagw s\ A
AEIFAE | T9 § Tg R 3T
g A AT GF F I fEar
IR A oY TG Far {4 ag fmear
et 29 3w ¥ fag wememEs W)
AT § W g fog 9w & eaw 9w
% g fam-ooa ), wfag SRR
UF G O SR F T
FaT YO 1 gaE fom @R I ¥
grery ¥ OF AT ST &, A
Fad gAY WA AT §ogid &
wER g, % W gug § W @
& (a8 amvREE AR 9 g

o g A foE ¥ & # o
Fg Wl AT AT qwdt R, Fl wE
q< gAR {aamea) # @aar & W )
@G UF I Ear F1 6 S
gr &, 98 &9 341 81 @ & R WY
qET A T W AT g? d
awmaT g fF @ & &5 Frw )
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[t wiva fag)

farmr & & # gt w7 wAw gy
W grawEar §, @ 4 38 it fragw
wem fF ggfer # soet Ifaa Tl
2 | I g [, Afag
G F N AT A 1 I HF IRW
Tga @ watedT A =T & &
whag A fagg & iRar §
e #3 & Ifaw gur F3 F1 Ww
AT wifgd 1 gglaen & QR ¥ @y
IS Y qAT §—FF A W §
T, wfag o< wrex R 5@ A
oI WX G §  AER Igh
g faaw e fFmr g—fF w=-
IEATAE WAl FAW & [ETA
PR ASH F TFAFT FFAQQA
I TYaT T TR H FF g8 R/ @
@ifgd X @iwFi F T ¥ &
WTIY & 979 I &) e & 9,
aife § s =t #1 famin &1 o)
T NFART AFAE I | TR
¥ I I9 F1 Afr ITAA R, AT IT A
qTITEA R AR 3T F @i 1w
& IO F1 gETET g W) feanftrr
oIS TE FE 9T SN 0¥ G I FQ
§ fom & q@ v g, S wEawl A
gt ot g R

9 & qra @ & 7 ot frdT T
agr g fF A qoT-are-sent
T AT A7 ¥ ag TE g Tifgg fw
g frafadl 1 adaw g @
foar 7 & 9, I AT B WA-
F 1T A q@TE 4, IT qEl ¥ 3]
o gty @ 9w 3g whm @
& AT A g R IR e
g9 ¥ wgw Sfad WK qu faer &
o AR I 51 A ang § AW
wifg o fegre orF 1 W FFTS BY
fagr-gmet & Iy 9g @ 5 am
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a9 NFQ A F f97 3 AR faar-
IIHT TF AT ITCT FAT IT FT A5
T 1 AT AT TSA-GET o7t
T AR I AR I9F qrq A -
fagi w1 srgfas A 9N YTt FTAr
wrar, a3 gAAT fw wgr § faa,
AN AR IAATT I R &, qer T 947
WMo F®IT

gaR agt faar w71 98 I wAv@r
™

faer zzifg faag
fararanid  arEaT |
MAITETATA T
qAEH:  qd g@AY W

fear go # famg AR 931 F1 IR
ITH FT &, AfFA AT IT F7 qdAT
aa1a fegarg v 8, #9ifs faar @@
AT AN N A @ oIE—
g g AF, TE—AN FaT ary
g7 F1 I ¢ & a7, dar a9 &
faq, @23 &1 faar gd fam T
O 39 F XA &9 H qWgar g
QNAIT FAAT | ST gH K FRaT g,
a9 g9 19 Y AT FI0 AR AT 97
grm, @ g g9 FT g FA AR
QIR G Ern, A gH g@ W AT g
g wgl e § 7 3w w@E 1]
) wRgw @ W A AW
9, a1 PR W & @I A QY
gFar g 1

Qe AT @ e A, @
fr ard dar0 ¥ g Wi qegw
T F HEITIF &, WA F IS A [
gt g woh geaF ¥ foar a1 f®
g3 {err-qore WeITH FT N9
w0, FifF T8 & 99, 397 a7 "wfas
g e o o TN B QA & Al
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A AT AN O RT 1 WL HE
aafyg AT TF I FT 9FIQ, ar
qqy  gET a=9i, vt mfe S 97
Tfg T dmadi faem g &
qria Y &Y AT G —AT A a8 ITFYL
T 97713, "qar a8 fEdt 7 fFHg) 7FH1T
Faagra 21 gafad qav g 5
dgr ar & forg g fe foFa Iamal &
gqaerad F | § {9959 AT AEAv
g fx adwe foe-goneft aga wgdr
T HIR 9 F I T FT WATT
qf@da fear wrd fF g9 9< a7 9%
AR T F a7 AfuF g

g qF FIETL FT T &, Ty
AT § 5 39 arw FT QO = @
wra fF faet s foarem 87 3, =)
g HAET AT FT T AR AL AR fwaT
ATATFT, A7 F JaA FTYTAAT AFEEHTT
W WRWRFELATANT F7 097
=T FF I F F15 qfqerg 1 g &1
qfcom 7z ¢ fa faard a9 & &
THI AR T AW T 93 €W g
z® Fam @ AWA AR FJAR-
fawas foAt w1 faogrem) ¥ wadw 7
A f@ram . W@ aF QA 8,
ek gEH1 9T Y 4F A FY w
g amy fear o, a1 38 ¥ o @i
gy, ifs g At W% fagga
fagifaai o< 3 a3 1€ 75§ ™
a1 A F@ g

gty 441 ¥ fagyaar fasn &
garc e ad | 59 Y RE@F AW
Y fe v w0 # gfawr el
R gmfrsmg Mm@
T 93-forg $X & "9 90 F HFFH
T ST W IA FT LW I TG
& qgfoa v 3 & AFH FA
wg
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4% afas owa 78 ¢, g9 f™q
# Q13 et § $3 gAE AT TRV
g W AT A aemaear § f w14
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f faaifasl #1 areafas anr 1 AR
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X, 4r7, g W G99 99
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AR AT T 7Y w=ell 7=y FrorArat
1 G F A GGEAF G P |

™ TR F q9 F A o Y
SR 3 § fare Wi A Y 1 qurd
Rar g

Shri A. T, Sarma (Chatrapur): Mr.
Speaker, Sir, 1 wholeheartedly sup-
port the Demands for Grants under the

Ministry of Education. The Educatiom
Ministry has been taking keen inte-
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rest 10 implement the programmes in
all fields of education, namely, ele-
mentary, secondary and college educa-
tion, and it has been achieving good
results. It grieves me to learn
that a  little cut has Dbeen
made in the allotment on- edu-
cation, During the first World
War, the British Cabinet made a cut
in the allotment for education and the
consequences were VEry  severe.
Therefore, during the Second World
War, thcy not only gave up that
policy, but enhanced the allotment for
education, I know our Minister is ful-
ly aware of this fact and I would re-
quest him to see that the progress in
education is not handicapped due to
such cuts in this emergency and to
try to restore the same.

My hon. friend on the other side
said that the Government is afraid of
the non-employment of primary tea-
chers and so it does not want to
encourage the same in the elementary
stage. He said that a Member of the
Planning Commission said toa deputa-
tion from Calcutta like that. But the
facts mentioned in our report do not
tally with the observationg of the
hon, Member. Government has been
taking all steps to improve elemen-
tary education and anticipates a dearth
of 80,000 teachers. Therefore, I doubt
whether there is any validity in the
statement made by the hon. Member
opposite; I think it is far from facts.

The Centre has to maintain the stan-

darg in the degree courses. So far as:

university education is concerned, I
am sorry to state that no standard has
been maintained. The University
Commission under the Chairmanship
of Dr. Radhakrishnan has recommend-
ed that the three-year degree course
should be introduced, but the same
has not been materialised in toto.
Even now there are some universities
which have not introduced the three-
year degree course. Besides, even in
the case of those universities which
have introduced it, there is no mean-
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ing in introducing jt, because they
have only divided the four year’s
course in{p two stages—-a pre-univer-
sity course covering one year and a
three-year course in the degree stage,
So, the intention of the Universily
Commission has not been materialised
so far as the threc-yeer degree course
is concerned,

Another trouble has arisen in the
secondary stage. Now there are two
types of secondary schools. One is
ordinary secondary schools and ano-
ther is higher secondary schools.
There is diversion and there is no uni-
form standarq in the secondary slage
also. So, I request the Ministry to
be firm and to maintain uniform
standards throughout the country in
the secondary stage,

There is another problem about the
medium of instruction. Til] now no
final decision has been taken in the
matter. We know that the professors
of all collegos are over-anxious that
there should be a change. There is
no doubt about it, but the Government
must take steps in this direction. Un-
less the Government takes bold steps,
this cannot be materialised. Even if
a fina] decision is taken now, it will
take 10 or 20 years to materialise the
same. So, I request the Government
that the University Grants Commission
may be asked to take proper steps and
to come to a final conclusion. At least
in areas where Hindj is predominant,
Hindi should be finalised as the medi-
um of instruction, It is the language
of our State. It should be the official
language or at least an associate official
language. We should encourage Hindi,
and text books in Hindi should be
published. I know India is not lack-
ing in eminent scholars, scientists,
lawyers, mathematicians and philo-
sophers. If a decision is taken in this
matter, these eminent scholars will
exercise their brains and produce good
text-books in a short period, There
are publishers who are anxious to
publish these, text-books, because the
publication of text-books is a highly
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remunerative job. I would, therefore,
suggest that some decision should be
taken in thig matter also.

There is another thing which deser-
ves due consideration, and that s
tho revision of the courses in  the
college stage. I fully know that the
University Commission has recom-
mended the introduction of Indian
text-books ag far as possible. But no
action has been taken yet in this
matter, For instance, our graduates
are taught western philosophy, eco-
nomics, mathematics and other sub-
jects. There are text-books of Eastern
outlook on these subjects in Sanskrit.
If Sanskrit books are not accessible to
graduates, they may be translated and
taught. I would, therefore, request
the Government to try, through the
UGC, to introduce Indian books of
Eastern outlook as far as possible in
the college stage.

About history, Sir, our present
Indian history is not a true history.
It is a creation of the imperialistic
authors. They have depicted the
Indian facts otherwise. So our Indian
history is full of 'mistakes. 1 would
draw the attention of the Education
Miristry to this matter and request
them to revisc the Indian history.

1 will give you one example, Ac-
cording to us, there existed a king by
name Vikramaditya. Everyone knows
that he was the greatest king in India.
Ap era runs in his name. According
to the historians there was no king by
name Vikramaditya at all. Therefore,
‘Sanskrit literature should be  taken
as the authority and it should be prov-
cd that there was a king by name
Vikramaditya and our history should
be written accordingly. So also, the
revolution of Jhansi and the events of
the Black Hole of Calcutta and other
things should be depicted, and facts
otherwise depicted in our present
Indian history should be eliminated.
I would like to draw the attention of
the Education Ministry to this matter
also.
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I want to say a few words about
Sanskril education. It is also a fact
that the Ministry has been taking keen
interest to improve the Sanskrit
education and to improve the status
of Sanskrit pandits. But the aids in-
tended for Sanskrit pandits are not
accessible to the pandits in rural areas,
I would, therefore, request the Educa-
tion Ministry to give good publicity
to this matter. There is one anomaly
in the matter of payments to the
actua] Sanskrit pandits ang the profes-
sors in colleges and teachers in high
schools. The rea]l pandits who teach
Sanskrit in Sanskrit institutions are
not paid properly, whereas the teca-
chers who teach Sanskrit in the schools
and coileges are paid much 'more. I
am not envious about the payments
made to lecturers and professors in
the colleges, but I only request that
the same status should be given to the
actua] pandits who teach Sanskrit in
the Sanskrit schools and colleges. In
conclusion, if you will allow me two
minutes more, I wil] speak about my
own constituency.

Mr. Speaker: Why should he con-
sider it as least important and take it
up last of all?

Shri A. T. Sarma: Orissa, Kerala and
Assam have only one university each
while the other States have more than
two universities each. So, education in
the  post-graduate courses in  these
States is marred, Therefore, I would
request the Education Ministry to
grant at least one more university to
each of these three States. In  this
connection, T may state that our State
Government has appointed a commis-
sion which has recommended that at
least two universities should be start-
ed, one at Berhampur and another at
Sambalpur. I hope this will rece;ve
favourable consideration frcm the
Education Ministry.

Mr. Speaker: I will give a few
minutes to Shri P. R. Chakraverti be-
fore I call the Minister.

Shri P. R. Chakravertt (Dhanbad):
While speaking on Education, I am
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reminded of the remarks of Ashta
Vakra who was reported to have stat-
ed in self “how wonderful, wonderful
am I” in spite of his eight deforma-
tions. I know the unenviable position
of the Minister of Education, pitted as
he is, between the Concurrent List, the
State List and the Central List in the
Seventh Schedule to the Constitution
where the subject of education is enu-
merated. I would strongly insist that
in view of the remarkable changes
which are noticeable in the present
arena of education, so far as univer-
sity education is concerned, it must
be taken out of the State List and
incorporated in the Concurrent List.
There is a lot of anomaly now.

For example, Gujarat has three uni-
versities—_Baroda University, Gujarat
University and Vallabhbhai Patel Uni-
versity. When 1 went to Gujarat 1
found that the medium of instruction
in one is Gujarati, in another Hindi,
and English in the third one. Wonder-
ful state of affairs inded for a small
State where the total population is
equa] to the increase every year for
the whole country in the form of
births. There must be some uniform
policy.

It is really anomalous that while
the University Grants Commission is
expected to maintain standards, the
universities are being created by the
States. I understand that the Patna
university has now introduced a sys-
tem whereby, though the medium of
instruction is Hindi, there is option
to appear for the examination up to
1965 for B.A, B.Com, Intermediate
etc. either in Urdu, English, Hindi or
Bengali. How can one express him-
self in elegant phrases unless the
medium of instruction and that of the
‘examination are in the same langu-
age? It is an anomalous position, and
everywhere it continues like that. So,
1 would like to strengthen the hands
‘of the University Grants Commission,
and also the Minister of Education, by
suggesting an amendment to the Con-
stitution—the Seventh Schedule,
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So far as universities are concerned,
there are lots of noticeable changes in
view of the changing pattern of
society. The needs of the community
demand change. It has been remark-
ably suggested by a great educationist
of England, John Sargent, that having
had no university experience them-
selves, the so-called products of the
affluent society are hardly to  be
blamed it the primary object of send-
ing their sons and daughters to col-
leges is to enable them to acquire
some commercially valuable qualifica-
tions that will help them to get on in
life.

It is a very limited conception of
university education. What is expect-
ed of universities is not simply to
equip students to make a living but
to develop an integrated individual
with the depth that comes from direct
ang intimate knowledge of the classics,
of the humanities and also scientific
education.

The allergy which some of us, in
the eastern side of India, fee]l towards
Hindi fades out when we listen to
the nice cadence, rhythmic music,
sobriety and solemnity with which
Shri Prakash Vir Shastri speaks here
or another Shastri speaks in the Upper
House. Why? Because it is the
elegance in the language that touches
me. I really wondered to find when
I was in Gujarat that the Gujarati-
speaking people, speaking such nice
clear and musial language taking to a
different language, as the medium of
instruction, while using own language
to communicate their thoughts to
their children. Being a teacher for
more than a decade, I would definite-
ly say that it is the regional language
which must be the medium of instruc-
tion. If you want your children to
be brought up and to reach the stage
of cultured manhood, a full human
being, they must have their education
in the regional language. In Patna
University, they have made it a condi-
tion that if 75 per cent of the mate-
rial is available in the language in
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which instguction has to be given, then
it will be allowed as such. How can
that be possible?

It is essentia)- that one ‘must realise
that one who is profoundly based in
his own language can easily learn
another language.

In my European tour, any body—I
do not mean Dr. Shrimali or Prof.
Humayun Kabir—whom I met, spoke
in the minimum in four languages.
Because they know one language, it
allows them entry into the portals of
others. Shrimati Soundaram Rama-
chandran may know that, in the
Arvind Ashram in Pondicherry, child-
dren are accustomeq to speak in four
languages, namely, Tamil, English,
French and Bengali. All the children
are accustomed to speak in four langu-
ages. So, you ‘'must have a regular
groundwork in one language.

Then, the study of classics must be
made compulsory. We had the study
of Sanskrit compulsory in our school
days and we learnt Bengali. Because
of Bengali I cap switch on to any
language including Chincse, which 1
had occasion to learn a little. So, it is
essential that the study of Sanskrit
must be made compulsory and the
medium of instruction must be the
regional language and then one can
g0 in for two languages, namely, Hindi
and English, It is so easy to learn
four Janguages once we decide that wc
must learn them. Our allergy towars
Hindi started with something else. It
was the association of ideas that ac-
counted for it.

Unfortunately, the rich language of
Bengali has nothing to fall back upon,
if one has to reprimand another. If
the husband, say, Professor Hiren
Mukerjee or Shri C. K. Bhattacharyya,
is angry with his wife, I mean, Shri-
matj Mukerjee or Shrimati Bhatta-
charyya, he has to take to another
language; he has to speak either in
Urdu or in Hindi. That is the state
of affairs in Bengali. Evidently, the
Bengalis think that if anybody learns
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Hindi, he learns it for reprimanding
others . . . (Interruption).

Shri C. K. Bhattacharyya (Raiganj):
May I ask what is the experience of
the hon. Member himself . .(Inter-
ruption) . ’

Shri P. R, Chakraverti: I know your
experience So, we Bengalis thought
that Hindi was a language to be used
for brandishing sticks, because our jail
warders or sepoys used to brandish
sticks with abuses in Hindi. Now,
when I listen to the phonetic words of
Shri Shastri, Shri Bhakt Darshan and
others, I am enamoured of the enrap-
turing Hindi cadence. And, I tell my
Bengali-speaking friends that they
may with profit learn Hindi; thereby
they will enrich their own language,
which they are so proud of.

So, my specific suggestions are three,
Firstly, the teachers of universities
must have training or reorientation
just like the school teachers, who
have to go in for B.Ed. or MEd
Secondly, universities also must attain
some form of uniformity through an
amendment of the Constitution, Third-
ly, the lecture hourg must be reduced,
so that two days a week are left to
students to develop their own person-
ality and initiative by way of their
independent study and thinking. They
stand feel that they are not over
burdeneq with the learned lectures of
the teachers al] the days in the week.
The period is for 45 minutes. In Cal-
cutta University, a teacher has to
teach 150 boys in one class. He comes
to the class, takes the roll, that takes
10 minutes off, then 5 minutes are
taken in coming and going; so 30
minutes are left and one does not
know what the students learn. So, if
you want, you can increase the period
of lectures from 45 to 60 minutes but
the number of lectures or periods must
be reduced and at least two days must
be left free for the students to have
some development of individual initia-
tive and independent way of thinking.

The other day, in reply to my ques-
tion, the hon. Minister said that there
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will Le some objective questions in
the question papers, namecly, 10 per
cent or 15 per cent. I welcome it;
it is a new venture. I sharc my feel-
ings with the Minister beccause 1 be-
long to the same cemmunity to which
he belongs, that is, the fraternily of
teachers, So, I may assure him that
in that sphere of educational activity,
he will get my full support provided
he sets his mind thinking on those
lines which I have suggested in  the
short time that I have becn allowed.

The Minister of Education (Dr. K. L.
Sbrimali): Mr, Speaker, Sir, I wish to
thank the hon. Members who have
said some kind words about the work
which the Ministry has done during
the course of the year. The problems
of Indian education are of such a great
magnitude and our resources are Sso
limited that whatever we do can
never be considereq as adequate.

Prof. Hiren Mukerjee and several
other Members were greatly concerned
about the development of elementary
education, I is quite true that we
have not succeeded in fulfilling the
Constitutional Directive. In the Third
Five Year Plan, we are, however,
making a gigantic effort and, as the
hon. Member will see, our achieve-
ment in the first two ycars of the Plan
has been very satisfactory and, in fact,
we have exceeded the targets. It was
our plan to enroll 153 lakhs of addi-
tional children inp classes 1 to 5. During
the first two years we have already
enrolled 71 lakhs of additional chil-
dren ijn primary schools. In that way,
we have exceeded our targets. This
emergency has created some financial
stringency and in some of the States,
I ain zfraid, the allocations are not
adequate to meet the growing demands
of cducation at the elementary stage.
We are greatly concerned about this
matter and we have been constantly
in touch with the State Governments.
We have told the State Governments
that whatever may happen, the tempo-
created in the first two years should
not be slowed down and every effort
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must be made to keep the enrolment
figures as envisaged in {heeThird Five
Ycar Plan, The Ministry has given a
number of suggestions, such as, adop-
tion of double shift system at least in
classes 1 to 2, increasing the number
of work days in schools and, wherever
necessary and possible, even increas-
ing working days. I am hoping that
by the end of the Third Five Year
Plan, we shal] be able to fulfil the
targets that we have laid before us in
spite of the emergency and the fin-
anciai difficulties which have come in
our way. I am hopeful about this mat-
ter because there is a realisation in the
country, that education is of vital im-
portance not only for developing our
produclive capacity but alsp for the
immediate problems of defence.

Several lady Members made refer-
ences with regard to girls education.
I wou!d like to assure them that we
wi!l do everything that is possible to
bring as many girls as possible in the
educationa] institutions. In fact, we
have told the State Governiments that
they will get hundred per cent assis-
tance from the Central Government as
far as girls education is concerned.
Moreover, we have also told them that
the funds earmarked for girls cduca-
tivn cannot be used for any  other
purpose. If they do not spend money
on girls education, that moncy would
not be diverted.

Dr. Mahishi and some othcr Mem-
bers said that our schoo]l meuls pro-
gramme should develop further. In
this matter also we have now under-
taken a national programme for provi-
sien of school meals to school children,
During the Third Five Year Plan it is
our intention to bring in 10 'million of
children which would be about 20 per
cent of the children enrolled at the
primary stage. The programme is
being extended on a large scale in
Punjab, Andhra Pradesh, Rajasthan
and Madhya Pradesh and during the
next year, in Mysore and Uttar Pra-
desh, and gradually we wish to cover
a]] the Stater and in that way nearly
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cover 20 per cent of children ut the
primary school stage. The House is
aware that we are giving all possible
inducements to children who come to
schools and free distribution of books
is one of them. We have received
gencrous gifts from  Australia and
Sweden. We needed paper badly in
there dificalt titnes. T am glad to say
that during the Third Five Year Plan,
we would be able to distribute free
books to a large number of needy
<hildren.

12.55 hrs.
TMR. DrpuTY-SPEAKER in the Chair].

At the secondary stage, we are going
to iake some special measures, during
the next year and in the coming years,
to hmaprove the quality of education.
Prof. Hiren Mukerjee and several
other Members referred to the lower-
ing nf  siandards. This quesiion of
standards is a relative matter  and
the University Granis Conrniision has
appointed a committee which is going
into the question, We are concerned
in taking constructive steps to improve
the quality of education and I would
like to enumerate some of the stcps
which we propose to take during the
next year and the following yecars.

Now, the immediate problems of de-
fence a< well as our problems of in-
dustrial development require a large
number of scientific personnel. We
must develop science rapidly if our
country is to keep pace with the
scientific progress that is taking place
in other countries. So far, we have
given little attention to the develop-
ment of scienee teaching at the secon-
dary stage and 1 propose to take a
number of measurer o improve science
{eaching at that stage. We have en-
terec into an agreement with UNESCO
and they are going to glve a very
substantial assistance for this pro-
gramme, The assistance is coming
from the Covernment of USSR. [t is
a very substantia] assistance for pro-
motion of science education, both at
the secondary stage and at the uni-
wersity stage.
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We are proposing to set up a depart-
ment of science at the Centre here
which will undertake studies related
to the development of science and
mathematics carricula, and also it will
work out new methods of teaching
science. We are also proposing to set
up 2 workshop which wil] produce
prototypes of simple laboratory uppa-
ratus and lecturc/demonstration equip-
ment which can then be produced on
a large stale by commercial and other
undertakings. Our effort wil] be that
this laboratory apparatus will use as
far as possible indigenous materia] and
for this workshop we are getting some
experts from USSR,

The House is aware that the Mi-
nistry of Education has set up four
regiona] training colleges which will
start working from next July. These
training colleges are not  ordinary
training colleges. They are going to
ccter o the needs of teachers of
science technical and vocational sub-
jects. So far, our f{raining colleges
provide a course of one year to two
vears. These colleges will provide a
course of four years, an intcgrated
course, which will not only give them
instruction in the 'methods of teaching
but wil] also give them techniques of
teaching of scientific and technica] sub-
jects. There will also be a short
ccurse of one year to improve the
standard of existing science teachers.
This coming summer, we will set up
a number of Summer institutes with
the co-operation of the Universities.
These Universities wil] start summer
courses for gcience teachers. The Uni-
versities which are co-operating are
Delhi, Punjab, Poona and Madras. We
are getting scientists from the Uni-
versities of India as wel' as of the
U.S.A. They wil] all help us in or-
ganising the Summer institute. During
the course of the nest few years, it
is our endeavour that this Summer
institute should become an integral
part of the University education. More
Summer institutes will be set up in
course of time.
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Shri Barrow referred to the scheme
of pilot project for discovering scienti-
fic talent whioh has been tried in
Delhi. We propose to extend the
scheme to other States also during the
next year. As far as the University
Stage is concerned, the University
Grants Commission has appointed a
number of Reviewing committees
which are at present examining the
standards of our syllabus and will
make the necessary recommendations.

The House is aware that last year
at this time, I mentioned that we pro-
pose to set up Centres of advanced
studies to encourage higher leve] re-
search at the post-graduate stage. 1
am glad to say that four centres have
already been established, two at the
Delhi University in  theoretical
Physics and Chemistry, one in collabo-
raticn with the Tata Institute of Fun-
damental Research and the Bombay
University and one at the Calcutta
University. During the next year,
more such centres will be opened and
in the Third Plan, we will have about
20 to 30 such centres functioning, The
main purpose of these centres is to
stimulate research at a higher level,
to give opportunity to advanced scho-
lars, to develop research programmes
in various subjects.

Another field in which we propose
to give special attention during the
next year is the Text book program-
me, Shri Swamiji, Shri Mohsin and
Shri H. N. Mukerjee made reference
to the low standard of text books. 1
must say, I am ashamed at the book
that was referred to by Swamiji, which
was from the department of Education
Declhi. The books produced last year
in Delhi were of very low standard.
I had said that they were all rubbish
and should be thrown into the waste-
paper basket. The Ministry made an
enquiry and I do not know what the
Commissioner has done. 1 am sorry
that the books are still lying in the
market and are being used by stu-
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dents. I must say I am ashamed about
this.

St HiHTTS qAT S |

Dr. K. L. Shrimali: Sir, I don't like
to be interrupted. The question can
be asked later. That would be better
instead of interrupting me at this stage.

The National Council of Educational
research has undertaken a very com-
prehensive programme for the produc-
tion of quality text books. We have
set up a Centra] committee on Educa-
tional literature which has appointed
a panel of experts and they are pre-
paring now textbooks on  physics,
chemistry, biology, mathematics, gene-
ral science, geography, history  and
Hindj, practically al] the school sub-
jects. The drafts of these books will
be available during the course of the
year. The first book will be an ex-
perimental edition. It will be circu-
lated to all educationa] institutions
publishers, authors and they will have
an opportunity to give their opinion
about these books. Whatever con-
structive suggestions they make will
be incorporated and then, the books
wil] be finalised. So that, people will
have an opportunity to criticise each
ot these books. The final edition will,
ot course, be produced after incorpora-
ting al] the suggestions. The purpose
is not to have any kind of competi-
tion aeither with the publishers or
with the State Governments in this
matter. Our main purpose is to pro-
duce some quality books. We hope
that good books will automatically
drive out bad books. It is with that
faith that we are producing these
books and these books will be in the
market next year.

Shri H, N. Mukerjee also said in his
speech that we were not making ade-
quate efforts to produce books in our
own languages. I might inform him
that so far as scientific and technical
literature is concerned, the Ministry
is now engaged in producing books in
practically all fields of text books,
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standard works, reference books, dic-
tionaries, popular books including
books for children. I may alsp in-
form the House that we have recent-
ly set up a Bureau of text book pro-
duction which is working with  the
Commission for Scientific and Techni-
ca] Terminology. This Commission,
with the help of the Text book Bureau
is now engaged in preparing and
translating standard works and popu-
lar books. We hope to produce near-
ly 50 books at the end of the coming
financial year. In addition to this,
the Commission is also farming out the
work to individuals. Several original
works will also be produced in our
own languages. In the field of refer-
ence literature, I hope books will be
available and subject dictionaries will
be available up to the pre-degree stage
in physics, chemistry, mathematics,
botany, and agriculture, whose com-
pilation is almost complete. Similar-
ly, we are also preparing a Hindi-
English version of a consolidated glos-
sary which has already been publish-
ed. I might also inform the House
that we have got the copyright for 111
books—standard books—and transla-
lion work is going on in various Uni-
versities which have agreed to join in
this endeavour. I might also inform
the House that we have decided to set
up five cells during the coming finan-
cia] year in which writing original
works as also translation of some
works wil] be carried on a whole time
basis by qualified professors, readers
and lecturers. That was a suggestion
made by Dr. Govind Das. We have
already negotiated with two Universi-
ties at Banaras and Delhi. Cells will
be set up very shortly where whole
time professors and lecturers will be
engaged in writing original books and
also in translating standard works.
We have also decided to set up three
more cells in Rajasthan, Madhya Pra-
desh and Bihar.

In addition to this, we are also at-
tempting to produce books for common
readers. We have requested publishers
to bring out 115 books. We have ap-
proved the manuscripts which they
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sent to us. We can hope that next
year, these popular books will be
available to readers. Dr. Govind Das
also made a suggestion that outstand-
ing literary works in non-Hindi
languages should be brought out espe-
cially in southern languages. I accept
the suggestion and we shall bring out
such books next year.

Shri H. N. Mukerjee, I think, criti-
cised the working of the National
Book Trust. I must admit that the
Book Trust has not, so far, fulfilled
our expectations. But, recently, the
Book trust has been re-organised and
a Rcview committee was appointed
which went into the working of the
Book trust thoroughly. Now, we have
decided to bring out a series of books
on ‘India: Land and People’. Out-
standing authors have been engaged
by the Book Trust to write these books,
and the series will deal with books in
geography, geology, botany, zoology,
agriculture, anthropology, archaeo-
logy, history and culture and litera-
ture.

Dr. M. S. Aney (Nagpur): May I
just ask one question on this point?

Dr. K. L. Shrimali: I shal]l be grate-
ful if my hon. friend would kindly
note down his question and ask the
question at the end. I shall finish
within the time allotted to me and
then 1 shall answer questions.

The third field in which we propose
to make special efforts to improve the
quality of education is the teacher-
education. The teacher is the pivot
of the whole educational system, and
unless we take special measures not
only to bring in good quality of tea-
chers, or recruit better quality of tea-
chers but also improve our profes-
sional training, no improvement in
education can take place. We propose
to take a number of measures to im-
prove the quality of teachers’ educa-
tion.

The House iz aware of the loan
scholarships scheme to the tune of
about Rs. 9 crores, which we wish to
operate during the next three years.
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It will start next July. One gooq fea-
ture of this scheme is that it will at-
tract taiented people in the teaching
profession, because by putting in one
years' service in the teaching profes-
sion, they will get a rebate of 10 per
cent, and within eleven years, that
is, if they put in ten years’ service in
the teaching profession, the loan will
be wiped off, and they will have an
opportunity to go up to the highest
- stage in education.

The House is aware that we have
also during the last few years ‘made
various efforts to improve the scrvice
conditions of teachers....

Shri A. P, Jain (Tumkur): Will you
kindly give us some more dctails
about this loan scholarship scheme? It
is a very laudable scheme, and you
have done a good work by having that
scheme.

Dr. K. L. Shrimali: We shall give the
full details. The details are being
worked out in the Advisory  Board.
This is one measure which I think will
bring in more talented people in the
teaching profession. In addition to
-that, the House is aware that we have
taken a number of measures to im-
prove the service conditions of tea-
~chers.

The average salary of a primary
school teacher now is Rs. 100. I am
-not satisfied with this. We shall con-
tinuc to make efforts to improve the
salaries. In fact, we have told the
State Governments that they can get
'50 per cent of assistance from  the
Central  Government for  whatever
salaries.. ...

Shri P. K. Ghesh (Ranchi East): May
1 just ask one question? How the hon.
Minister got the figure of Rs. 100, I
know that the average pay of a school
teacher in Bihar is only Rs. 60.

Dr. K. L. Shrimali: I am not yield-
ing I shall gnswer all questions at the
end.
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Mr. Deputy-Speaker: Order, order.
The hon, Member cannot go on unless
the hon. Minister yields.

Dr. K. L. Shrimali: It will be much
better if hon. Members will reserve all
their questions till the end.

We have told the State Governments
that they could get 50 per cent of
assistance from the Centra] Govern-
ment if they increase the salaries. And
we have been continuously taking
various measures such as the Triple
Benefit Scheme, the Scholarships for
the children of teachers, the National
Foundation of Teachers and so on.
All these measires have been taken
with a view to ameliorate and improve
the service conditions of teachers, and
{0 attract better quality of tcachers in
the teaching profession.

1 mentioned about these rogional
collages. In the regional colleges also
we shall give full stipend to the tlea-
chers who are admitted. They  will
all be scholarship-holders, and they
will get full assistance from Govern-
ment so that they can have good train-
ing for a number of years. With these
regiona] colleges which we have set
up, and which are also being assisted
by the USSR under the United Nations
Expanded Programme of Technical
Assistance and alsp by the USA, we
hope that we shall be able to improve
the quality of teachers considerably.

There is a demand from the States
that more such colleges should be
ovencd, but with our limited resources
we are now confining ourselves only
to these four regional colleges.

In addition to this, we have taken
a number of measures to improve the
qualily of education, for example, the
in-service training of teachers. The
House is aware that we have set up
extension centres of the training col-
leges, and we are now covering about
11,500 secondary schools under this
extension programme. Under the ex-
tension programmes, the teachers’ col-
leges organise study groups, discus-
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sions, refresher courses etc. and it
helps the teachers to keep in touch
with the latest developments in educa-
tion. This experiment has been very
successful, and, therefore, encourag-
ed by this success, we propose now
to set up cxtension centres at the
primary teachers’ colleges also. And
next year, we propose to set up 30
such centres at the primary teachers’
colleges

At the University stage, the House
is probably aware that the Rashtra-
pati was good enough to pass on the
Rashtrapati Bhavap property at Simla
to the Ministry of Education some time
back. We propose to set up a Central
Institute of Advanced  Studies at
Simla, angd this institute will organise
refresher courses and summer schools
for university teachers. I hope our
first summer school can be held next
summer. This will provide facilities
for research by teachers and  other
scholars in the social sciences, humani-
ties and other subjects.

In addition to this, we have set up
a number of training colleges for
Hindi teachers. We have alsp set up
a Central Institute of English at
Hvderabad. We have also set up an
institute for training teachers in Sans-
krit at Tirupati, which is now train-
ing teachers of Sanskrit. So, practi-
cally al! the subjects, the teachnical
gubjects, the classics, English, all
those subjects which are not at pre-
sent being taken care of by the State
Governments will b. taken care of by
the Centra] Government, and we are
doing this work with the full collabo-
ration of the State Governments.

1 think it was Shri Kishen Pattna-
yak who said that the Ministry of Edu-
cation had done very little to provide
equality of opportunity. I am sorry
that he went to the extent of saying
that all the Departments of Education
and the Ministry of Education should
be wound up and he said that they
had done no work during the last few
years in promoting equality of oppor-
tunity. I should like to refer to

3160 (Ai) LSD—3.
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cnly one scheme. namely our scholar-
chips scheme.

In 1947, the total expenditure om
scholarships for the country as a whole
was only Rs. 22 lakhs, but by 1961 we
shal] be spending Rs. 19 crores. With
our limited resources, this is not a
very ‘mean achievement. With  the
scholarships we have now, the Siate
scholarships, the national scholarship
schemes which give 2400 scholarships
every year, and the loan
Scholarships scheme which  we
propose to launch from next
July, which will cover about 70,000
loan scholars, we shall have covered
nearly 50 per cent of the meritorious
students. This is a very big step that
we have taken. 1 know that we have
still to go a long way. In UK. for
instance, the percentage of State scho-
lars is 80. The Prime Minister is
anxious that the economic barrier
should not stand in the way of the.
highest type of education that shouid
be available to our scholars, and we
want to break these economic barriers
as far as the students are concerned.
This is the one single step which is
going to benefit a large number of
needy students who in the past could
not take advantage of higher educa-
tion en account of poverty. So, I
hope my hon. friend Shri Kishen Pat-
tnayak will study these facts a little
more carefully before making that
kind of statement.

There are two more matters to
which I wish to refer, The House
will remember that last year we am-
ended the Delhi University Act, and
a correspondence course was started.
There were some misgivings in the
minds of the Members at that time,
but I would like to inform the House
that the report which we have re-
ceived from the Department of Cor-
respondence Courses in the Delhi
University has been very encourag-
ing. There have been very few drop
outs. The majority of students are
in the group 21—35. They are all
grown-up people who are engaged in
some kind of work. And the House



5675 Demands

[Dr. K. L. Shrimali]

would be interested to know that
some of these young men today are
on the front, protecting our borders,
and they are also taking correspon-
dence courses,

Looking at the encouraging results
we have got, we propose to open more
correspondence courses at other uni-
versitiecs. 1 am quite sure that the
House would welcome this develop-
ment.

We recently appointed a Committee
under the chairmanship of Dr. Kothari
to go into the question of evening
colleges. It has made recommenda-

tions which Government have accept-.

ed, We are proposing to open even-
ing colleges in other universities also.
There are evening colleges in Delhi,
but even with our limited resources,
we propose to open at least one col-
lege in each State. The Central Gov-
ernment will give the same assi<tance
as State Governments are givi..g for
these evening colleges.

Government are greatly exercised
about the problem of eradication of
illiteracy from this country, to which
several Members referred. In fact,
only recently we addressed a letter
to all Education Ministers in States
to give serious consideration to this
problem. It is true that the percent-
age of our literacy has increased to
some extent; it was 16.61 in 1951 and
23.7 in 1961. But actually, the num-
ber of illiterate people is more than it
was in 1951, In 1951, the number
was 3011 lakhs and in 1961 it is 3350
lakhs.

We have given a great deal of
thought to this problem. There are
only two ways to tackle this problem.
One is to expand primary education
as rapidly as possible. Secondly, we
should also tackle this problem of
adult illiteracy. We have requested
State Governments to mobilise all
the students and teachers of univer-
sities and ask them to go to the vil-
lages in summer vacations. We have
no funds at our disposal at present;
weither the State Governments nor
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the Central Government have re-
sources for adult education pro-
grammes. In most countries, adul$
education has been a voluntary move-
ment, except of course in countries
where people have been forced to go
and work in villages. I do hope thas
this appeal which we are making to
students and teachers will find ready
response and our educated people will
go to the villages and educate our
people. There seems to be no other
way.

One hon. Member referred to com-
pulsory military training. 1 would
like to inform the House that steps
are being takea to train all physical-
ly fit students at the collegiate stage
in the NCC and NCC Rifles. The
response from the States has been
very encouraging. As soon as the
Defence Ministry has found it possi-
ble to train the necessary personnel
for imparting this training and has
collected the necessary equipment,
the NCC would be made compulsory
in colleges. At the school stage, as
the House is already aware, we are
promoting the National Discipline
Scheme. I am glad that most of the
Members have welcomed the good
features of the scheme. We propose
to open new centres at various places.
Two centres for this training have al-
ready been opened, one at Meerut and
the other at Panchkula in Punjab.
More are expected to be opened short-
ly. We hope to cover all the school
population under this programme of
the National Discipline Scheme. It
is a very massive programme reori-
enting nearly 15,000 physical educa-
tion teachers and training 3,200 dis-
cipline scheme instructors to acquaint
them with the integrated syllabus.
Besides that, 6450 fresh instructors
will be trained and made available to
States.

The National Council of Educational
Research has also recommended to the
States to set up a school defence corps
programme which along with study
gives emphasis to productivity. I
need not go into the details of this
because we have sent these pamphlets
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which the Council has put out to all
members. They will find it is there.

All the other agencies which are
working with the Ministry like the
Central Social Welfare Board were
geared to serve the needs of defence.
During the emergency, they did a lot
of good work for the jawans, to help
their families, to prepare necessary
garments etc. for them. This is a
brief account of some of the new
schemes or new directions in which
we propose to move next year.

There are some points which I
would like to answer. One is regard-
ing Banaras Hindu University. Shri
Kishen Pattnayak referred to it. He
asked if the autonomy of the Univer-
sity is going to be restored. The Uni-
versity is an autonomous body. It is
true that the Executive Council is a
nom:nated body. The House will
remember that I introduced a Bill in
the last session, but because it could
not be disposed of, the Bill had to be
held back. 1 should have introduced
the Bill earlier, but I was advised by
the University Grants Commission to
wait for the Model Legislation Com-
mittee’s report so that we could in-
corporate any suggestions they make,
so that both for Aligarh and Banaras
we could have model legislation which
could be adopted by other States as
well. It is for that reason that I have
held it back.

Prof. Hiren Mukerjee spoke about
affairs in Vishva Bharati in Sriniketan.
I am sorry that the University has
been facing some difficulty in the last
few days. But I hope Prof. Muker-
jee would condemn the misbehaviour
of the students and the various things
which they did at Sriniketan. The
Vice-Chancellor had to take very
drastic action. I think he was fully
justified in taking action he did against
those who misbehaved. That the
students at Sriniketan should have
misbehaved is incredible and incon-
ceivable, T would not like to enume-
rate the various things they did. But
is is a disgraceful story.
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There was some discussion as to
whether education should be a con-
current subject or a State subject.
During recent years, there has been
some discussion on this matter. The
National Integration Conference at
its meeting in September|October
1961 recommended that education
should be a concurrent subject.
Strong views were expressed on that
subject. I do not know whether Prof.
Mukerjee was there. Since then this
subject has come up in one form or
another, At the last meeting of the
Consultative Committee, a majority
of members expresscd very strong
views and felt that the Central Gov-
ernment should exercise greater res-
ponsibility in the field of education.
As far as the Central Government are
concerned, personally I think we have,
in the field of education—specially
after the judgment of the Supreme
Court—sufficient power, and if the
Central Government have funds at
their disposal, they can exercise that
responsibility effectively. Probably
there may not be any need for any
change in the Constitution. At pre-
sent, we are finding that the State
Governments are fully co-operating
and collaborating in education, The
only difficulty is with regard to funds.
Neither the States nor the Centre
have adequate funds. Provided we
can get more funds, I have no doubt
in my mind that State Governments
will show fuller collaboration. I have
not found a single example where
State Government have complained—
though there are some wise people
who continue to say that the Central
Government are encroaching on the
rights of State Governments—that
we are encroaching on their rights.
In fact, the State Governments have
welcomed all the work that has been
done by the Ministry in the past.
Since the Consultative Committee felt
strongly about this matter, we ap-~
pointed a committee under the chair-
manship of Shri P. N. Sapru to go into
this question, to suggest if anything
has to be done in this matter.

Shri Mukerjee also raised the ques-
tion with regard to national archives.
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Himself being a historian and a pro-
fessor of history, naturally he is in-
terested in archives. We appointed
a committee. It has taken some time
becaus> we had to consult various
agencies—the State Governments, the
Members of the Indian Historical Re-
cords Commission, and the various
Ministries here. We have now re-
ceived the opinions of the Govern-
ments, and we are drafting a Bill
which I hope to introduce soon. If
there is delay, it is because of the
emergency, as soon as this Bill is
passed, the archives will be flooded
with a large number of records, and
we have no place to keep those re-
cords. So, we should have some build-
ing where we can keep them. That
is the only difficulty that is stand-
ing in the way. I hope to introduce
the Bill in the near future.

I think I have covered all the
points which were raised during the
course of the debate. If any pointe
have been left out, it is not because
they are in any way less important,
but I think my time is over.

I am extremely grateful to all the
hon. Members who have apreciated
the humble work which the Ministry
has done, and I should like to thank
them once again.
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Doeg any hon. Member want any cut
motion to be put separately? No.

Now I put all the cut motions e
the House,

The cut

motions were put and
negatived.
Mr. Deputy-Speaker: The question
is:
“That the respective sums not
exceeding the amounts shown in
the fourth column of the order

paper, be granted to the President,
to complete the sums necessary to
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defray the oharges that will come
in course of payment during the
year ending the 31st day of March,
1964, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 14, 15, 16 and 117 relating to
the Ministry of Education.”

The motion was adopted.

[The motions of Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

DemaAND No. 14—MINISTRY OF
EpucAaTION

“That a sum not exceeding
Rs. 40,41,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Education’.”

DemMAND No. 15—EpucATION

“That a sum not exceeding
Rs. 15,44,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Education’.”

DemAND No. 16—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF
EbucATION

“That a sum not exceeding
Rs. 2,26,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Other Revenue Ex-
penditure of the Ministry of Edu-
cation’”

Dmmaxp No. 117—CaprTaL OvuTLAY OF

THE MImsTRY Or EDUCATION

“That a sum not exceeding
Rs. 146,000 be granted to the
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President to complete the sum
nece.sary v defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital Outlay of the
Mnistry of Education’.”

MINISTRY OF SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
ing on Demand Nos. 81 to 87 and 137
relating to the Ministry of Scientifie
Research and Cultural Affairs for
which three hours have been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indi-
cating which of the cut motions they
would like to move,

1 would request hon. Members to
confine themselves to ten minutes
each.

DEMAND No. 81—MINISTRY OF SCIENTI-
FIC RESEARCH AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 34,27,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Scientific
Research and Cultural Affairs’.”

DremAND NoO. 82—ARCHABOLOGY

Mr. Deputy-Speaker: Motion mov-
ed: '

“That a sum not exceeding
Rs. 1,01,66,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 818t day of March, 1864, in
respect of ‘Archaeology’.”
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DEMAND No. 83—SURVEY OF INDIA

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 3,31,18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

»

respect of ‘Survey of India’.

DeMAND No. 84—BOTANICAL SURVEY
Mr. Deputy-Speaker: Motion moved:

“That a sum not eXceeding
Rs. 25,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

’ "

respect of ‘Botanical Survey’.
DemAND No. 85—ZOOLOGICAL SURVEY

Mr. Deputy-Speaker: Motion moved:
“That a sum not exceeding
Rs. 18,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Zoological Survey'.”
Drnanp No. 86—SCIENTIFIC RESEARCK
AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion moved:
“That a sum not exceeding
Rs. 16,11,16,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Scientific Research and
Cultural Affairs’.”
Demaxp No. 87—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY or
ScrenTiFic RESEARCHE AND CULTURAL

AFFATRS
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding

Rs. 51,093,000 be granted to the
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President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1964, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Scienti-
fic Research and Cultural Affairs’.”

DEMAND No. 137—CAPITAL OUTLAY OF
THE MINISTRY OF SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 2,81,83,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital Outlay of the
Ministry of Scientific Research
and Cultural Affairs’.”

Shri Prabhat Kar (Hooghly): As
pointed out in the morning by Shri
Barrow, the time that has been given
to this important Ministry is too
meagre,

Mr. Deputy-Speaker: The Business
Advisory Committee suggested it, and
the House accepted it.

Shri Prabhat Kar: But if such
important subjects are given only
three hours for discussion, it is better
not to discuss at all, simply pass the
Grants. Anyway, I hope next year
these things will be taken into account.

Whether in times of peace or war,
technological development is impor-
tant, for, there can be no progress
without it. A nation which does not
plan for it and find the necessary
resources is sure to lag behind and
even jeopardise its own freedom, both
economic and political. While, there-
fore, its development is useful to
both developed and developing coun=-
tries, the problem of ensuring deve-
lopment is very much greater in the
case of the latter because of paucity of
resources and technical personnel
Hence, there is all the greater neces-
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sity to plan for optimum results with
the limited means of both the men
and resources we have.

We are now in the middle of the
Third Plan. All our programmes of
technical personnel have been design-
ed to meet peacetime requirements.
The Chinese aggression has made a
heavy drag in our resources. It poses
the difficult problem of creating larger
number of technical personnel with
restricted resources. 4

Prof. Dedijer, an eminent Yugoslav
scientist, who visited India has made
a report on scientific researchin
India. His study is very impor-
tant from the national point of
view. This has become more so
because of the national emer-
gency. The professor has remark-
ed that the so-called applied research
results obtained in the 27 national
laboratories remain pure research be-
cause industries are not prepared to
take them up. It simply remains aca-
demic research which is not at all
utilised by the industries.

The causes for this are two-fold:
patented processes are not sufficient-
ly worked out for immediate utilisa-
tion by industry; industry would
prefer to purchase foreign patents
whose immediate applicability has
been proved by their utilisation in
other countries.

He has further said that proper uti-
lisation of the 27 national laboratories
for industrial development is another
problem which has to be faced and
solved.

There s little demand for research
by industry and agriculture. Gov-
ernment has to take the initiative in
fostering demands for research results
and research work by industry and
other sections of the national economy.
Industrial firms should co-operate
with the national laboratories in the
working out of pilot plant processes
where it can be utilised for larger-
scale production.
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There should be a fresh orientation
in our research and development plan
and greater stress should be laid on
applied research, specially during the
present emergency. One of the diffi-
culties facing such orientation from
pure to applied research is the ab-
sence of contact between research in-
stitutions and the specialised indus-
tries.

Eminent scientists have expressed
the following views on the subject:
before Government decides to start
another national laboratory, opinion
of independent scientific bodies should
be obtained; CSIR should undertake
research in a large range of problems
of fundamental importance that does
not come under the purview of uni-
versities and industries.

Prof. Blacket at the Geneva Con-
vention of Scientists emphasized that
in under-developed or developing
countries emphasis should be laid on
application of existing knowledge to
the local problems than working in
the newly fashionable and highly
capitalist regions of pure science. We
have heard of art for art’s sake. He
has said that the luxury of research
for research’s sake is too costly in a
country like India which is still under-
developed and is attempting to deve-
lop. Various scientists have also
pointed out about the meagre steps
taken by the Council of Scientific and
Industrial Research in this connection.
It has been stated that it is so be-
cause in the CSIR headquarters there
are many non-scientists than scien-
tists and the former sit in judgment
often over the scientific schemes. The
old and the superannuated are well
represented in that organisation. Very
recently an eminent scientist like
Prof. Haldane had to go. It is a loss,
I am not going into details. This is
exactly a case to show how the CSIR
works, although in this connection,
there may be complacency so far as
the hon. Minister is concerned Dr.
Chandrasekhar who spent sometime
in the countrv this vear expressed
the view that compared with the ad-
vances in applied science and in pro-
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viding the bases of industrial deve-
lopment he found the record in Indian
science disappointing, even discourag-
ing. Prof. Mahalonobis says that
there has not been enough time to
build up a strong and independent
tradition of scieatific criticism and
evaluation, and that the administrative
machinery of the Government conti-
nues to be highly centralized, with a
great degree of secretariat control in
details. As a result thereof, as I said
before, inspite of the fact that we
have so many national laboratories,
utilisation has not been made of them
at a time when we are in great need
ot them.

In this connection, I may also point
out that there has been some effort
made by a committee of Parliament,
the Indian Parliamentary Scientific
Committee of which the hon. Prime
Minister is the President and the
Home Minister, Chairman. It receives
suggestions from the various scientific
association through the representatives
who are at the IPSC and sees how
best to meet the scientific and tech-
nological needs of the country, I
hope this Ministry will provide all
facilities to this Committee.

I feel the development of instrument
manufacturing in the country should
be done by two ways of designing
prototypes, their testing and redesign-
ing and the second method is to pro-
duce an exact replica of the foreign
models and do modifications where

necessary after performance studies. -

1 shall be concluding in two minutes,
Sir. Systematic studies of different
regions for development of chemical,
metallurgical and electrical industries,
etc. should be carried by the institu-
tion of consultants’ services and sur-
vey teams of engineers and techno-
logists should take up this work. Mere
economic surveys are not considered
aatisfactory and enough. We should
think about starting specialised re-
search units for research and deve-
lopment in new subjects like design of
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high dams, arch dams, prestressed
concrete gravity dams, etc. The goals
of our scientists and technologists
should be defined on the following
lines and work taken up accordingly:
improving the quality and quantity
of industrial production and catering
tc the needs of the emergency, re-
ducing production costs, developing
indigenous substitutes for imported
raw materials, upgrading existing raw
materials by modifications and form-
ing expert panels for work on emer-
gency projects. For this purpose, we
should form groups of experts for de-
fining clear cut problems. They may
emphasise development of particular
raw materials, the definite projects or
the nature of the needs or highlight
lack of industrial capacity for high
priority stores or materials which are
not available in the country.

Government has opened more en-
gineering colleges as we want more
technical personnel. 1 suggest that
the engineering course should be for
three years. It should be possible to
train engineers in shorter time by
admitting B.Sc. candidates to all
branches of engineering and giving
them a degree after three years of
study. It has also been ohserved that
in the States of Mysore, Madras,
Kerala and Andhra Pradesh graduate
engineers are employed as junior en-
gineers to do the same work as dip-
loma holders. I shall end by touching
one or two points more.

It is over a year, Sir, that we heard
about the efforts to get back our pro-
perty, the India Office Library. Per-
haps Government wishes that the
country forgets but we cannot forget
it. There were recent statements in
the House of Commons, There were
legal technicalities and some argu-
ments that scholarship can be better
served if the Library remains in
London. We wish to know where the
position stands now and what progress
had been made regarding microfilm-
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ing of the various treasures in the
Library.

The botanical garden has come uyn-
der the control of the Government
from l1st January, 1963. I am told
that it is kept in such a manner that
instead of attracting people, it per-
suades them not to come. There
should be improved electrification. I
do not know when the Asiatic Society
Building will be completed and in the
meantime I am told that the libraries
could not be kept properly for lack
of airconditioners. I wish that the
hon, Minister takes these things into
consideration.

Mr. Deputy-Speaker: Shri D. C.
Sharma—absent. Dr. Melkote.

Dr. Melkote (Hyderabad): Mr.
Deputy Speaker, the Ministry of
Scientific Research and  Cultural
Affairs is one of the most important
Ministries in our Government. We are
in need of a large number of scien-
tists especially when the emergency
has arisen and they have a very good
Minister who has been good, all these
years, in utilising the money for the
benefit of the country.

I have been continuously speaking
vear after year on the demands of
this Ministry and I would like to con-
gratulate the Ministry for the contri-
bution of Rs. 1-84 lakhs and 327
grammes of gold they have made for
the National Defence Fund. The Min-
istry has run some summer schools in
geography, biochemistry, botany and
theoretical physics and more than 120
delegates attended these, Due to the
emergency, the Ministry has taken

. steps to take additional students in
the polytechnics. Proposals for 3000
additional seats for the first degree
course and 9000 additional seats for
diploma courses during the Third
Plan have been formulated. All this
is very good. But I would like to say
that this year in particular the report
that hag been published woefully
lJacks in giving additional information.
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In peacetime, in normal times, it is
all right., But during this emergency
the need for technical personnel of all
types has grown and in keeping with
that need, I felt that much additional
information should have been given
to us, so that we may know exactly
what the Ministry has been doimng.
But this, the present report, is the
usual type of report that has been
presented to us as usual every year,
and I felt that this is not in keeping
with the needs of the times.

Apart from that, I would like to say,
as a matter of constructive criticism
that in wars, and particularly in the
present wars, and hence now, the need
for technical personnel is great. This
is because it is not a hand-to-hand or
a man-to-man fight type of war now-
a-days. It is not a wrestling bout, as
it were. It is a war where science
and technology play a great part. As
such, if there was any time when
more money was needed, it was for
this Minstry that more money should
have been given. But I am surpris-
ed to see that the Ministry
has given up a few crores
of rupees for the defence efforts dur-
ing the present year. 1 personally
felt that the Defence Ministry should
itself have made more provision for
this department to enable it to spend
more. It is not merely now, during
the emergency, but even during the
coming years, more money should be
allotted to this Ministry. But then
again the amount allotted for this
Ministry during the coming year is
less by about Rs. 432 crores, which
is not at all good. It is not in keep-
ing with the needs of the country. I
want to bring particularly this aspect
of the matter to the notice of the Min-
istry and I would say that the Mem-
bers of Parliament are very much ex-
ercised over this, and I would request
the Ministry to look into this question
seriously. 1 request the Ministry to
place before the Planning Commission
and the Government the paint thas
more money should be allotted to it
so that they could spead money ac-
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cording to the genuine needs of the
country.

Apart from this, I would say that
the information that is given, as I
said, would be all right for peace-
time requirements. They have men-
tioned in the report that due to this
emergency they have taken stock of
the needs of the country and have
made preparations for assessing the
needs of the technical personnel re-
sulting in setting up a few new de-
partments. They have not, however,
given us any kind of detuils at all
with regard to the above, I would like
to bring to your notice, in this con-
nection, that I had expected that the
Ministry would at least have given
information with regard to some basic
changes that have occurred. All these
years we have been doing pure, fun-
damental research in relation to in-
dustries or agriculture and of one de-
partment or the other. But then
what in the result of all these during
these 15 years? What is the type of
research, and that has taken place and
how has it been utilised at this junc-
ture, is not at all made known. It
has not been mentioned whether any
switch-over to a new type of re-
search has been made now, in order
t0 meet the needs of the present
trends. That kind of information is
also lacking.

A proper utilisation of the 27 na-
tional laboratories for the industrial
«development is a problem which has
got to be faced and solved. It is said
that the technological knowledge has
‘been made available has resulted in
about 600 new researches in the field.
‘Quite a number of them have not
come into the field at all. The people
generally feel that if a new thing has
‘been invented but not tested through
pilot schemes it would be better to
purchase from foreign sources because
they have already been tested. But
here, things which are not put to
such tests come into the field. This
kicd of research becomes infructuous
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ultimately to the nation. That aspect
of the question has got to be faced,
and some pilot schemes or something
like that have to be set up to prove
the validity and the worth of the
patents that are taken to see that they
could be utilised by the nation. That
would save us money and give us
greater prestige in the country and
outside,

The developn..at of instrument
manufacture in the country hasa great
need. What has happened with
regard to this aspect of the question?
What are the different types of train-
ing that have been given to produce
these. Is it only in the polytechnics
and colleges, or is there any higher
training for this? These are also not
mentioned. .

Then there is the question of speci-
alised research in various branches of
technical knowledge. These specialis=
ed researches are essential; it is good
that we are doing this. We have
decided to train up an increased num-
ber of new graduates. It is all to the
good. But in the Engineering sector
it is only about 3,000. That is the
increased number of new graduates
that would be trained; and there are
going to be 9,000 additional seats for
the diploma courses in engineering by
the introduction of shift system in
the polytechnics. As it is, ] am aware
that the Government recognises the
AM.1LE. course. Could we not select
about 30 different centres where poly-
technics exist and where science col-
leges also exist. We have already a
tra'ned personnel in these science
colleges whose qualifications come up
to M. Sc. or more. In many of the
engineering colleges, it is these people
that give the training in mathematics,
phvsics and chemistry. Such of these
science colleges could be utilised, and
the no'vtechnics themselves could be
utilised to give the shorter courses of
training for the engineering graduate
course, so that the standard of teach-
ing is not lowered and the pe-iod of
training need not also be lowered.
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If this revised scheme is to go on for
a number of years, it is necessary to
have some kind of a scheme, but the
details are not forthcoming. Informa-
tion is given that 3,000 new graduates
are to be trained and another 9,000 are
to be trained in the diploma courses.
In about 30 centres, both these sets
could be brought together, and the
training by the best type of people
can be arranged in these centres. By
this, not an extra pie need be spent on
new equipment, buildings etc. As it is,
many students are interested in such
schemes, Many of them are B.Sc.’s and
M. Sc’s. They go to colleges and
pick up mathematics and physics. And
then they go individually to profes-
sors to appear for the A M.ILE. What
I suggest is that there can be a team-
work, wherein 17 to 20 different pro-
fessors come together at almost no
cost to the Government since the bill
is footed by the boys or their parents.
I cannot understand why the Govern-
ment has not considered this aspect of
the question. If necessary, some money
could be given as grants to the poly-
technics to purchase additional equip-
ment so that the immediate require-
ments can be fulfilled. I would like
to bring this particularly to the notice
of the Government, because such
attempts are being made privately all
over India, and the encouragement to
such attempts ought to be given,
particularly now.

We are also in the midst of the third
Plan. All our programmes for tech-
nical personnel have been designed to
meet, as I said earlier, the peace-time
requirements, The Chinese aggression
has made us raise greater resources
and has posed different ‘problems. The
large number of already trained tech-
nical personnel have restricted scopes.
It is under these circumstances that
every type of activity has got to be
considered, and do I say that as it is,
we find that the monies allotted is less
and we are giving up some of them
voluntarilv. If the monies allotted
are less, but the people have still got
to be trained, instead of spending the
money on diverse purposes, it is
necessary to utilise it carefully every
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pie has to be wused carefully. The
people are coming forward to get
themselves trained. Why not utilise
this opportunity to put the AAM.LE
course to better purposes.

In addition to this, there js this
question of making a proper survey
of the national resources in men and
material, which is going on over a
period of 10 to 15 years. To meet the
demands of the present emergency we
should consider whether any change
in the assessment has been or has to
be made and to what extent men are
required to meet the demands of
defence personnel; what are the diff-
erent kinds of equipment that are to
be manufactured to meet the require-
ments of the Defence and hence what
are the different cells that should be
created in order to understand these
problems; whether Delhi ijtself as a
centre is sufficient or whether you
want to create more cells and organi-
sations in different States, etc. These
are questions which have got to be
tackled by the Ministry but no infor-
mation about these is forthcoming.

The information that has been given
to us is that in some of these indus-
tries that have been started—iron and
steel and heavy industries etc.—for-
eign Trained Indian and foreign per-
sonnel are being absorbed. We send
our own students to foreign countries
and they get themselves trained there
and they come back ulimately to find
that we have got a number of super-
men in the industries but there is a
lack of the ordinary type of a
overseer! I cannot understand why
this should be so. The fact that many
of the factories are lagging in produc-
tion—the lagging in production that
has been taking place in a number of
industries—is que to this lack of
planning. I am saving all this not
with a view to make a carping criti-
cism against the Ministry which I
always congratulated for the excellent
work that they have been doing, but
this time. the need of the t‘mes are
different and hence such kinds of open
but constructive criticisms are neces-
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sary at this juncture. I only feel tha#
the Ministry and the Minister will
take stock of the situation and do
what is necessary. I do no want to
take more time of the House. There
ig a great deal more to be said, but I
stop as this. I have only touched on
the main points. I only wish that the
Ministry should be more active and
do what is necessary.

W a¥ (STENA) I RN,
fafeet o1 wEfefes fow ds
FAAH THAG AT WE@qW & | 39
IAWET § Niwe ¥ 3997 9gd AW
Wt srer A 9T 1 29 fafaeedr Y
g 1853-%2 F fqre faaet & gast
A G AFA A ITAFAC F1 q@A
¥ 37 suEr aEE ag faadt §
foraet gamedd I T{gT sadr
TTHRATA I/ A4 £ | 487 § 9=y
TG AT g IABTNA faerlt § AR gH
feara #1 2" § 5 A gH fadr @
IEF AR W F AAT H w94 TG
faare vgey =g

@ oo Y qey Faw g
f& @ T ¥ Dew d¥E Wi 34
fafreer & fag 20 0 F07 FY AY
fFT TF A H 3wy FOE AR @Y
< g 1 frargse ofedz 2¢ oy
e WA ™ | IWARG Y
FE G {333 T3 FIGT I9W@T |
ok sfafea od & 2ee3-sY &
A ¥ 33 FAT @I F7 FE@T § ;AR
gafed gee3-e¥ & awe ufeenew
My 3R FOT Ffgam & 7z 57 4@
@ § | TFATE 999 | § FHY F
Yoy ga e # famgar aaemd §
afrr 437 @ ¥ fr 3@ fafreer &
faat e g, faav fad =)
g §, ITY arad @t a7 €y dar
i fed dmrafaar R &

afsw 7% w77 AreE geegl A WY wgr
2 f5 3 W Hz O Fwerdw &% 1 99
Fa # uwgr g owdE AT &0
T&F 919 F1 3@T § 7w g
o gier AT oY 1 gufem 7 A
F e, A fefawa daredr
AR § Fary argar g 5 gad feaar
Fez T ¢ 1 3TH (& ufgedT TS
% 9 9% g deg 9@ 'z @9
EXAT § 9QT X AT HAW qTeL AZE
FraENed v gd & fowr s A
FIE qEOE AT HLY QY § AR AV IF
X F e Wew ik w § Ay A
TFEd | ST AW FIEH S ATAeW TGN
fag 7@ & | #q7 wrATE HAY ag ST
fr frge 21 arel A IAFIFT $1° &
s fad @ & AT I far
9dz wra fva ? @ gfesr ¥ wrw
Frar 2 fF ogia g ar g §dT W
f&a | ST FFT F7 0T ST A A
femr gam & | g S FF AN R
HgarEr @ IasT T F AT
AT IGH HEST T TFRE TTA GV
e T §

14 hrs.

gl I FT wETHew fgd g g,
IEY AT IS F1 14 AT F1av
2 g7 7Y, 79 aTw gwTR amew v fafe-
€T qIET FTHE AF AG § 1 @
M AR F aravE g e E
e Y faw @y ot HR qrEEE
9, AT 9, AT AR O &7 @
4, TATHEY " g ¥ arg, I e
F1 W A7 WT § A S FEA KT
FETqT 97 T & | ARG T ATE AL H
s g 4y oergar 1 99
FAfar §Y w0 F10 ¥ T AT "™/
o q Y 39 &1 F= faay Sar
Q% FIWTETT T 9 T EHT | I8 4
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TEATT 38 _Hew AR W FE a@
9 9% g7 &, dfwFw fafaeeT gea ar
GATHT FT IT AH F 1S ST A4 & |

qgF AT AT THFTAS F7H FQ & I
T¥ggmagw & oy § AR I3
QAT & | W ITH AT AT,
AT FEY § FF 3T Srew | Py
AR AR A= S A A T F
T WY IAFT FET GEAT & | IART
wET & fF IFFT W 77 faanifEy
T W, T 9T qMETAZE FFERCH
N AR 3T F AT F1E qrEeE
& F FTOT 7T FE FT @I E AW
IEEGReE EARCI A

g AR faammd § fedy & 999
¥ qaeq g 3¢, fag a7 aear A
g @ grar g | wras fafTee] awa
FITF AL H AT A & A ®
&d agi W AT Ay F AW
gaE g f5 o fedn, {sviw o
frd dareds & $1-mfsvae faar
T AT IAFT Ay & g, av
WS s § aga s g
q qAaqr 7z wggE Fon 5 3w am
TS TFAT SATAT @ ZY @ ], qg If=A
L irg co- |

3@ qFAE F o A ¢ AINA
dariedw AR gEzyza F faee
T ¥ 1 B g WAT Seh 5 g
FH FA & Frawrs ¥ af §, =@
fraar g5ifae age fAarer &, 37 &
g\ F1 4T BETZAT § AR FTFIA
fraw Y3a wra g & 39 qFaE
A ggark ¥ F18gHATT RN TE R
qfr e & Avaw F AT EW AW
w1 78 g oy =fed. afs g
WAAT F ) TG FAT A (F 7 EATHT T
Y g = fear o g 8, IEET
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mfae & YT 98y T &1 FuT wIwEr
R we

T A # R Foeq AW E,
faTd g7 ariferew o wg foer @
F53 & 9 fl e e o S A
ferarefafamy #@ & | gt 2w § @4y
&Y raeqT g AT TE &1 w7 fafa-
€T H1ZT T 9T AT TASA Fora AA
FT JETT FI, I ITFT agq HHET
BT |

TR & A v 7 @
FR 7t 9t e fedlggza Wk fead
AT § IAY IAAT FY, TI-GTITCT FY
1SS qgAar g 1 fole F AW
3 oX faar & fF wd9A, feeR ®
fafed s ardfefes  foaw o=
FAld  THAd F  gE-awed,
WMo THe THo G, FAAT 7T |
= ! q9 IFae ofa F Fffee
& ar ¥ fewwam 50 1 9% q¢ 98
gFIEY, 18%R ¥ R 3 9 3 fag
ST 7T 1 T g FEA A D a7 KA
ST T A A &, GG Sqar Y
T FAE F Gy AT e Adi 7
& faiga w7 9 § oo gme
TE ¥ qEE-FE &1 odrEd F fag
ST TR BT &, IFHY gL FIA ¥ fAq
Iq FrA-Agiey W, 9 FY
SATET AT ¥ qAT AT ZHT AT
@ G g sEN # oSEwEr
u=dl a3 § 919 ¥ TR § fad 7@
M IE@E | ¥ a9 wAx & faw
ITH! FAGT F @l Ao g T ?
e w7 ¥ ITF feArr § qg ara ad
oy &, @ wagEe § AT 9 ¥
wraET gor !

gt a% faam Afer &W =
gvaeT 2, 75 FoE ¥ foar @ -

“The object of the Scheme is to
make the rural population fami-
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liar with the scientific principles
involved in their day-to-day prob-
lems of agriculture crop protec-
tion, village sanitation, etc.”

T “edew” | @ga € @i W
ST &, afeT Sgr wef ¥ gF AT oy
&, e @ T gegT F AR H gEar
TP T AR AT & | FAA SEIRA
F fau Az & # g9 F7X F fuw
a9 I8 FETIZF AR FERAT AR
facelt W xar g5 8 1 feafa #g & r faeelt
¥ S @ W g, 9% 4374 A
@Y & fag smg Al @ 1 v fag
Tga feferedle § | ST oo waa
1 Gre FT A AT 92T & | AfaEx
feeelt ¥ 39 wa deamdl &#1 T@a #_
T HEAEFAT § ! AT 3 deqTH A
¥R W & = fam wil & @ 99,
QY ST T G

FTHT el AT b1 & forg
o @ JEdr @ AR 3 fag
7g IfFwa QEF aATw aGTRar g
¥ a Sfmwa ST Faf 7 A
T, FaET faavr T8 faar
# aarer =vear § i wew w3w AR 7
O wWzw ¥ HFEww oywe
i qifadstas oNFEA AT TR
I 8, AfFT 39 AR ¥ Ao gax
qifreY FoaT T R, HAlq W S|
g ow@ ' 2, @ Egl W
qifegdls @IeT SO | arEd #Y
9 aTH A I AT |

N ¥ AT E FU F: WA
QI &, e W 9% TR S
J uF S T AS FL @ q1a 9L fA=A
7Y frar @ fF <@ 3 ¥ fewen WA
T & | FG SH! I AT FT @A
T | wE g § 3 s 4 faar
TG fr g feweg YT F T 10
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AT FAY Sft 9 919 BT TTH e &
fF gaR T F faw al F I8 &,
ITH qIX § FaT A7 sgareqr Y T
WX IJ F I G T ATIERT
W fedw & gaey # g FA
F L ¥ o Y ST, 1 97 9% frar
A T @9 SfEq HaAT AT o

e & & ag FgAr Tvean g F St
f& ¥ & T &, werdew fmd ]
gfafedd 1 % fear sd w7y
HAT@G I ARG F1 g A A A,
forar v 3o Y 3 2 3 AT A]
& &7 fehem & § 1 3T 3ERTEA B
UCATIE ATET F1 I EATA AT AT(RY
o S3ied g 9¢ a1 7€ @k
FCU AT 1 gg ¥ AfEiEE
oGl qg FT FHAT 8

Mr. Deputy-Speaker: According to
intimation since received from Mem-
bers, there are only two cut motions
desived to be moved to Demands for
Grants relating to the Ministry of
Scientific Research and Cultural
Affairs. So they may be moved sub-
ject to their being otherwise admis-
sible.

Shri Bade: I beg to move:

“That the demand under the
head Archaeology be reduced by
Rs. 100.”

[Retrenchment of quasi temporary
clerks from 31st of March, 1963 in
Archaeological Survey Department.

1

“That the Demand under the
head Scientific Research and Cul-
tural Affairs be reduced by Rs.
100.”

[Mismanagement in National Physical
Laboratory. 3)1

Mr. Deputy-Speaker: These cul
motions are now before the House.
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Shri Sham Lal Saraf (Jammu and
Kashmir): Mr. Deputy-Speaker, Sir,
I rise to support the Demands of the
Ministry of Scientific Research and
Cultural Affairs. It has been a very
wise and timely decision on the part
of the Government that as soon as we
became free, the Government set up
the national laboratories. I am very
happy to find that a net work of
national laboratories are functioning
in the country today. In the modern
age, no progress, material or social, is
possible unless and until we make
enough of progress in science and
technology. Keeping that in view, I
would like to make a few observa-
tions, besides what my hon. friend
Shri Prabhat Kar has said, while
giving some practical suggestions for
the running of our Jlaboratorics in
order to show better results that may
be helpful to the country as a whole.

Permit me, Sir, to speak about the
present condition of our scientists.
Personally, I am not very happy about
the present condition of our scientists.
I have had occasion to go abroad and
find our scientists working in foreign
eountries. They are not remaining
there for the love of remaining there
or for the love of work that they get
there, but they are there merely for
making both ends meet. The scien-
tists in our own country have not,
even to this day, the demand that they
should have. Whosoever is being
appointed or is being entrusted with
a certain job is not getting, I should
say, a full meal if he gets an assign-
ment in our department of science.
Keeping that in view I would submit
to the hon. Minister, through you, Sir,
that something has to be done and
that should be done immediately so
that not only we attrart hack our
scientists who are in foreign lands
today but the scientists who are in our
own country todav ret this confidence
that something is being done to im-
prove their lot. While, from the
Prime Minister down to the smallest
man in the land all speak of encour-
aging science and technologv, actual-
1y, in actual pracfice, we are practical-
Iy doing little. Therefore, everybody
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in this field should know that our
leaders, the Government and the
people mean what they say.
That can only be possible by
putting something intp practice,

I need not relate a number of ins-
tances to show that many heart-
breaking thingg are happening in the
working of our science department and
in regard to our scientists. Today, in
our laboratory and elsewhere, we have
got- eminent  scientists. Even some
young scientists are coming up like
anything. But, permit me to submit,
Sir, that they get little encourage-
ment. They do not get enough en-
couragement. Some such means have
to be devised as would enable the
authoritieg that be to encourage our
scientists at all levels and in all
branches of our science and technolo-
gy. I would quote only one instance.
A number of times I have been in a
position to read the writings, reports,
brochures or pamphlets issued by our
laboratories or scientific institutions. I
know it for certain that in 3 number
of cases it is the young scientists who
have been able to contribute some-
thing. But what happens? Immedi-
ately, the name of the head of the
department is tagged on to that. Pro-
verbially, we Indians are said to be
power—.graber: When such things
happen to our scientists, this thing that
hag been said about us seems to be
very correct.

Let us create a climate for the work-
ing of our scientists so that they can
work in a free atmosphere. Also, let
our hon. Minister, who is himself a
scientists and who has a very good
record in the educationa] and public
life of our country, see to it that the
scientists in our department of science
arc not entrusted with, what is called,
administrative work. Let them apply
their mind purely on research in
science and technology. They can cer-
tainly do the work of administration,
but our scientists who work in our
laboratories, whether they deal with
fundamental research or applied
rescarch or day to day research, let
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them work as science scholars. Let
their minds not be absorbed in other
things which do not help them in their
work or which do not serve our pur-
pose.

Sir, our laboratories have been
working for the last 15 years. No
doubt there are certain achievements
to the credit of our laboratories, indi-
vidua] as well as collective. But, as
a layman, I want to ask one or two
questions. How are the results of our
research made applicable to our
agriculture and our industry? Per-
sonally I feel, and this is what
1 have come to know by con-
tacting people who are concerned
in the matter, that today there is a big
vacuum between the industry and,
what you call, our scientific discoveries
and our scientific knowledge. There-
fore, keeping that in view, our attempt
ghould be to see that while paying our
attention to fundamental research, as
far ag application is concerned it must
be corelated to our efforts in agricul-
ture and in our industry. That is the
need of the day; that is the cry of the
day. When I say industry, I include
our defence requirements as well. Our
defence will mostly depend on our
defence industry, how we are able to
gear up our industry. It will certain-
ly mean, to that extent we become
more powerful, we get more strength in
order to face our enemy or face any-
‘body who may have evil designs upon
our country.

Again, today we are in the Third
Five Year Plan. Due to these Plans
hundreds of industrial units have
sprung up or are being set up. No
doubt, hundreds or even a few thou-
sands of technicians have been import-
ed from abroad. Can these imported
technicians be relied upon? Can we
depend upon them for ever? Have we
kept pace with the training of our men
at all levels in order to enable them
to man these units? When I see from
the reports the number of our institu-
tions and the number of our industrial
units, I find that the pace is not com-
plete. Therefore, a very great res-
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ponsibility devolves upon our hom.
Minister in charge of Scientific Re-
search. I personally submit that his
Ministry is not just like a department
or ministry; he has to do a lot of thiak-
ing, he has to do a lot of work and
he has to generate a lot of light. Then
alone our hopes can be raised for the
future of our country. Science and
technology is of the highest importance
today and tomorrow. Let him forget
the past. Keeping that in view his
responsibility is very great. The hon.
Minister has to give an account of that
before his countrymen. At least to-
day, when he replies back to the de-
bate I hope he will kindly give us an
inkling of how he is thinking on these
matters.

Mr, Deputy-Speaker: The hon. Mem-
ber must try to conclude now.

Shri Sham Lal Saraf: Sir, kindly
allow me two more minutes. This is
not a subject which we can deal with
in such 3 short time.

Mr. Deputy-Speaker: 1 have got a
long list of Members here. He has to
finish now.

Shri Sham Lal Saraf: Let me con-
clude.

As far as turning out of engineers
and technicians is concerned, I am
very happy that the Ministry and the
Government are paying attention to
this question. But our technical edu-
cation at the moment is dividual into
bits. Would the Government give its
consideration for having a unified con-
trol over technical education all over
the country? It is 3 very important
point. On this I would have liked to
speak for some time more, but as there
is no time I only make this sugges-
tion.

Another point ig about the consul-
tants. Today, we have not got the
men to prepare our designs. We have
not got the technicians to design our
projects and carry them out. For that
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we import people from abroad at a
very high cost. What has the Govern-
ment done in regard to that? My
humble submission would be that our
Government, particularly the Minister
for Scientific Research, should pay at-
iention to the question of setting up
corporations which will be in a posi-
tion to, what you call, design g project
and prepare the project report etc.

Another point is

Mi. Deputy-Speaker: Order, order.
Shrimati Gayatri Devi.

Shrimati Gayairi Devi (Jaipur):
Mr. Deputy-Speaker, I should like to
say g word about the National Research
laboratories. Some time ago, an ex-
pert committee of foreign scientists
visited India and said that though the
equipment was good they were not
satisfied with the work turned out by
these laboratories. All the same, Gov-
ernment keep telling us everything in
that department js all right. If that is
so, I would like to know how is it that
a director of the National Physical
Laboratories has not been appointed
even though the last one died about
two years ago. Recently, a special
expert had come to advise us but still
we have not had the report of this
expert,

Then I would like to say that I quite
agree with Shri Saraf when he speaks
about our scientists. I would like to
know how many scientists who return
from abroad have registered them-
selves in the national register. Is it
not true that many of them have had
to find employment outside the Gov-
ernment? I feel this is happening
because they are specialised for special
work and Government is not giving
them the same recognition as in the
case of other professions. I would go
so far as to say that Government should
pay them the same salary as the IAS
officers, because they are serving the
country far better than the IAS offi-
cers if I might say so. Now one can-
not help feeling sorry for their con-
dition. .

Then, foreign scientists should be
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invited in larger numbers to lecture
and teach in the Indian universities.

Coming to Atlases, I cannot under-
stand why they are not distributed
abroad. They are produced by this
Ministry at a cost of Rs. 10 lakhs and
odd. Yet, you cannot find it readily
availabile in this country; neither are
they circulated abroad. It is the duty
of our embassies abroad to circulate
these atlases.

Recently, our Government had to
ban the circulation of Russian Atlases
because they indicated wrong bounda-
ries on our Himalayas. This sort of
affairs should be eliminated, or put an
end to, and it can be done if our own
Atlases, new ones, could be circulated
abroad.

Comihg to the Himalayan Expedi-
tion, it has been reported in this Re-
port at the end that they could not
reach the top due to bad weather.
There is no mention in the report about
the findingg of the expedition. I think
this is a very serious omission.

Going through the report, one finds
that there are only three polytechnics
for girls in India, and this is practi-
cally nothing at all for our vast popu-
lation. I feel that a lot of money
which is being wasted on other items
under this portfolio should be utilized
for providing more technical institu-
tions for women, because women are
very good technicians in other coun-
tries where they use their hands well.
I think the Minister ought to consi-
der this.

While on the subject of technical
education, T should like to mention that
the period of technical training is
being changed from time to time—
sometimes it is two years; somectimes
it is three or four years—causing a lot
of confusion among the students. I
think it is high time that a time—limit
is set for degree courses, diploma
courses and even for evening classes
once for all.

Then I should like to talk about our
National Akadamis. Approximately,
Rs. 26 92,000 are spent on these and
most of this money ig being wasted.
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I fee] that the State Akadamis, which
are autonomous bodies, should be
affiliated to the National Akadamis.
In this way, we can avoid a lot of
duplication of work and a lot of money
can be saved both in the Centre and
in the States. In Rajasthan, for
instance, the Lalit Kala Akadami has
not met for the last one year. It does
not follow its constitution and its
budget is completely neglected. If it
is affiliated to the Central National
Akadami, it will go a long way in
seeing that these things do not happen.
It would be better for the States also
if they could co-ordinate the work of
these Akadamis with that of the Cen-
tral Akadami.

Also, a lot of money is spent on cul-
tural activities, Our visitors are
always regaled with songs and dances.
Even though we have wonderful pri-
vate institutions which teach the same,
a lot of Government money is being
wasted on this. Instead of that, I
wish that Government should concen-
trate their attention a little bit more
in seeing to that the wealth of our
country does not leave our shores in
the way of smuggled art, For example,
if a student wishes to examine the
image of Sri Vardhmana Devesh men-
tioned by Rai Bahadur Ramprasad
Chanda in his publication some
decades ago, he should not be sur-
prised to find its place in the Jain
Temple empty. It is not known how
it left Rajgir. However, it has found
its way to an auction in Hamburg.
This image appears now as No. 14, in
the catalogue ‘Auction 119—26th Nov.
1962-India-Siam - Persia-Syria,- Peru-
Mexico—Dr. Hanswedell, Hamburg
36’. Suppliers and purchasers remain
anonymous, but the catalogue states
that items 1, 7-14, 43-45, that is, all
the Indian sculptures with a few ex-
ceptions from Gandhara and Nepal
were supplied by ‘A’. In other words,
it was one and the same person.
Amongst the sculptures reproduced in
the catalogue, there are some of
which the best Indian museams would
be proud.
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It is realy a tragedy that this
Ministry cannot stop smuggling of
these statues abroad. If the customs
can stop small things from leaving the
country, I just cannot understand how
it is that huge sculptures leave the
country. I am sorry to say that never
has there been one instance of one
being caught by the customs. It looks
most extraordinary. When permission
is sought genuinely to export things
from this country by tourists, the
Ministry concerned makes it as difficult
as possible. Also, the customs make
it difficult for tourists who buy things
of less than hundred years old by
taking the stand that they are older.
If Government genuinely wishes to
stop the export of these articles
abroad, they could easily find the way
and means to do it. So, I think that
the whole thing looks rather fishy, if
I may say so. Therefore, 1 would
urge upon the Ministry that instead
of \allowing ithd private individuals
to make a fortune by smuggling all
these articles, why should they not be
benefited by it? If we have such
wonderful wealth, such a variety of
wealth of sculpture, of which a por-
tion is going out every year, instead
of their being smuggled out of India,
why should the Ministry not allow a
certain portion to be sold so that we
can acquire some foreign exchange
for the Government instead of allow-
ing private individuals to make huge
profits?

Then, some of these images are
stolen from temples that are in far
away places. But, at the same time,
recently, there was a case of theft
in Khajuraho. Of course, it was re-
ported and it is being investigated.
That makes one wonder, makes one
think what the Ministry is doing in
this direction. In Rajasthan in several
places, archaeological sites which are
supposed to be protected monuments,
images are disappearing, to mention a
few, Osin, Negda, Kota and Bundi.
Government must really take some
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steps to see that this does not happen
again.

Then, I would like to say something
about the archaeological department.
I find that in other countries cities
of architectural beauty or historical
importance are protected by the
archaeological department, but in
India it is not so. I think India is
the only country in the world where
it is not so. For instance, take the
city of Jaipur, which was built in
1728. 1 have already spoken to the
Minister about this once, that it is not
at all protected. The walls of
the city were being knocked down
but, fortunately, due to the timely
intervention of our Prime Minister, it
was put a stop to. But this city is
being defaced every day. That was a
city which was unique and it is now
being spoiled and its wallg are being
pulled down. Unauthorised construc-
tions are going on and nobody is
taking any notice of this. I am afraid,
the same is happening in XKotah,
Jaisalmer and Bundi. So, I would
earnestly implore the Minister to look
into this matter and see that these
cities are protected under this Act.

Before I close, I should like to say
that I must congratulate the Ministry
for its one achievement, and that is
the National Museum of India. It is
really a praiseworthy effort, the
exhibits, the beautiful architecture,
and beautifully run too, Every Indian
citizen should be proud of it.

I am also very glad to sce that this
Ministry has granted the Shanker’s
International Children’s Competition
Committee some money; because the
children of this country are our future
citizens. The future is in their hands,
And if we teach them to learn and
love the beauty of art today, we can
be sure that our treasures can be
safe in their hands.

Mr. Deputy-Speaker: Shri Lonikar
—absent. Shri Karuthiruman,

Shri Karuthiruman (Gobichetti-
palayam): Mr. Deputy-Speaker, Sir,
I rise to support the Demands of the
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Ministry of Scientific Research and
Cultural Affairs. For a nation, scienti-
fic research and cultural affairg are
like two eyes. They are so important
that if we improve on these two things
it will be of great value and our
nation will stand in a high order in
the eyes of the world.

As regards scientific research, it is
only the foreign countries which have
indulged in it in the nineteenth cen-
tury and about 20th century have ad-
vancement in scientific research. Un-
fortunately we have been under alien
rule and we were not able to bestow
any thought to these researches, Only
after the attainment of independence
we have started emphasising on these
researches. But the foreign countries
which have taken our treasures to
their countries are able to do great
work., Our Sanskrit literature was
taken away by the Germans and the
English people and they have done
research not from the epic point of
view but from the scientific point of
view. And the advancement of these
foreign countries is all due to our
Sanskrit literature and our science
which they have taken away.

In our country also there is no
question of doing research on the epic
basis only. Even our epics and
puranas contain ever so many things
and research should be done on them.
My humble submission to our hon.
Minister is that the Archaeological
Department should protect the ancient
monuments in a proper way. They have
only protected the birth place of the
great poet, Kamban, namely Therezh-
undur, just with a fence. They should
realise the importance of the great
poet Kamban not only from the epic
point of view but from the scientific
point of view. I can prove it
Kamban Ramayana is a  great
literature and when research is done
we can find ever so many things.

Even as a student of science myself,
as a student of botany and zoology, I
feel that the money allotted to these
two subjects is not enough. Due to
the emergency they have to cut down
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their expenditure as an austerity
measure, as money ig required for the
national defence fund. As a matter
of fact I would request the hon.
Minister to ask for more funds and
sec that more researches are done in
regard to zoological survey, botanical
survey and geological survey. In our
great literature we find ever so many
things; and not only in science, but
even in arts and other things there
are ever so many works that if we do
research we will be successful even in
our scientific field,

Take the great saint poet Thiruval-
luvar. His maxims constitute some of
the every great political maxims for the
entire world, and Thirukinal has been
translated into as many as eighty-five
foreign languages. But Kamban’s
epic, the Ramayana, is only a com-
mentary on Thiruvalluvar, and it
ig the best part of it.

We have studied in the nineteenth
and twentieth century that the atom
is an indivisible element But Kam-
ban, the great poet, who lived in the
tenth century itself, has expressed in
his epic—in his Ramayana—that even
the atom may be divided into a hun-
red equal parts. For your information
I will give just one or two instances
to show the importance of that, so that
research may be done on it and
scientifically also our country may be
benefited by it.

In his great epic, Kamban has said:

Or Thammai Anuvinai Sathakooritta
Kooninum Ulan.

That means, take the uniform atom—
even in an atom the sizeg are different
—you just select a uniform atom. If
it is divided into a hundred equal
parts, one hundredth part is “Kone”
etc. That is, even in the tenth cen-
tury he has propounded this in his
epic. Even about the latest discovery,
the so-called Sputniks, from the
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scientific point of view I can say that
this is what Kamban had said:

Meruvai uruval vendil

Vin pilandu ehal vendil
Eeerezhu puvanam yavaiyum
Mutruvittu iduthal vendil
Ariyan pakazhi vallathu.

Kamban said in his epic, the Rama-
yana, that it is possible to pass
through the greatest mountain; outer
space can be conquered. This is the
¢“Sputnik” which the great Kamban
had referred to. Now this may be
taken ag an ordinary thing or as a
matter of bakthi etc. But, as I said,
if we do it on a research basis we
can find many vital things, and not
only from the epic point of view. But
on sci:ntific point Kamban was a
scicntist, Kamban was a palitician,
Kamban was a lawyer. In the
Annamalai University research is
going on on the great epic, Kamba
Ramayana. I would therefore request
the hon. Minister again that in the
place where the great Kamban was
born, namecly  Therzhundur, the
Archaeological Department should put
up a memorial instead of simply a
fence. The ardent students of Kam-
ban may be given a chance to do
rescarch work and the nation will be
benefited by it. It is only for men-
tioning this that I requested you, Sir,
to allow me to participate in this dis-
cussion, and I hope the hon. Minister
will look into it. The great scholars
of Kamban can be given opportunities
to do research work.

Regarding cultural affairs I would
like to make one or two points. The
so-called Sangeet Academy and the
funds that are allotted to our States
have been utilised and availed of
only by the urban areas in the cities
and not in the rural areas. If we
want to see that each and every part
of our country and the rural people
get the benefit out of this I would
request the Minister to see that the
funds allotted are well utilised by the
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rural people, because it is only on a
rural bias that the standard of our
cultural matters may be raised to a
higher level.

With these words I request the hon.
Minister to see that this great memorial
is properly preserved and research is
done on this great poet Kamban.
And the cultural affairs may be spread
to the village parts. As I said already,
these are the two vital things, like
the two eyes, of a nation. If we do
that we can have improvement all
round.

Shri Sivamurthi Swamy (Koppal):
Sir, T want your permission to move
my cut motion. I was not here,

Mr. Deputy-Speaker: Order, order.
It is over now.

Shri Hem Barua: Our Prime
Minister is never tired of telling the
nation that science ghould be geared
up in th interest of our backward
economy, but then, Sir, the Chinese
had to come and tell us that we have
so long been fools, as Mr. T. T.
Krishnamachari has pointed out. And
when he rose to speak on the Demands
of this Ministry I had expected that
there would be some sort of defence
orientation in this report. But un-
fortunately there are no programn.es
like that and we continue to be in the
same abyss of foolery.

Now, Sir, what is the defect in the
scientific planning in this country? I
feel, and Mr. T. T. Krishnamachari
has rightly said, that there is some
flaw in the planning. At the same
time I also think that our science
suffers from administrative burea-
cracy, and in an atmosphere of ad-
ministrative bureaucracy scientifie
research cannot grow. Like any other
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creative activity, science wants an
atmosphere of freedom, and that is
what is wanting in this country. The
administrators wield enormous powers
and the scientists who want to engage
themselves in research work suffer
from constant irritation. And that is
why, possibly, Prof. Chandrasekhar,
one of the distinguished, possibly the
most  distinguished, Indian astro-
physicist who is now in America said
that our state of science is disappoint-
ing and disparaging. It is because of
the fact that the position of the
scientists in society and in the scheme
of things is not assured. The scientist
must have an assured place.

The Prime Minister made an appeal
some time back to the Indian scien-
tists working abroad to come back and
serve in thig country. But mere
appeal would not do and they do not
want to come back because of the
fact that they get better emoluments
there and, at the same time, they do
not get a proper atmosphere here.
We must not forget that.

‘What have we succeeded in doing in
this country? We have produced a
number of papers, papers have been
manufactured out. And, according to
a technical journal we are the second
country in the whole of Asia so far as
the size of production of scientific
papers is concerned. The first of
course in Japan, But what about
Japan? Japan has chalked out
a consolidated plan for ten years with
social and economic objective. But
in our country the Planning Commis-
sion has not chalked out a plan like
that; and whatever plan we have, the
plan is only desultory and merely
scissors and paste work, you cut ~a&
piece and paste it there or something
like that. It is a piecemeal plan,

Then I would say that science is no
luxury for India. Science is a compul-
sion because of the fact that our
economy is backward. Then, at the
same time, there is no dearth of
scientific talent in this country. What
is wanting is direction. There is no
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direction; there is no proper mobili-
sation of scientific talent in our coun-
try. 1 remember, some time back it
was our Prime Minister who told the
National Institute of Sciences that
most of our scientists are engaged
more in administration than in
research and it was Professor Huma-
yun Kabir who told the Calcutta
Rotary Club in September that there
was an Indian scientist who happened
to be a member of 110 committees.
When our scientists are made mem-
bers of so many committees, our
scientific research is bound to suffer.

What about our research papers?
True that we produced 6,363 research
papers during 1960 and if you want to
judge by the number of research
papers produced by our scientists,
really our science has made a
tremendous advance in that sense; but
it is not so. There are certain diffi-
culties about these things because we
have not framed out a perspective
before us. Do we want quite a num-
ber of Einsteins in this country who
engage themselves in fundamental
research or do we want some Thomas
Alva Edisons also so that our people
might enjoy the benefits of science
and technology? There must be some
sort of an understanding like that.

So far as co-ordination between
scientific research and industry is
concerned, that co-ordination is lack-
ing in this country. For instance, upto
March 1962, 527 inventions were re-
ported to the National Development
Corporation, but then of these 277
were withdrawn and only 156 were
sold or bought by individuals and
companies, My suggestion is that
& scientist must not stop at the dis-
covery of a scientific process and
patenting it but he must also see to
the last stage of commercial produc-
tion of the patent so that it does not
suffer.

The Report says that the Ministry
is making certain arrangements for
educating or training our techno-
logists. It is going to have 9,000
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people in diploma course and 3,000
people in the degree course. But then
the present indication is that they
would be accommodating them in the
existing engineering colleges and
polytechnics. I would say that
accommodating them there would lead
to the deterioration of quality and
standard. There is already an alarm-
ing gap between the teacher and
student ratio in this country and I
would request the hon. Minister to
see that this gap is bridged and that
on no acount it is allowed to widen.

Our hon. Minister himself has rather
admitted some time back that there is
huge intellectual waste in this coun-
try. According to information that 1
have during the first two years of our
Plan there was intellectual waste to
the tune of 55 mper cent so far as
diploma course is concerned and to
the tune of 35 per cent so far as the
degree course is concerned. There-
fore I would sav that there should be
some attempt made to see that this
intellectual waste is avoided and, at
the same time, we succeed in main-
taining the standard and quality of
our trained personnel,

I would just say a word about the
India Office Library. The issue of the
India Office Library hasbeen hanging
fire for a long time. I will not accuse
the hon. Minister—he was my teacher
—but, at the same time, I do not see
that any effort is being made to solve
this issue. Mr. John Tilney, the
British Under Secretary for Common-
wealth Relations, has come out with a
statement very recently that the India
Office Library is British property. I
do not know whether our learned
Professor has objected to this state-
ment of Mr. Tilney or not. I do not
know that much.

About cultura] programmes I would
say that the Report contains an im-
pressive enumeration of cultural pro-
grammes both international and inter-
State. About international cultural
programmes I have only to say this
much that the cultural teams and
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groups that come to this country are
confined to the sophisticated precincts
of the citics. Who needs culture the
most today? It is the people. There-
fore the people must get an oppor-
tunity to enjoy the cultural develop-
ments in different countries,

About our own international cul-
tural troupes I would say that they
might be given a respite in the context
of this emergency although I would
say that our international troupes
have done commendable work and
have brought laurels to this country.

About the inter-State cultural ex-
change programmes I would say that
they must be given a greater fillip.
It is true that in the context of this
Chinese aggression, the people in our
country are united. They are united
ag never before in history. But this
is also true that when we were
engaged in the fight for freedom from
foreign rule the country was united.
But what about this unity that is
there today? This wunity is more
apparent than real. That unity is to
be consolidated. With the advent of
freedom as soon as the blanket of
idealism was removed, the fissiparous
tendencies came to the surface and
there were tensions in society. I would
say that this might recur or happen
again as soon as this present emer-
gency is over and the blanket of this
unity is removed. Therefore there
should be a scrious attempt made to
see that these cultural exchange pro-
grammes are intensified.

But at the same time I have a com-
plaint. These cultural troupes go to a
particular State, put up a show or two
and all that, but they are not given
an opportunity to fraternise with the
people, to understand their customs,
ways of life, cultural patterns and all
that. If you want these programmes
to be meaningful, you have to give
them an opportunity of freely mixing
with the people of the place they visit.

May I confide in you, Sir, that
recently, on the 24th November, I
with Shri Kamath had been to Allah-
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abad where in the course of a day we
addresscd as many as four meetings
including a huge public meeting, but
there was not a single woman in any
of these meetings? The next day I
asked my Allahabad friends, “Why
was it that there was not a single
woman in any of our meetings? Was
it because of the fact that the UP
menfolk are such rogues that no
woman woud venture out in the
streets?” They said, “No, no; that is
not so. This is Moghul tradition. We
have preserved this tradition.”

Mr. Deputy-Speaker; It has nothing
to do with scientific research.

Shri Hem Barua: It has to do with
culture. I would conclude with one
sentence. Let there be no Moghul
tradition, the tradition of isolation,
segregation and closed minds in
matters cultural under Professor
Kabir’s dispensation.

Mr, Deputy-Speaker: Shri P. R.
Ramakrishnan. ...Absent. Hon, Mem-
bers give their names and then they
are not found here. Shri C. K.
Bhattacharyya.

Shri C. K. Bhattacharyya: Mr.
Deputy-Speaker, Sir, the hon. Minister
of Scientific Research and Cultural
Affairs holds an important portfolio.
In one hand he holds science and in
the other hand he holds culture. His
task is to adjust the modern with the
ancient—science is modern and culture
is related to tradition, that is, the
ancient, May 1 remind him that in-
asmuch as he is successful in adjust-
ing the modern with the ancient and
the ancient with the modern, the
success of his Ministry will be appre-
ciated and accepted in the country?

1 have been hearing some of the
speeches. In her speech Maharani
Gayatri Devi referred to some collec-
tions or to smuggling out of art
treasures from this country. I feel
that this is a very important thing. I
will make a suggestion in this regard.
In Calcutta and in different families
of West Bengal a large number of art
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treasures had been collected from the
very advent of the British days, but
with the zamindaries gone now those
families cannot maintain themselves
and these art treasures are being sold
out for paltry prices, In fact, we
saw these treasures of the Burdwan
Raj Family being sold out. In Burd-
wan, very valuable things acquired
from very old periods were sold out.
So, I suggest to him that he may con-
tact these old families in Bengal as
well as in other parts of India and
collect those treasures which they are
not now in a position to keep or main-
tain. The houses that come to my
mind are the Murshidabad House, the
Cossim Bazar house, the houses of the
different branches of the Tagore Fami-
ly, the Burdwan Raj house, the
Paikpara Raj house and there are
other houses also which he will be
able to find as he has an idea of
larger areas in India than I have. He
is administering them. So, these may
be collected and kept in different
national art galleries in different cen-
tres, in Calcutta, in Allahabad, in
Bombay, in Madras, in different places,
before these pass out of the country.

About, smuggling of these trea-
sures, I may tell you how these things
are being smuggled. 1 will give an
instance. These are not always smug-
gled by professional smugglers. Even
persons in high places do it. The
case that I know of is that a person of
intellectual eminence who came to
Calcutta—it was not he, it was she—
she wanted contact with these differ-
ent families in order to study the art
treasures. She was given an oppor-
tunity to get into these places and
nobody was there to keep a watch on
her excepting the guard and the guard
watched her for two or three days.
He watched that she had a bag with
her; and what she used to do was, in
the course of her movements in the
hall, she would pick up things and
put them in her bag and get out. Then,
the guard brought it to the notice of
the master of the house and the master
of the house ordered the guard to
stop her the next day she attempted
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doing so. Actually, she was stopped
and things were found in her bag and
they were taken back. This is how
smuggling takes place, not only by
professional smugp'es but even per-
sons in high places do it. These may
be in a minority.

Shrimati Gayatri Devi gave certain
instances. 1 may give one instance,
that of a museum in Philadelphia.
The hon. Minister will find the entire
front portion of a South Indian temple
erected in the Philadelphia Museum.

How could it be done? Those parts
of the temple must have been
removed part by part. Whole temple
could not have been removed and
packed up at once. These things were
done by arrangement. So, these things
have got to be looked after.

My second suggestion to him would
be this. He has one chapter in his
report—External Cultural Relations.
I would suggest to him that he may
have another chapter about the study
of cultural achievement of India out-
side India, in Asia, particularly in
South-East Asia. In South-East Asia,
in all the places beginning from
Burma right upto Saigon, the entire
area is strewn with Indian cultural
achievements. 1 believe, they are
greater in number than what we have
in India itself. I may tell you my
experience. I was moving in the
capital of Cambodia in my usual dress
as it present. A youngester there
approached me saying, ‘“You come
from India?”. 1 said, “Yes”. Then,
he said, “We are also Indians, Why
don’t you come to us and see us now
and then?”. I asked him, “How do I
know that you are an Indian?”. He
said, “You can easily find out from the
features.” 'Then, I came to know from
him that they followed the Indian
cultures and traditions. In fact, in the
State of Cambodia, in the Government
notes which they used, they did not
put it as ‘Cambodia’, but the name put
wag ‘Kamboja’, the old name that you
find in the Indian mythology in Maha~
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bharata and in other places. The
word ‘Kamboja’ is still printed on the
Government promissory notes with a
lotus having 16 petals.

Then, in the course of my move-
ments in the capital, I found the
names of the streets there in Indian
language, much more beautiful than
the language that we use in naming
our streets. One street was named as
“Pushpabeethi. That is a better name
than what we have in Delhi or Cal-
cutta or in other places. So, these
contacts that India had with these
areas are still in existence. If we
collect them and if we preserve the
records that we may still get, we shall
have a glorious chapter of Indian his-
tory revived and resurrected. That is
my suggestion.

Then, I am glad to find that the hon.
Minister has stated that the educa-
tional standards in the country should
not be permanently lowered. May I
suggest that they should not be even
temporarily lowered? If we do so in
the name of emergency, that will
suffer a permanent injury. That
should not be done.

Then, in the report I find the scheme
of employment of university students
during vacations. It is stated that
the scheme of employment of univer-
sity students during vacations was
continued in Calcutta, Varanasi and
Aligarh. I would like him to state in
some details as to what this scheme
is. I have been in contact with the
Calcutta students during all these
vacations. I do not find them taking
up any particular training or parti-
cular scheme during their vacations.

Then, I compared the previous
report with the present one. In the
previous report, it was stated that
during the course of the year it was
proposed to send seven Tagore scho-
lars to USSR. But in the present
report, I find, that only six scholars
were sent. What happened to the
seventh one? I do not know. The
hon, Minister might enlighten us
when he replies to the debate.
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Then, Sir, one hopeful feature is
that the first part of the gazetteer has
been sent to the press and the second
part of “The Freedom Movement” is
going to be sent to the press in the
course of the year. I hope this has
been carefully checked about its facts
and presentation so that some of the
objections that were raised about the
first volume may not be attached to
the second volume that is being
printed now.

About the Botanical Survey that the
Government of India has taken up in
West Bengal, I would suggest that
instead of the botanical survey being
dispersed in different parts of Cal-
cutta, it should be brought together in
one place and the sooner it is done
the better for the survey as well as.
for the departmental work.

Lastly, I have only one word to add
about the India Office Library. There:
I differ with some of my friends over
there and I am afraid, I am also on
a different footing with the hon.
Minister himself, The India Office
Library is certainly our property. But
it in the attempt to get this property
back to India, we come to a position:
when the entire library gets disinte-
grated and parts of its records have
to be transferred to a State where
we know we shall never get an access
to them again, it is better the library
remains in London. I know, when-
ever necessary, any student of India
can go there and make a study there.
My suggestion is that the library
should be, in no case, disintegrated
or broken up.

With these words, I conclude.

Dr. L. M. Singhvi (Jodhpur): Mr.
Deputy-Speaker, Sir, if what 1 say
may appear to be critical, I should
like to preface my observations with
a sincere tribute to the elder, eminent
and seasoned academician who pre-
sides over the working of the Minis-
try whose demands for grants we are:
discussing this afternoon.
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In offering some criticism on the
working of this Ministry, I shall not
invoke the ghost of Dr. Joseph, though
I should like to warn the Minister
that the spectre of that ghost is not
wholly exercised. 1 would also not
refer to such episodes as the Haldane
incident or the incident to which my
hon. friend Shri Hem Barua referred,
that a single scientist was a member
of more than a hundred different
committees.

15 hrs.

In the first instance, I would like
to say that the report is rather un-
edifying. It is neither inspiring nor
is it really an impressive report of
work which is exceedingly important
in our national life. I should like to
observe that it is rather dull, drab
and disappointing. I would like the
hon, Minister, who is himself such an
eminent author, to bestow a little
personal attention to this matter when
he approaches this Parliament for
Grants for his Ministry. Because it
is not only that solid work must be
done, but that that work and the
manner in which it is being done or
the difficulties which it is encounter-
ing must be put across to Members
of Parliament.

I have risen to support the Demands
and to express my regret that the
estimated requirements of the Minis-
try are highly conservative, halting
and hesitant. Because, I do think that
this is a Ministry which, for the larg-
er good of our country and for our
future and for our greater glory, must
come into its own. It cannot afford
to cling to the embryonic shape and
stage which, I am afraid, is still the
case. I think that the expanse of its
activity is potentially so large and
likely to be so beneficial to the
nation and to the nation’s future
that this Parliament would not
have grudged even granting much
larger demands if the Minister had
come forward to make them. It is
true, it might be said that we are now
confronted with a state of emergency.

MARCH 23, 1963

for Grants - 5724

It is true, it might be said that we
are experiencing the compelling need
for austerity and economy. But, I
think that there has not been sufficient
willingness on the part of the Gov-
ernment to come forward with a
really massive programme in the field
of Scientific Research and Cultural
Affairs. 1 should like to express my
regret over this relative unwilling-
ness of the Government.

I think, scientific research in our
country is in a plateau. I think that
a multitude of factors is responsible
for this stalemate in the progress of
scientific research in our country. I
think that our Government cannot
deny or disown the fact that they
have done too little and too late in
the field of scientific research. I think
it would not be wrong to say that we
live largely on borrowed researches
and techniques. I am not one of those
who would decry or deride inter-
national exchanges and the fact that
they are very fruitful. But, one
approaches this matter with a sense
of regret and a sense of sorrow that
our country, which had a great scien-
tific past and which had a radiant
magnanimity of its own in terms of
scientific traditions, is not able today
to contribute to humanity’s pool of
knowledge. I hope, therefore, that in
this context, we would not raise this
artificial controversy of Einstein
versus Edison or of the requirements of
fundamental research being opposed
to the requirements of applied re-
search. I think that the Government’s
approach in this matter is largely
right in not agreeing to under-
emphasise or abandone fundamental
research as a very vital field of human
endeavour in our country. For, if we
have to continue to draw on our
reserves, if we have to build reserves
in this country, if we have to see that
these resources are not dried up, we
must see that more and more funda-
mental research is carried on in this
country and that we do not merely
emphasise applied technological
efforts.
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I should like to make an observa-
tion that fundamental research as well
as technological efforts in our country
have been rather meagre. With cer-
tain notable excepticns of individual
attainments, the main stream of
scientific research and advancement
has not yet gathered a momentum of
its own in our country. I am quite
aware that the hon. Minister has a
very good defence in saying that, after
all, in 15 or 16 years time, you cannot
build up that momentum in our coun-
try. That is true. But, I should like
to go further and say that there are
not even signs of the main stream of
scientific research and advance in our
country gathering that momentum.
We have to make a begining some-
where.

In this connection, I would like to
conclude my observations by saying
that those who emphasise mere tech-
nological efforts and advances perhaps
live in the illusory assumption that
it is possible to order scientific research
a la carte. I am one of those who
think that scientific research has to
go forward as a whole. Therefore,
the cleavage that is sought to be
advocated by some hon. Members is,
T think, entirely artificial and un-real.
We have also fared rather badly in
the field of applied technology and
science. I would like to say, as my
hon. friend Shri Hem Barua said, that
there is a predominance of bureau-
cratic approach even in matters
essentially scientific and cultural.
That is an approach for which we
cannot possibly blame the hon.
Minister alone who is in charge of this
Ministry. That is an approach which,
unfortunately, has become writ large
in the entire labyrinth of our adminis-
trative machinery. That is an
approach we have to overcome and
surmount if we have to {nake any
sizeable progress.

Dr. M. S. Aney: What is the demo-
cratic approach that the hon. Member
would suggest in the place of the
bureaucratic approach which he dis-
approves?

Dr. L. M. Singhvi: I am not advocat-
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ing any democratic approach. Per-
haps I have not been heard correctly.

I would also like to say that there
is a lack of creative, imaginative
approach and this is evidenced, to a
certain extent, by the fact that even
in the technological field, our progress
has not been anything noteworthy.
Take, for example, the much adver-
tised invention of oral contraceptive.
I do not know if it belongs to the
hon. Minister’'s field. Take, for
instance, the solar cooker, the dis-
illusionment over which has now
frozen into a sort of permanent atti-
tude of abandonment. Take, for
example, the transistors which could
be made from rock substances found
in the State of Rajasthan, which was
recently reported. Unless we are pre-
pared to take really big strides in
the field of scientific research, this
country, which has lagged behind for
centuries, can never really make up.
We have to telescope the progress of
centuries which have been for us
centuries of backwardness. There-
fore, the Minister will have to even-
tually come to this House for larger
grants in order te announce a larger
programme for our country in the
fleld of scientific research.

Cultural affairs is a miscellaneous
if not misleading expression. The
wide sweep of the subject is perhaps
a convenient excuse and an easy ex-
planation for all sins of omission and
commission, I think there is a certain
craze for cultural activity which is
not necessarily fruitful. Every once
in a while we find that culture is
sought to be equated with entertain-
ment. I should like to pose a ques-
tion. What is that “culture” of which
so much is heard and seen at present?
Has it made us aware of the
beauty of life, which reflects life?
Has it instilled in us a keener appre-
ciation of our artistic heritage? Has
it, in the words of Mathew Arnold,
enabled us to know the best that has
been said and taught in the world?
Above all, has it helped us to be
more creative? I think that the
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answers are in the negative and the
negative answers are more eloquent
than what I could add in this respect.

I think that there is a great deal
of work to be done by this Ministry
and by the various Akadamies which
function under this Ministry or with
assistance from this Ministry. I think
that the work of these Akadamis is
also being greatly hampered by an
incipient approach of partisanship in
distributing patronage. The Minister
must see that this is eradicated.

There is a large number of unpub-
lished manuscripts in this country,
which the Ministry must undertake
to publish. We would like the hon.
Minister to tell us what his pro-
gramme in this respect is,

We would also like him to under-
take a central library of microfilms
of all researches done in all universi-
ties in this country as well as abroad
so as to really enable us to take a big
leap forward.

Mr. Deputy-Speaker: The hon
Member must conclude now.

Dr. L. M. Singhvi: 1 would take
just two minutes more.

Mr. Deputy-Speaker: No, he must
conclude now. I have rung the bell
twice already.

Dr, I.. M. Singhvi: I started at about
3 p.m. and it is now only 3.12 p.m.

Mr. Deputy-Speaker: He has taken
thirteen minutes already. He must
conclude now.

Dr. L. M. Singhvi: 1 would take
just one minute more.

I would like the hon. Minister to
tell us what his plan is or what his
programme is in respect of develop-
ing the regional languages, because at
page 21 of the report what he tells
us is not really adequate. We would
like him to tell us that he is on the
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eve of establishing an all-India insti-
tute of regional languages so as to
encourage better collaboration and
interchange between the various
regional languages. At page 21 of
this report, the Ministry mentions
that they are developing various
regional languages including Sindhi
which is not one of the recognised
regional languages in the Constitu-
tion. I would like him to consider
the same approach towards Rajasthani
which is recognised by all linguists
all over the world as a language of
considerable beauty and force, and I
would like him to see that the same
treatment is meted out to Rajasthani
language also as is being extended to
Sindhi. |
I would like to remind him regard-
ing the monument for Kalidas and for
establishing institutes of Indology in
this country. I would also like to
remind him for giving greater atten-
tion to places of pilgrimage and also
for inculcating, disseminating and un-
covering the great martial tradition
which has been blazing in the his-
tory and literature of this country.

In the end, I would like....

Mr. Deputy-Speaker: He should
conclude now.

Dr. L. M. Singhvi: I would just
take one minute more. There is a
very important suggestion which I
have to make. Last time also my time
was cut by about 15 minutes, when
I was speaking on the Demands of
the External Affairs Ministry, while
Shri U. M. Trivedi was able to get
those fifteen minutes. After all, it
cannot be tailored completely to a
minute. I would take just two minutes
more,

Mr. Deputy-Speaker: The hon.
Member has taken about 15 minutes
already.

Dr. L. M. Singhvi: I would
like to suggest in the end that
while we are bringing forward a
lot of social legislation and bringing
into existence a great deal of social
institutions, we do not have any Gov-
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ernment agency to study the impact
and the ramifications of the social
institutions and the social legislations.
I would, therefore, suggest that there
should be a Ministry or a Department
of Social Affairs which is found in a
large number of modern countries in
Europe.

I would like in the end also to say
that the History of the Freedom
Movement by Dr. Tara Chand should
now be abandoned because there is
plenty of evidence both here and
abroad of a very highly critical
approach that has been adopted by the
scholarly world in this matter.

I hope that the Minister will really
be able to promise us a big step for-
ward in the field of scientific research
and cultural affairs.

Mr. Deputy-Speaker: Now, Shri
K. C. Sharma. The hon. Member is
absent. Now, Shri Bagri.

=t amdr  (fgEw)
AR, 139 H freq Ag g1

Dr. L. M. Singhvi: He is challeng-
ing the quorum.

IqTEAET

Mr. Deputy-Speaker: Does the hon.
Mcmber want me to count the
quorum? I think he does not want
it now.

=Y qITE ;I WA, Tg A
HEFAT § ITT AW A qgT AT 8,
Afwa w1 Fraar a2 &, ToFT 99T T8 |
sEfErg A A F aga & a1 Efrag
aIT WA HEFAT 8, TgT AT WEEAT
&, frT W @are § g frwme 3 fdr
qwg 99 § F9 fear v & | qg wgEAT
7 fFIC T & 39 &7 91 4 |

wIFEHF A FRAqTfF
T F FU AT &, TF QXA faw &
e famA F Y, Feaw F A%
W TTFRT AE F THAT AT TR IGTHRAT
TERl & qETa A @gr A & awa,
¥ g7 ¥ w99 5 AR e &
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argaat wig 7R faandi aF 9§ @ &,
I 78 gaTq fead o1 &, 99 ¥ ey
H& w0 qaars; ! ag e #7 aF
ST EY , AT Y TTE AGT TG

dfF wra aga 9 §, § #iws
g T gwar, gafad & o A
fafree wmga & amd o ggw & e
fad Tw fafry & @ @ ww=ER
T T6 qavog framsm |

IqEIN WERT ¢ Y WO
TAATT FT qHT A E |

=t qurdt : F At wEgEH F weay-
I & qLH FgAT ATEATE | A FH
AT ITEFT FRETEI A qqATHI
9 FT FIATIM ?

gurem wglem o Y fafeedt &
a ¥ ?

Y amd - S g, T ety
F W F AT H, 7 79N aR ¥ A%
T AT f&FET F )

ot g & fr 3@ fafer 3 ae &
7g a9 AR Fgad § R A =,
wftar A frsER aga =@ g,
aifgare, Sraae AR foaeraEn
azd woar & | forw wgFw W ag A
o7 ST &, S9% s faursa, wife-
fera i F1E afrar o fagrsr 7
@t | W W oahd § st
FT FATT FIAT & JT 9 JATET HY ATH
ST &, AHAT A FT qFAT A6 G
famrsa &1 73 137 &, 987 9v fawriew
Tt &, fogra #R qemEsr Ser
21 UF A I WEHH & A= 99 §
FE AT T R

b aaag g fe s st & &
T AEFAT F WG AT OF JAE
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IaF fad siwex adl faer | & oF
gigq fafaeex qgs & ama @
TR g (6 rEwed v & A gei
afe fafaees &t #15 &3 a8 &
oF fafreex agr difer ga sl
& fa¥ | wmag Aw FW QU@ 9@
i FTfad A0T A IJIF@E I
F far fao a & a8

WE ae H oW oA F o]
W FRER § 99 QR A q FEAT
aTEAT § | HER FEAT FH WEFH H
LU

Q¥ WG §A€ 0 IW AT guEd
Ffy fafga He@adi &

Ay ;IR A TEE 2 |
# o F=m fF TR FHET AN a-
g § Wt g § w9 & 3= 99
foraay gra<ar F1 Faw @A fgea
FT ARG q1, ITRT A AT FATE
T gr A @t F fod dar war
TqT, AN 9gAT AL ®1 AT q©-
gt § qader S faar 1 agt F g
AT & T F, A I A F TE
FT fFy 9, I F7 I BT FL A0
faar s A% gTAT 7 Gar & foaar
qg gt 90Wa & fag & 39 FAe
&7 oo faar qr, fFa agr 9T 3 g9 &Y
FAIZ AE TE | W A@ F AG W
foraa 9 FT WSITEI g1 TEET 94T
ErAM]

TEF AT AEAREOT F qR A AR
N FEETEE § 99 A ¥ s &
o 1 A5 oo Fe fow a@ ¥
T 9T W 99 @I | 7R at
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Ae g, e gaft A ag & &
gt sderee & o7F wR @

Ses

A T WA AW, g aF 0

Tgl ¥ 9 a3 fafret age @t i
ey § 1 WY ar oF s 2, o O
& ST G W @IE | AgtAed oy
T § 97 e W e Aew
F AT 7w 9% & fay Afe g
@wq T & | gEF A wifeex
AT A A faar i ag W s gumaa
HIET & G Y A7 1 T THRAT, 1850
FT AT 3, 01 4G A7 W A W
Raradl | misag zmas # =
T A afeer #1 AT a8 39 A
w2 &, W fafre areE @
e A F@ awy E

w3 A & g ot www fRf
TEHA & HIAET FTH! A a1 § |
g o w4t g fF @ oo
f& agr e @A FT FWE
FraT & ag W 37 AgET F I3q¢ AHA
# I9F UT q9T I F7 T 2, ¥
F av Hegr qoq wmar @, wwEw
ST § I AU 9T F TR R FEv
Gfagar a1 @1 §, Wi aaT v g,
gt aF fF ot g FRARY SdieaE
& ¥ 3% a3l ax T G higzar E )
¥ 30 FH FQ & M AT ¥ HOAw
fafrg sema & | @@l ) ST OF
OF QU TF I AT | G GEHI
FT F@r & AT F™ Iyw @A €
# oot &M F f oag o wser @
IH) UFT AT | FF qF g HLHET
AEY 63T a9 aF FE A9 ST qG) &Y
FFAT & | 9 qF AN HELER &
g F9 &3 & a1 feT g2 9 A,
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A S ¥ o0F g de7 g1 AT |
fom o & @ oy nar @ B

“aady 9T 2| & fEar & z’m;

Nt F T T afagawasg )’

Foual MR angfefes fod, @ @
qEl #  HIFT WA § arfad
T AT F1$ A9 Y waT | FEied
W gy i Y fog e 9w

& got AT Awgar § f v 1
F Q1 fgeal Fazrgar g1 (3 WTOH
F g9 & ol gaA wfaw o) fe
wIgr A F I 9 & ga fafaeex
oTh THA | faay avg # S
qrefrd § 9 g= € 57 g FfaT
X S ged afrafafei @ig @
A% g9 § TR qqAwm fafweT
a1 TwEfem F wax AT
oF ¥ W ot @ 2 uE F E
wfywrd #1 W e faar, ®R ST
T #Y Y 7 faar | & Sgw e
¥ DAt gwe2 food w1 ford f aaa
{aF

g% q1% & q& a7q /I A FE0
TFAT 1 I FAS F FH &F g
2 | &9 gEIEE & 9 W § AR
AT FT AFAT @HT WA § |
TF <6 A9 3G F T T qaaeang
g R a9t 737 agfauma €, faasr w
feama AT STy @ oF aF wEHT 9T
& X AAT 8, A AT a<h v
FearRl #1 AfEd /T S I AW
ggfaas fawcft § sw=r  2fed ar
HhT qaT o & SAET Sfraw gax
g W@ & | AR FT qIEEE] A
gefogat # oF A1 a1 1 57 faerm
TR F qgHAT § | 1 39 IF qHC
TS g A1 aFAY afed ALy
B gré F1 A AIET G ArE |
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37 el F @z & apm fF e
g9 A9 # g9 A AeaE fafaeg
HEYET Z0FT T @IF AT F €419 g,
YT 3@ 91§ qAY T A § AT
ZOEY 93AT FT qHA § |

st wRe fag fegrt  (F9)) ©
AT IYTEA WEYEA, § A9 g
NHaT gAg Hfa oY #7, 9t 5 wRa
& sy fagel ¥ ¥ oF &, Uk @
fawa & AR e femr wEaT § 0

T A #1¢ aelg 7 r 7g 75 wee-
qur fawTT & 2R Agea el & FRar
@I fadt M 7 S I & ey
TN WAAT AN F @ gfaew
9T SFE 9FAT § | AR O a9 g
T g W fag A oF favr @ @
WX woEr e feamr wgar g

e ¥ vEw FW ¥ fawe
wifs & a § WF qg Fa@r JaT &
f5 ag ax & =mav 1 afF wEaR
F AT R, G ¥ AR GIA 0F § FgT
L0 -

f a grafexr drawm fear

g qma= A goEr W Gy @
fe ¥ o2 & a7, ¢ 92 faw F AR
IR 9E U F, AR A F 1 T
T THAT ¢, WEHTW &7 faEwm W,
G FT g A WYL G 9T 77w e
raq WY | I ¥ T TN AT a1 9%
Hq9 qgT 947 F9r @ FQ §, IR
# 39 /I WY F1 &4 faeer Sngar
g fr e gega & weat A o @
FUIC @ HITRT [AF AT FT AT
U Tgr oA qaT qO |

T IIEX AR 1 FEy S
g fF gz 7 qqf ¥ qEeaETw
& fagrea &1 g WA | AR 3w
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[+ = fag fagi]

a1 Td &1 qgt A wwfeew ¥ oww
3 & | F0fF @A, AT 9T AR
A T @ faam F wea § TR
agt 97 ¥ @ g wop F A ¥

< ﬂTﬂf;:
erq Tq1 A [ AR FL AU Y
st fe afaw 253 7w § ok e
F AW A Ad A owFy | SEE
a|T qg R

EIRCIEL RIS
JqF A 99 &, TF AT AT HFAT
AR FET AX § AR FAT | T
S KT AT | TF A FAL FT ART
FIAT § W I FT ATHRIT F371 |
qrdr § oA T oad g,
w9 # W gnrr, mEw oo Fem
R AT H W OFm L AR T
F qEATAAT § qZ WA § T4 A
TF G B A 37 37 F7 FAT Q09
= frar fear 1 gwy dmE @19
& wor § faar € fr Teqd s a3rg Y
S AE A, A TTE AT § I
& JmTE 1qedt g1 AT ACE AW,
S W FI H frear § aroag 9o &
T IMTMr Srg IAT €A &, whA
7 T qrudr #9i0F 39§ wre A
& 349 f4T ag W ¥ THE #3
g 19 § FoaR ®A & @ ag
& gra #7X g7 & gro fagy A@w
MFwae &, 7330 aaie & 59 a9 @
g X ArRa T fRar A & o
aqqT F wEAg 3% AF ¥ W AT &

TR THAT ATA : AAAT
&Y arfa wawifa e
T AR T B FG A AC F TRATA

fagml #Y 57 @A ANA A A
w4t % a9 33 foar g & 1 gH =@
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&Y $TAT ifgT 1 37 fAw F qEA
/AT At F frer qraar w€T fF gopa
F weat Y @ra wuy w1 67 3w
FX ) 39§ gg A faedy g

¥ faza %8 f5 ww 7 wgFAT
FTH FH FT W@ g | & fall o
AT AF T Afgar ) fyw AWy
Fm frar & sAFT wgAW AR,
AT FRIT EIT R AITE A
faim % f5 oft gror § 93§ A
AT TEFT & AAIT TS AL
N ATA AT AR T wA S fagw
faa & T T AT ¥ Paedi A wgrarRa
F X H4T ¥ ¢ T¥ 43 Frmr A,
9T & fFv ST & arw §, O
Fa ¥ fagt 39 & o9 Aqz § oK
1R F 77T T 5 o Ak 3T ¥ A

wfr A A A 37 9w fam
q feedt ¥ wigw frar v 1 oz &
I 4 FAar fF om W FTIAAR
& 37 W1 FIT A A4 aAAEv oAU, 93
faom ex & | W AT A AT AW A
IF ¥ gEFT AT 90T A A F B
T G FTOATHT FA F 4qT TAF
F A A FEA™T AT 1\ qg @ FT 7R
21 A1y faazs & 5 g ) amfemw
TR | WA A T 59 B AT G 790G |
R o AP ¥ 3T FER & @
FE, I o wrd AT AW,
I AW A oAqT gHuR H Ay
7 T &1 ggfw a1 7 afy
g F#T I § H IX AN F WA
9T WRA T Ffag a4 |

groEr A ¥ OF 3faEm
faer & fomrer wfl oge WIT AT
¢, gEU guy aEr § A R AW
T AT | AT 39 g 90T § faar
t fr fagmr A & AW a0
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aifrfr & | a8 feaat & g R,
gega &1 0F g ¥ grer frard
T T HT qhaT, U 39 FAE
Fogfaar g A dau g fr g
FH # qr fet &1 FmRT St
fF o fawg § qeim &, ag A &
=ifgw f 9t =7 Y fafae § w=xfaw
F AT & 99 Y Y 39 w19 9= faaw
T | oY 57 faww F fagr gF SR
TH FTH 9 TET A0 | oI I FT 9
Th e faemar & S ¥ Fr
f& fagra s s seeread
qrferfy & @t € § 1 Faer S
aed ¥ wedfadifem w1 and gf
& fow &1 91sr g9 gar W wifrfa
N TPEI WAL T | TR TE
FT I & |

qeqafe g F QA

AR gd fagia ¥ vg 1 97 §T ¢ A
LY ESITX 99 g1 ¢ & | I8 @I A &Y
I Y1 T AT § gF HT, IEAT FT AR
qedt &7 frarar fr e Frar & 93 ¢ AT
&Y FIATT IT AT &, TTT T AEN & |
saq fag g & i ga fagia )¢ @
&% FETX a9 qg T AT 4T | TqHT
G FIAY AT Y agel &Y aTal FT AT
qar T | S wAw fagia qReET
s § 99 W § § AR g a9l
¥ e gwa &1

AN R TF GreT &1 @A & | a8
HE&pq w1 AT UT & | AR wgly
qEsfs A a9 47 HR gEE
wefw sare A #Y & 1 IR qH  Fqr
¢ fF wa SO & a9 @ s §
AT FTEFATE | T FEAE AT T
Il Y g 7 A ARFT AR @
A FAIC, T FUT F AYRT qQT
T |

3160 (Ai) LSD—5.
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T wifs aifew q= & foraar
Fonfs wfY ¥ a9 9T | SET A
Fofs gafag 937 91 % S 7 F
®1 i foram a7, SN TF OF A B
ge faar a1 | wgfy W &1 am
TAUTT 971 I% WA §F 7 gy off
afem gfmar a3 & fgm et 9
T § fa ga 9 | Ffg aF 7
Agel ¥ A Wy 9 afew o ¥
AR ¥ @y § 1 9% 9w q97 fFaw
T FTT AT 97 | W A 7 farew
ft 7 ¥ o} 7, 39 g AN T g
¥ 9T T ITAT 97 JAH! ISTH FONE
g g | IR d9q) 1 IFF A
Sam 9 fagr | oY I9H §7 ¥ A6 Y A
aga NS ot § AR qamar v
5 oF 9] $ BIET AT FFAT & 1 SAA
I AY Agew F A § off faar § 1 3R
T frg@ d M amam ag § |
gAY & HFET AT AA § | T I IqY
W qew R, afm aw & W g AR
a wf & W gew § 1 A 3E TR
FHIT 91X FF T AT ¥ A g,
qifas, s, §99 AR a0 oIg
W & aR § @9 FT & IY A9H
"X F fagmi #1 3 =ifgw | A< gw
1 & fAau ST d5pa F d9i #7 @
FEET Afg | gHR AW W A &
T2 9% 9~y fagr §, g afaw W
¥ gma ¥ fagm & sl dma & &)
gatm & § susht F H feew
g1 S8 ggEar &ifae 1 gl
¥ 7 gafae Fg fF 9 @«
S AT FT OIS 92T § AV 4
W gy s gEfe dnifas defa
ol I Y TG G TQ § | F|EW &
T & THY TS {6 oF wsw faw”
g1 o fa9 &7 99 g9 99 ¥ 09 @
& v gawr wd § g, TS F3Q & )
AfFT & 9 gafe ail § 98 qE
amgat § 6 zq dfasw w1 @ ad g,
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[ = fag fagie]
wAfmamgN IR g
afr R gepa T ¥ aE) weT e
S fF arg faw w1 & @fw ;g
A qg @ ¥ et 3 fi Frg— s o
fag arg fawawr o & & 1 faw =g
faez M A ATET R | ATRS SR
A faw § 1 S, g T HAW F ANEA
TR o st @ 9 faw &= S
2 1 TR wfEEr 71 e s fH
9T Y 9 WA T AR | g
gega § Y § f ag oy il w1 9

© ®Y ¥ e [ )

dera § 1Y A 7Rt F AR Ay
79 T4 E | T WA F I T
F 7 v9 fad o Ay ag A,
AR & | AT TET | THY 6 WIRGT
#fet 1 fawe wmes awTay g & | 99
e @ ag g Y Y g s
sFIfEa g1 TS & | ag TaR U A6 Lfear
F A TE G A gwAAT § R oA F
o1 § o wE gni 1 af R arg
2 1 3T Y HEr FT I |

Ar@™ g A e & FaT aga
78 fora 25 § 1 g 7t ¥ g
¥ 7g N T I off | R TRy
ag¥ faarel ¥ QU FT w4%r frar strar
q1 | 5 TR FY fdtwan ag & F fame
S I9ar & ¥ 9O Ay F w9 F
ST § W 9fA 9X IaA 9% 331 0%
FLAZ AT FELTR FETAATATATR |
g e A F F g a &
it off afes g & fag oSy argw
¥ foq & & ff areft off 1 oo ¥
* oOA W A T9W & fA ok da d
S F & 9 wHor 777 ¥ ag faame
9 H @ TR A

¥ ¥ wgy sfmw A wgn
ag e & Fr “Pafaeea” fort
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o feaw g9 & ITES A8 AR
#t afx 3w @ 1 ggt T SufER ag
femme & # fewmerg o & ST et
RO e EoE DR R
TR o1 &t At & 7y ggman | gafag
TEHT A A wratad § ) 59 ¥ o
FE AW 7 @ R 1 7w oA
98w FfeareY s@q 4 facgw 75 &
safae mifeaeY am fasger oo
am g 1 g0faEs sfagreEr gt g
TE F a9 F F I ¥ W
GIRATE G317 FTH R Hfw 3 1A
7 #fw &= & ogw wmat 7 § s AR
59 2 7 A AW At g | g E
qE 39 2T 1 HYT FIE A9 Y AT |
S gfagra 1 @ FX 3@ @ ar zay
qg F1E A0 A8 971 | 7@ " g
g HATAY EF A@l BT @ FLEAT
afF waet e T FY SHAT F qET AT
gE | TFEEIE )

Dr. M. S. Aney: Let me thank you
for giving me an opportunity to make
a few observations.

These Demands for Grants are for
the Minisiry of Scientific Research and
Cultural Affairs, which is assigned to
my friend Shri Humayun Kabir.
There can be no two opinions on the
point that the Ministry of Education
and the Ministry of Scientific Research
are complementary and supplemen-
tary to each other. The two together
complete the entire orbit of the ficld
of education. At one time it was so,
but for the sake of administration
convenience, it has been divided into
two parts, and we are now dealing
with the latter part.

Apn important function of this Minis-
try is to undertake research in order
to ascertain the nature of our ancient
culture. From that point of view it
is entrusteq with the work of archaeo-
logical excavations, publication of an-
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cient texts and so on. All these things
come under this Ministry. It is neces-
sary for us in these days in order to
visualise what our ancient past was
like, to take recourse to these modern
method of invetigation, and one (f the
modern methods of investigations is
excavations. By means of excava-
tion, certain commodities and articles
are brought to light and inferences
are drawn from them as regards the
nature of the life that the people
were leading in the old days. Exca-
vations in India gained great impor-
tance by the work of Marshall in
Mohanedaro and Harappa. This was
then carried on in many other parts
of India.

1 want to bring to the notice of the
hon. Minister a particular ooint in
this connection. If we read our pura-
nag and also the ancient books, we
shall find that Vindyachal, the territo-
ries of old around Vindya mountains,
have been described as the main part
where great battles between the Asu-
ras and the Devas were fought. The
kingdom of Bali described in the Pura-
nas was there. His wife was Vindya-
vali. It is written that the Haihaya
kingdom was also in that part and so
on, but up to this time I do not think
sufficient attention has been given by
the Archaeological Department to the
finding out of the spots where
exacavation can be usefully carried on
in the vast regions of the Vindya
mountains.

After that, I come to the other part
of the work which the Ministry has
to do It is to encourage the publica-
tion of old literature which will throw
light on our ancient life and our an-
cient culture.- I am associated with an
institution which does this work.
First, I wish to bring to the notice of
the Minister the work done by the
institution. Shri Humayun Kabir had
condescended once to pay a visit to
that institution at Poona, the Vedic
Samsodan Mandal. That Mandal has
been carrying on investigations and
research work in regard to Vedic
literature. It has published the Rig
Veda with Sayana Bhashya in five
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volumes which was almost unavailable
to the people after the old edition
published by Max Muller became
practically extinct. We have now
brought out this new edition, and that
work has been appreciated. We have
taken up similar other works also. A
work called Srautha Kosh is under
way, and two volumes are published
and remaining under pulication. That
work wil] go on for some time more.

The other important work which
this institution is doing is this. It is
not confining itself to the research in
the Vedas alone, but is taking up other
cognate research also. Most of the
members know that our Parsi friends
have got their Bible, the Avesta,
which is the book from which the
Avesta religion has come to them. Up
to this time the Avesta was published
only in the Hebrew script, and not in
any other form. Sometimes it is pub-
lished in Roman script. So, Indians
have to read it in either Hebrew or
Romap characters. We have made the
first attempt to bring out an edition
of the Awesta in Devanagiri. The
first part of it has becn published. I
do not know whether it has reached
the Minister or not.

Not only that. But have also opened
classes to teach people the Avestic
literature, to learn the way in which
the Avesta has been written and is
being studied ang its rules practised
and observed by the followers.

What I mean to say is that this ins-
titution, though mainly devoted to the
study of Vedas, is not working on
sectional lines, buf on broad lines.
We have to bring together al] the cul-
tures of India and make them live
like friends and brothers. There
should be harmony among the diffe-
rent cultures of India. It is in that
spirit that work is being done. In
response to their appeal, I am told
that the Government of India and the
State Governments have already done
something. 1 again appeal through
you, Sir, that the spirit of generosity
and the appreciation may be continu-
ed so that the work taken up by this
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institution may progress rapidly thro-
ugh their support. There is the Pan-
dit Satwalkar’s Vedic institute at
Pardi. He has devoted his whole life
to the study and propagation of Vedas.
There are other four or five institutions
like that. There is one in Hoshiarpur,
I want that their activities and their
work in propagating knowledge and
study of Vedas, of these smal] and big
institutions, require to be encouraged.
We had suffered in the last hundred
years and more. There has been a
good dea) of awakening and encoura-
gement given to the study of Vedas
by oriental scholars of the west but
they had their preconceived notions
and they found their way in their
interpretation and exposition, So, all
those works require to be studied
afresh from our point of view and an
attempt has to be made to restudy all
our old texts and reinterpret them
after going through them carefully
and taking benefit of the light through
by western scholars so that people
know properly what is contained in
all these works. It hag been stated
very rightly in Manu:

Fareen faq<t amam:
77 grav: faar 7z
FAT I47 AR
Tereqq qatasaar 1

Those who want to have a bright
future for themselves should try to
know what is the old way their father
had gone and their forc-father had
gone so that they may be able to go
by the same path. I bclieve that the
work done by this department in this
connection though not as quick or as
rapid as we desire it, is still a good
beginning. 1 hope greater progress
wil] be made on that line.

We cannot forget that we had a
Library in London—India Office Lib-
rary—for which there is a keen feeling
in this country. With the partition of
Pakistan, it has become very difficult
to solve. Ig it to be partitioned also
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again? Probably the Minister knows
it better than I do. But when they
arc thinking of solving many intricate
problems between India ang Pakistan
by negotiations, let this culture prob-
lem also be taken up and let us see
to what reasonable point the Pakistan
Government are prepared to go as re-
gards' this question and get this India
Office Library from London back to
India which is its proper place.

It is stated in the report that 690
scholars were sent abroad but it does
not give any further information.
There should be a little more informa-
tion and some report should be pub-
lisheq saying as to what was the pur-
pose for which they were sent and te
what extent that purpose has been or
is being fulfilled,

This is the last point and I shall
conclude. Gazetteers have been pub-
lished in some cases and a very good
beginning has been made. I have
read some gazeteers of Maharashtra
State so far as the three districts of
Kolhapur, Wardah and Jalgaon are
concerned. I am afraid that the work
is being entrusted to persons who
seem to have a specia] view of history;
they scem to have some peculiar
ideas. Tt is not desirable. I am pre-
pared to discuss this matter with
those who are responsible for this.
These books should be scientific and
authoritative; the information should
be factually correct and could not be
challenged. But I find something
very different. From that point of
view I feel that another committee
should be appointed which should
carefully and seriously consider and
examine the manuscripts before send-
ing them for publication. Much of
the information gives a queer view of
what took place from 1875 to 1919
and after 1920. This is a sugggestion
that I am making for his consideartion,

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Sir, I am thankful to the
Members who have taken part in the
discussion, those who have had a good
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word for the Ministry and those who
hag criticism or sometimes perhaps a
word even stronger than criticism.
Fortunately, the number of such per-
sons was very few, I think it was only
one person who went beyond what I
would regard as legitimate criticism
on the floor of the House.

1 shall take up the points raiscd
seriatim. They can broadly be divid-
ed into three groups: the national
laboratories, department of technical
education and cultural affairs, Shri
Kar who started the discussion said that
scientific research work and techiical
education in this country were plan-
ned for peace and they have had to
mect the emergency. 1 think it is on
the whole a tribute to the planning
which has gone on before that inspite
of a state of emergency, all these de-
mands have been met. In the field of
technical education, even though there
were unprecedented demands placed
upon us, I think that with the exist-
ing facilitics, we have very largely
been able to meetl them. The expan-
sion which has taken place over the
last five or six years has put the coun-
try in good stead today. Before the
beginning of the second Plan, the
number of admissions in engineering
colleges was roughly of the order of
about 5000 to 6,000, Last year, in
1962, the admissions were about 17,600.
You can easily realise the great ad-
vance that has taken place and we are
proposing to expand the facilities
without incurring additional cxpendi-
ture as far as possible.

A number of hon, Members referred
to the fact that the budget of this
Ministry has been somewhat reduced.
We have saved about Rs. 3 crores to
Rs. 4 crores this year and there will
be a saving of about the same order
next year. And they very rightly
pointed out that in a time of emer-
gency, the scientific research and tech-
nical education budget should perhaps
have been expanded. So far as tech-
nica]l education is concerned, there
has been really no cut in the budget.
There is a slight increase. So far as
scientific research is concerned, there
also, even though certain cuts have
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been imposed in the first instance, we
have been negotiating and I believe I
am in a position to say today that the
additiona] funds which will be requir-
ed will be provided as the need arises.

1552 hrs.
[MR., SPEAKER in the Chair]

I have no doubt that we wil]l not
allow the scientific progress of the
country to be held back or the pro-
gress in technical education to be
held back, because of the lack of
funds. We shall of course try to Jearn
by experience. Every time a labor:-
tory is planned or an enginecring cc.-
lege is planned, we learn something.
Therefore, as a result of the experi-
ence which has been built up over the
last few years, we hope that we shall
be able to utilise more effectively than
has been the case in the past, the
funds which are provided for these
different purposes.

One complaint which Shri Prabhat
Kar mentioned and which a number
of other hon. friends also repeated was
that the research processes in labora-
tories are not fully worked out, when
a scientist starts a process, all the de-
tails are not worked out. One of my
hon. friends went so far as to say that
the scientist should not be allowed to
leave the work, not only til] he has
invented the process or thought out
the process but he should be ompell-
ed to work out the industrial process
also till it is ready for production. 1
am afraid that this last demand is too
tall. Nobody in the world can com-
pel a scientist to work in that way,
and whenever there is any industrial
process to be worked out, there are
the scientific laboratories to work on
them, and there are also pilot plants.
After the pilot plants, when the ques-
tion of industrial production comes,
there are in other countries consult-
ing engineers and a number of other
experts, sometimes private firms,
sometimes other organisations which
wil] come into the picture. To expect
that a scientist who has worked out a
theoretical solution of the problem
should be required also to work out
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the technological, engineering and
chemica] engineering problems would
be to make an impossible demand.

We are, however, conscious that
there is need for improving the func-
tioning of the laboratories. In this
respect, if you look at the report, you
wil] find that in the last year or two,
we have placed a far greater empha-
sis on the development of pilot plants
in the different national laboratories.
A list is given in the report where
you will find the different pilot plants
that are mentioned. Through these
pilot plants, the scientific work is ad-
vanced to further stages, almost up to
the stage of semi-commercial produc-
tion, so that it is easier for the indus-
try to pick up those processes.

I submit therefore that while there
is an element of genuineness in the
fears which were expressed, they were
at times exaggerated. Now, we are
thinking of further progress. Only
this morning, they were discussed at
the meeting of the Board of Scientific
Rescarch and‘it has been accepted in
principle that in addition to the design
section which we have in every
laboratory there will also be some
kind of central unit attached to the
Director-General who will advise on
these matters. How exactly it will be
worked out, all those details are still
under consideration. We are keenly
conscious of the fact that unless
scientific processes are given a more
concrete shape, the engineering and
chemical engineering schemes cannot
be put into immediate effect; action is
being taken to meet that challenge.

References were made to the visit
of Prof. Dedijer and Prof. Blackett.
They are all very distinguished
scientists. I think the time has also
come when we should try to judge our
scientists and our own laboratories on
our own standards and not always go
merely by what distinguished scien-
tists elsewhere say. We always wel-
come their participation and value
their advice. .1t is in fact on our invi-
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tation that Prof Blackett came here.
I would like to make it clear that
when Prof. Blackett was invited to
review the working of the National
physical laboratory, it was not that
there was any administrative enquiry
-n order to find out ‘defects. It was
for a review of the working of the
national physical laboratory and to
make suggestions for itg better work-
ing in the light of the last ten years’
experience. I think the House will be
glad to hear that Prof. Blackett in -
his report has paid a very high tribute
to the work which is being done in
the National Physical Laboratory. He
has mentioned three or four depart-

ments where he has said that the
work compares with the work done
almost anywhere else in the world.

In a critical review like his, it is
natural that in some places there will
be praise and in some places there
will be criticism or perhaps even some

amount of suggestions for alteration.

We have to take it on the whole.

Therefore, any suggestion that the
National Physical Laboratory is under

any kind of opprobrium or that there

is anything basically wrong with it
would be an entirely wrong picture.

Reference was also made to the fact
that there has not been any Director
for the National Physical Laboratory
for sometime. This is a fact, but the
main reason is that the people who
were invited to become the director,
for one reason or another, were not
in a position to accept it. I have felt
that instead of appointing somebody
who is not fully suitable, it is better
to wait till we can get a right person,
and in the meantime to have a Deputy
Director in charge. We have a num-
ber of other laboratories also where
we have appointed comparatively
younger people as deputy dircctors, so
that they can grow with the labora-
tories. I feel this is a better way of
encouraging scientific talent in this
country, giving an opportunity to
vounger people than to look always
only to distinguished men and appoint
them to the position of Directors.
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Shri Prabhat Kar also referred to
the question of instrument making in
the country. That is also before us.
I think the House is aware that the
Scientific Instruments Organisation
has been set up, and very recently it
has been decided that Prof. Gill will
take up the directorship of that
organisation. It is at present under
the charge of Prof Mathur. Both of
them have advanced the work with
collaboration from: Switzerland. We
hope this laboratory will go a long
way in devising scientific instruments
and in meeting one of the basic
requirements of the country.

Then the question was raised by a
number of other hon. friends, namely,
that the scientists should be used only
for scientific work and be completely
relieved of any administrative work.
The scientists do not agree; most of
the scientists say that they are not
prepared to accept a position where
the scientists will be only on tap and
never on top. Scientists want that
sometimes they should have control in
the matter of administration. 1
entirely agrec that resecarch scientists
have genuine interest in research.
But, at the same time, the people who
are in charge should also have a
scientific background, and there should
be collaboration. I have nothing
against either the scicntist or the ad-
ministrator. In fact, both of them
are the instruments through which
we want to do scientific work in this
country, and only proper co-operation
and collaboration between the admin‘s-
trator and the scientist will advance
this work. We should not try to make
out as if there is any clash between
them, and any suggestion of a clash
very often produces a clash because
that would put all kinds of ideas in
the minds of people who have not
thought about them before.

Tn that connection, I would also
like to say that reference was made to
one scientist who had been on 110
committees. It is a question of “was”
and not ‘“is”. Now, instead of com-
plimenting the Ministry for stopping
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such practice, that issue has been
raised again. That kind of thing will
never happen in future; it has been
put a stop to; it had obtained over
a long time past. To bring up some-
thing which had happened three or
four or five years ago, and which I
had mentior:ied two or three years ago,
I think, either shows that my hon.
friend and my former pupil, Shri Hem
Barua, has a very tenacious memory—
soinething which gets into his mind
never gets out of it, or I can only say
that he perhaps gets so concerned with
any one single item that he overlooks
the rest,

Shri D. C. Sharma
He is your old student!

(Gurdaspur):

Shri Hem Barua: You said that in
September last, at the Calcutta Rotary.
Club.

Shri Humayup Kabir: I made it
quite clear that it was something
wnich happened several years ago.

16 hrs.

Mr. Kar also referred to the ques-
tion of ban on engineering colleges.
There is no ban as such. For 1963-64
we have decided that no new engi-
neering college will be started, be-
cause we are able to meet the re-
quirements during the current year.
My hon. friend knows that two of the
major difficulties in engineering edu-
cation today are lack of teachers and
lack of equipment. We have been
for a long time pressing the State
Governments to raise their salary
scales and bring them to a level
where the best type of people can be
attracted and retained. 1 am happy
to say that after about three years’
effort, almost all the State Govern-
ments have gencrally fallen in line.
There are perhaps at the moment one
or two exceptions, but I have every
hope that they will also fall in line.
As a result, some of the deficiencies
and shortage in the number of engi-.
neering teachers have been overcome.
It has not yet been fully overcome,
Therefore, we thought that for the
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current year, it would be better to
conslidate the colleges which have
been already started.

The second shortage is about equip-
ment. In view of the foreign ex-
change difficulty, there was some diffi-
culty in providing equipment for new
colleges. We felt here also, it would
be betlter {o concentrate on improv-
ing the existing colleges and to see
that they are fully equipped. From
1964 again we shall take up the pro-
grammie of starting new colleges
whereever necessary. In the mean-
time, steps have been taken to see that
the facilities are expanded.

Reference was made {o the figure
of 3000 additional places, I think
there was some misunderstanding in
the minds of hon, Members who spoke.
These 3000 additional places in engi-
neering colleges arc not going to be
during the current ycar. This is dur-
ing the Plan period, We hope that by
the end of next year, we would have
reached almost the whole of that tar-
get. Hon, Members will remember
that in the third Plan, the target of
the number of places in engineering
colleges was 20,000. We have already
reached the figure of 17,600. If in
two years’ time we have another 3,000
places without starting new colleges—
some new colleges will be started next
year—I am sure we will exceed the
target of 20,000 places for the third
Plan.

The same thing applies to the dip-
loma institutions also. There were
roughly 10,000 places in 1956-57. To-
day the admissions are of the order of
almost 30,000. We propose to increase
the polytechnics on an even larger
scale. So far as polytechnics are con-
cerned, we have not placed any ban
on their establishment. In fact, a
number of polytechnics will be estab-
lished during the current year .

1 think it was Dr. Melkote who men-
tioned about the training facilities for
membership of the Institute of Engi-
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neers, He woulq be glad to hear that
3000 candidates are being trained for
such membership at 19 centres under
a scheme which was sponsored about
2 years ago. The facilities available in
the existing polytechnics and engi-
neering colleges are being fully utilis-
ed. Wherever other {facilities are
available, we shall utilise them also.
But we are very particular that the
standards must not be lowered. There
was a great pressure, just after the
emergency, that the courses should be
shortened. But so far as the engineer-
ing degree courses arc concerned, we
have resisted the pressure. We have
said, we will not shorten it because
the five year integrated course thas
been introduced after a good deal of
thought, care and study. It has not
yet been fully tried out; to make any
change in the five-year integrated
course at this stage would be prema-
ture and a step backward. We have
not, therefore, agreed to reduce the
standard or the duration of the course.
We have said that to meet the emer-
gency, in the case of the students in
the two final years—fourth and fifth
year students—they may cut out their
vacations and do some additional pe-
riods. In this way, they might complete
the course by about 6 months in one
case and by 8 or 9 months in the other
case, without sacrificing either the
standargd or the duration of the course.

Dr. Melkote asked about the kind of
projects we have undertaken for de-
fence, I am afraid we cannot publish
them, In fact, if you give figures for
defence, immediately you are able to
know how many regiments or divi-
siong are there. We are told by the
defence authorities not to divulge the
figures. I can only say that the
national laboratories are working on
abotit 120 to 130 specific projects for
defence purposes. In this way, the
national laboratories have been geared
to the needs of defence. They have
made a contribution which has been
alrondy admitted. I have no doubt in
future they will continue to make this
contribution. )
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Dr. Melkote referred to lack of over-
seers in thig country. He has touched
on one of the weak points in technolo-
gical development not only in India,
but throughout the world. Only yes-
terday I was talking to an American
educationist who said even in USA,
they are facing today this shortage of
personnel at the middle level. The
number of graduate engineers and
scientists has increased considerably.
We have also a sufficient number of
people who are skilled workers, But
the intermediate link hag been a weak
point in our country always, Hon.
Members will remember thht for the
last three or four years, one of my
constant endeavours hag been to try
and rectify it. Formerly the ratio of
admission to polytechnics and to engi-
neering colleges was almost 1:1, As a
result of our cfforts today, the ratio
is about 1:2. I would like the ratio to
be 1:3 or 1:4, but it takes time. Per-
haps as a result of the emergency, at
the end of the third Plan, the ratio
may be something like 1:2} or 1:3. We
are proceeding in that direction, but
this shortage of overseers is a prob-
lem faceq in every country, including
even UK, We will, however, try to
rectify it to the extent that we can,
but it will take time. Unless there is
a much larger industrial development
of the country, ihis problem cannot be
solved fully, because many of the
overseers will have to come from the
floor. Many people who have joined
as skilled workers, with experience,
will gradually rise to the position of
overseers. When we have a proper
admixture of people trained in educa-
tional institutions and people coming
from the floor at this overseer level,
then and then alone we can expect the
best possible results,

Both Dr. Melkote and Mr, Bade
spoke about the reduction in the
budget. I have tried to explain that
while there is an apparent reduction, it
will not perhaps be a real reduction.
However, we will make every effort
to get additional funds. T am however
grateful to both of them and to other
hon. Members who have pleaded for a
larger budget. I am entirely at one
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with them that in the emergency scien-
tific education should be extended,

Shri Bade: Has the Ministry given
notice to some of the clerks that their
services will be terminated from 31st
March?

Shri Humayun Kabir: The hon.
Member did not raise the point in his
speech. However, since he has asked
now, I will give the answer, In the
department of archaeology, there are
a number of people who have been
declared surplus. It is a fact that
notices were issued, but we have issu-
ed instructions that anyone who has
worked for one year or more should
not be retrenched; temporary posts
should be created for them till they
can be absorbed in some permanent
vacancy somcwhere, So, we have
taken measures as far as possible to
see that nobody is thrown out,

Shri Bade talked about trenches in
the National Physical Laboratory. I
am afraid I have nothing to do with
trenches; it is not a part of the work
of my Ministry. If he hag any com-
ments to make about trenches, I have
no doubt he would make them when
the appropriate time comes. 1 was
surprised to hear from him that labo-
ratories are a luxury. I do not have
to say anything about it beeause every
other hon. Member who has spoken
has said that laboratories are not a
luxury. They are not only a necessity
but in the present emergency, they
have acquired even added importance.

Then, Shri Bade spoke about secu-
rity of job for scientists. He was sur-
prised that Professor Thacker had
gone to Geneva to preside over the
United Nationg Conference at the in-
vitation of the Uniteq Nations. I do
not know why he was angry that an
Indian should be given the honour of
presiding over an international confe-
rence and that the Uniteq Nations
should select an Indian,

Shri Bade; Within five months he
went twice.
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Shri Humayun Kabir: On both the
occasions he went for the same confe-
rence, It is a great honour to an
Indian, I may add also that so far as
finances are concerned, when the
United Nations invites somebody to
preside over a conference all his ex-
penses are usually, taken care of by
the United Nations. So, neither on
account of expenses nor on account of
national prostige should be object to
it (Interruption),

Then he asked whether we have to
go to Geneva to find out what is the
backwardness of our country. This
was an international conference to see
how science can overcome the techno-
logial backwardness throughout the
world. And, if an Indian was invited,
as I said, it is a matter for happiness.

Shri Bade made another statement
which, I thought, was quite astonish-
ing. He mentioned that all the 29
laboratories are in Delhi. I do not
know from where he discovered this
information. So far as In know these
29 laboratories are scattered all over
India. There is one in Jammu and
Kashmir, there is one in Hyderabad,
there is one in Jorhat, there are labo-
ratories in Madras and Karaikudi and
-other places. I dig not know that all
.of them had come to Delhi.

Shri Bade: That is a wrong state-
ment, You must not have understood
me correctly. I only said that out of
29 laboratories in India, two-third are
in Delhi.

Shri Humayun Kabir: We have the
National Physical Laboratory in Delhi
and we have also the Road Research
Institute a few miles outside Delhi. If
two out of 29 makes two-third, I
accept Shri Bade’s statement and 1
have no further comments to make.

He talked about the State Technical
Boards. So far as the State Technical
Boards are concerned, we huve invited
every State to set up a Technical
Board. As far ag I remember, most of
them have set up thig Technical Board.
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If a few have not done so, I am sure
they will do it very soon.

Shri Bade; Has the Government of
Madhya Pradesh set up one?

Shri Humayun Kabir: I think there
is a State Technical Board also in
Madhya Pradesh.

My hon. friend Shri Saraf spoke
about the low pay of scientists. I am
afraid I do not agree with him. ‘We
always want better scales of pay or
emoluments for scientists, but today,
on the whole the scientists are not
badly paid, Scnior scientific officers
are on a scale of Rs, 700 to Rs. 1,250
and the Assistant Directors are on
Rs. 1,300 to Rs. 1,600. Many of these
people are below forty and sometimes
kelow thirty-five even. If my hon.
friend Shri Saraf looks up the list he
will find that quite a substantial num-
ber of the Assistant Directors are
either in their early thirties and many
of them are below forty. If a person
is getting about Rs. 1.300 at this age,
it is very good.

Shri Sham Lal Saraf: Then what is
the attraction for them to go abroad? _

Shri Humayun Kabir: There are a
number of causes. I think my hon,
fricnd is not paying a compliment to
our scientists when he says that our
scientists go elsewhere because of
money, They do not go merely for
money. The major reasons for them
to go out are two. The first reason is,
science today is much a co-operative
effort that it is almost impossible for
single individuals to make any signi-
ficant break-through. In our country
we are trying to create those condi-
tions. We do not have sufficient teams
today, and very oftern our scientists
have to work in isolation. We can
afford only one or two scientists in a
laboratory in a particular field, where-
as if they go abroad there are prob-
ably 20 people in that particular field
in a particular laboratory. It is the
critical size of the feam which makes
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for an effective break-through. That
is one of the major reasons why they
prefer to go abroad. The second
reason, I am very sorry to say, is that
there is a certain lack of sympathy
among our scientists at all levels, bet-
ween the senior scientist and the
junior scientist and between the junior
scientists themselves. And, unfortu-
nately, in our country, whatever be
the reason, we are very often sharper
in criticising others than in criticising
ourselves and that applies to the gcien~
tists also.

Shri D. C. Sharma: That is what we
learn from the Ministers.

Shri Humayun Kabir. Ministers are
after all Indian. Therefore, if it is a
characteristic, we share it. I have
said: “we”. I cannot, of course, say:
“you”, Sir, because you are above all
criticism. 1 cannot even say “they”
because that would mean I am making
a distinction between me and them.
Therefore, I always use the word “we”
and not “they” or “you”.

Mr. Speaker: Shri Sharma must
have been excluded from that “we”,

Shri Humayun Kabir: The ministers
cannot be excluded,

Shri D. C. Sharma: Some of these
scientists might have married foreign
ladies, and that may be the reason
wAy they are not coming back.

Shri Humayun Kabir: Those, I have
mentioned, are the two main reasons.
We are trying our best to overcome
them.

Mr. Speaker: If some do not marry
at all, others are available to marry.

Shri Humayun Kabir: We are to-
day trying to see that more and more
encouragement is given to our vounger
scientists, I mentioned one thing be-
fore. We are appointing our younger
scientists as Deputy Directors. That
is an incentive which we are giving
to them. ,
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My hon, friend Shrimati Gayatri
Devi spoke about a number of sub-
jects, I have already dealt with
most of her points. My hon. friend
Dr. Aney also spoke about the ques-
tion of return of our scientists. About
670 or 690 scholars are studying
abroad. They are studying in diffe-
rent subjects. Most of them return at
the end of their career—it may be a
three-year course, a two-year course
or even five-year course. Therefore,
there ig not always a co-relation bet-
ween the number which goes out in a
particular year and the number that
returns. By and large, over 5 years,
10 years or 15 years, most scientists
return. Sometimes, if they study
abroad for one or two years extra it
is not always a disadvantage,

Dr. M, S, Aney: Are they expected
to come back?

Shri Humayun Kabir; Those who
go out on scholarship are expected to
come back.

Ther, she also referred to the ques-
tion of polytechnics for girls. She
said that the number was only 3. I
think she was, again, misinformed. 23
girls polytechnicg were approved dur-
ing the Third Plan, 7 have already
been established and I think one or
two are in the process of establishment,
But this is a new venture, something
which we initiated only a short while
ago. At first the State Governments
were a little reluctant, excepting
Mysore and Andhra Pradesh, but now
most of them are anxious to have them.

She wag most inconsequential—but
I think it is one of their privileges to
be inconsequential at times—and
talkeq of images being smuggled out
of India. She suggested that the
Government should themselves start
sending these things out. We are tak-
ing every possible action to see that
they are not smuggled. But India is
a vast country and there are so many
points of exit. It is not possible for
anyone to give a guarantee that noth-
ing will he smuggled outside, But we
have made the rules stringent and
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we are making them as stringent as
possible. In onc case punishment has
boen given. 1 believe one gentleman
who indulged in this sort of thing two
or three years ago is now enjoying the
hospitality of the Republic of India.
If there are other people who do that
sort of thing, to thom also the same
hospitality will be provided. But it
is not always possiblc, especially some-
times, as was mentioned by my hon.
frienqd Shri Bhattacharyya, when high
personalitie; arc involved. But we
make every cffort to see that these are
kept under control.

My hon. friend also referred 1o
atlases. She, probably, does not
know that the atlas which we have
brought out has been acclaimed
throughout the world. In fact, in the
United Nations Organisation they have
selected one or two of our maps as
models to be followed by other coun-
tries, and even in Europe these atlases
are being purchased. But, obviously,
the demand is much bigger than we
can meet,

Then, Shri Karuthiruman asked for
more funds for research in science.
He desired that the works of Kam-
ban should be studied. I have the
greatest admiration for Kamban, and
recently we have given some grant
to one of the State Governments for
translation of the works of Kamban
into one of the Indian languages.

He also said that there should be
more cultura] work in rural areas. It
is a very laudable object and we
would like to do it. But India is a
vast country and it is not possible to
cover the entire rural areas in a short
period, o

Then I come to the remarks made
by Shri Hem Barua. 1 think I have
covered most of his points excepting
one, and that is about the India Office
Library. This was mentioned by a
number of other speakers also. This
is a very delicate matter. Reference
was made to the fact that one British
Minister, or Under Secretary of State,
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has mentioned that according to his
opinitn and his legal adviser, the Lib-
rary belongs to the United Kingdom.
This is nothing new. This is what
they have been claiming and they
have been told in categorical terms
that, so far gg our legal advice is con-
cerned, and so far as the Govern-
ment of India and the Government of
Pakistan are concerned—because,
both the Governments are united on
this point—this is a completely falla-
cious and untenable claim. Our legai
advisers are equally firm in their
opinion that the library belongs to
us. I do not think any further pur-
pose would be gerved by simply
bandying words; but we cannot make
any advance till India and Pakistan
make a claim jointly. And when that
claim is made, we shall keep in mind
the fears expressed by Shri C. K.
Bhattacharyya and Dr. Aney. I can
assure the House that the Governmen.
will see to it that even when the
India Office Library is transferred,
scholars are not in any way hamper-
ed by the loss of any material which
is necessary for research. In fact, it
will be our aim to see that these faci-
lities are expanded and multiplied
and not retarded in any way, and
that is the line on which our nego-
tiations will proceed,

My hon. friend, Shri Bhattacharyya
made certain suggestions about valu-
able collections with certain families.
I shall keep them in mind, but T can
tell him that there is an Art Pur-
chase Committee already in operation
and it tries to collect such things
wherever they are available and keep
them in the various nationai
museums. We shall pursue it more
vigorously, subject to the limitation uf
funds.

That he asked a question—this is
not a very important point but it is
rather curious and so I would like to
reply to it—when seven scholars on

Tagore were invited to USSR, why
only six had gone? The reason is
very simple. One of the invitees
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could not go and had to cancel his
trip at the last moment. The other
six left and 1t was not possible to find
a substitute.

Then he talked about the “History
of the Freedom Movement”, about
which there have been some ecriti-
cisms. This House will also remem-
ber that we have now appointed an
advisory body, and Dr. Tara Chand is
one of our well-known historians.
There may be difference of poinion
about particular statements, it is alco
possible there may have been some
errors here and there, but I do not
think it would be fair to make any
sweeping criticism of his work. In
any case, let the House judge the book
when it is released. Our general atti-
tude is this, once the scholar has been
selected we should not interfere with
his freedom.

Now I come to my friend, Dr.
Singhvi. One of his criticisms T par-
tially accept. He has complained that
this Ministry has not taken a very
revolutionary approach to some of
the problems of science, technology
and culture. He has called our ap-
proach somewhat conservative. To
some extent, perhaps, this criticism
is not entirely unjustified, but we
have to consolidate at time. In the
field of technical education we made
quite rapid progress with the result
that we have to sit back for a year or
two and consolidate. In  Scientific
research and cultural affairs, if this
emergency had not happened, I would
have been very happy to carry out his
wishes, but there are certain limita-
tions under which everyone of us
works, and we cannot go beyond those
limitations. But I wish to keep in
mind his advice and see what we can
do in future.

Then he referred to the publication
of manuscripts and the development
of the Rajasthani language. He will
be glad to hear that Rajasthani, like
many other Indian languages, is also
receiving support. In fact, I would
claim this ig an area where this Min-
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istry has again shown some big prog-
ress. Before the constitution of this
Ministry, the amount spent for the
development of modern Indian lan-
guages other than Hindi was negligi-
ble. It wag hardly a few thousand
rupees but, since 1959, we have been
substantially increasing the grants,
and this year, as you would have seen,
it is Rs. 11 lakhs. We could have pro-
vided even larger sums this year, but
it was not done only because the State
Governments, the universities and
Akadamis were not ready with sche-
més. I am sure, my hon. friend will
agree with me that we should not
squander money, and we should spend
money only when the schemes have
been properly worked out,

As regards partisanship in akada-
mis, we will certainly look into cases
which are brought to our notice, Un-
less individual cases are brought to
our notice, how can we take necessary
action? General statements will not
do. We can advise them to take
necessary action only if individual
cases are brought to our notice. If
they are brought to our notice, 1 shall
certainly bring them to the notice of
the Akadami concerned which will
be very happy to take action to meet
al] legitimate criticism.

Then I come to Shri Bagri. I am
very sorry to say that his speech was
a series of allegations. He talked
about communalism, casteism etc. in
the Ministry without giving any in-
stance. I do not know where he got
his facts and figures from and I really
do not know why he made that kind
of sweeping allegation and condemna-
tion. Criticism is far more effective
if it is relevant and confined to the
point. He talked about Taj Mahal. I
can certainly look into it.

as
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Shri Humayun Kabir: He can
send them; I shall certainly look into
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them, if tﬁey are brought to my
notice. In the case of repair to Taj
Mahal, I have visited it recently, and
1 think the work has been done very
well. I am, of course, not an expert
in this matter. If Shri Bagri is an
expert and he knows that the work
has not been done properly, he can
send the material to me. 1 will see
that there is proper scrutiny,

Then he made a reference to me,
which astonished me. He said that
from one of the national laboratories
some battery plate has been brought
to me. It may or may not be true—
he has shown me some papers—but
this is the first time I have heard
about it. If any battery plate has
been given to me, certainly it will be
paid for, I can assure you. In any
case, a battery plate does not cost
more than perhaps 12 annas or Re. 1
or Rs. 5. I do not think it will cost
more than that. So, I do not know if
it is really in consonance with the
dignity of this House to say that a
Re. 1 battery plate was not paid for.
Whatever the amount may be, even if
it is 1 nP. it shall be paid; even if it
is Rs. 100, it shall be paid. But I can
tell you this was the first time that I
heard about it. And if there be any
substance in what he hag said, 1 will
try to find out why such a thing was
supplied to me and why it was not
charged for immediately.

Then he made certain allegations
about other officers also, again, with-
out giving any instance or any names.
As 1 said, he has, as a Member of
Parliament, to guard the public con-
science and public money. It is not
only his right, but it is his duty; it is
his duty to see wherever there is any
aberration from the stern standards
of conduct. But I think the effect
would be far more, far greater, if it
is done in a more dignified way. Cri-
ticism can also be made in so many
different ways, and when criticism
becomeg violent and personal and
sometimes almost, if I may be ex-
cused for using that word, wild, even
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. valid criticisms may sometimes be

ignored.

Then, my hon. friend, Shri Sidhanti
talked about the publication of rare
documents. He probably knows that
we have a programme wunder which
rare documents are being published
systematically. We have undertaken
that programme, and there is a very
high-power committee of great scho-
lars in this country which has given
us a programme, I think for three,
or it may be five years we shall go
on publishing them.

I fully agree that there are many
things in ancient literature which
ought to be re-discovered, which

ought to be found and we should re-
interpret them. 1 agree with Dr.
Aney when he gays that we should not
take them literally or give literal
value to every claim that is made
there. Sometimes, the imagination of
a poet far out-run the actual achieve-
ment of science or technology. There-
fore, if in any literature there is some
reference to some great achievement,
we cannot immediately conclude that
achievement had actually been made,
but I certainly agree that every effort
should be made to study these and
bring them to the notice of scholars
throughout the world.

I would also like to tell my friend,
Dr. Aney, that assistance is being
given for Vedic research to Hoshiar-
pur and to the institute at Poona.
Then he referred to the study of Zend
Avesta. We are fully aware of that
and I think we are already giving
them help.

I think I have covered all the points
which were raised by the different
speakers. In conclusion, I would only

Shri Hem Barua: What about the
Mughaj tradition?

Shri Humayun Kabir: I was coming
to that. Because it is a tradition, I
thought I should conclude with a
tradition.
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Shri C. K. Bhattacharyya: Let us
not go back to the Mughal period.

Shri Humayun Kabir: In a way, as
one hon. friend has put it, the two
parts of this Ministry look in two
different directions.  Scientific re-
search and technological education
are concerned primarily with the
future of the country. But I would
like to remind this House that there
can be no future without a past.
Therefore, if we forget our past, that
would be a loss, not only so far as we
ourselves are concerned, buy in terms
of the future of the world.

Some people have made unkind
references to these cultura] activities.
One hon. friend asked, “Does culture
mean entertainment?” Certainly, cul-
ture does not mean only entertain-
ment, but iy means also entertain-
ment; it is not mere entertainment.
Culture is the development of all the
aspects of the mind. I may tell the
House that one of the things which
has been happening in the last two or
three years is that in our cultural
programmes we have been shifting
the emphasis slowly but steadily to-
wards the intellectual content. That
does not mean that there will be any
neglect of the fine arts, that is, dance,
dramg or music, but simultaneously
we are trying to place a greater em-
phasis on philosophy, on lectures on
thought content and on literature. It
is my hope that through the develop-
ment of thig cultural aspect not only
shall we be able to make a contribu-
tion to the world but we shall be
able to bring the people of the whole
country nearer one another as well.

I am very glad, several hon. Mem-
bers referred to the inter-State cul-
tura] exchange programme. This pro-
gramme we initiated three years ago
and it is already paying good divi-
dends. As a result of this programme,
every area of the country is a little
more aware today of the culture of
other areas of the country. In a vast
country like ours, it will take a very
long time before knowledge can per-
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meate to the entire masses, but a
beginning has been made.

A criticism was made as to why this
internal cultural exchange takes place
mainly in towns. The reason is that
if you want to send them to all the
villages, then the troupe from a State
will have to stay probably for two,
three or four years in another State.
That is just not possible. They go on
a tour of a fortnight or perhaps a
month—sometimes, maybe, a week—
angd they have their other pre-occupa-
tions and engagements as well. There-
fore we have to make the best of the:
situation. We must not forget that
the towns are also in a way the focal
points. Once you make an impact on
the towns the surrounding area is
immediately affected. It is like a con-
centric circle in which the influence
continually spreads wider and wider.
When our resources are limited and
the time is also brief, we have to con-
centrate more on towng than on rural
areas in this kind of a programme.
But we have also tried simultaneously
to do something for the rural areas.
Sometimes these troupes do go to the
rural areas. We are also trying to
develop rural theatres.

The last thing I would say before I
conclude is with regard to the deve-
lopment of all the modern Indian lan-
guages. By encouraging translation:
from one language into another, by
trying to create in this way the cor-
pus of a common Indian literature in
all the Indian languages, I believe,
we are laying the strongest founda-
tion of that common Indian nation-
hood which is today necessary not
only in our own interest but, I be-
lieve, also in the interest of the world.

Shrinfati  Yashoda Reddy (Kur-
nool): May I ask a small question
with your permission? I hope the
hon. Minister knows about the acute
shortage of atlases for school-going
children. Many students are being
handicapped. What is the Ministry
doing to alleviate this difficulty?

Shri Humayun Kabir: It is a very
short notice question, but I shall try
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to give an answer. The first edition
of the atlas sold out and we are try-
ing to reprint it as soon as possible.
I believe, we will be able to meet
the shortage fairly quickly.

Mr, Speaker: Therc are only two
cut motions, Nos. 1 and 3. May I put
them together?

Some Hon, Members: Yes.

(All the cut motions were put and
negatived.

Mr. Speaker: The question is:

“That the respective sumg not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 3lst
day of March, 1964, in respect of
the heads of demands entered in
the second column thereof
against Demands Nos. 81, 82, 83,
84, 85, 86, 87 and 137 relating to
the Ministry of Scientific Research
and Cultural Affairs.”

The motion was adopted.

Dr. L. M. Singhvi: Sir, before we
take up for discussion the other
Demands I should like very much to
make the plea to you that it was felt
in all sectiong of the House that the
time allotted for the Ministry of
Scientific Research and Cultural
Affairs wag much too short. I think,
the hon. Minister had also concurred
with it. Now that the hon, Minister
of Parliamentary Affairs is here, I
may submit that you may consider the
claim of this Ministry for allotment
of more time next year. It was much
too short. We cannot possibly dis-
cuss anything within that time.

Mr. Speaker: I cannot say whether
I will be there next year or not and
it has to be decided then. This time
it was put to the House and no hon.
Member objected to it. When the
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House accepted it at that time, what
can I do? If the hon. Member had
objected to it at that moment, per-
haps the House might have consider=-
ed it. Probably, by next year some
hon. Members might forget that he
had taken exception to it.

DEPARTMENT OF ATOMIC ENERGY

Mr. Speaker: The House will now
take up discussion and voting on De-
mand Nos. 106, 107 and 147 relating
to the Department of Atomic Energy
for which 2 hours have been allotted.

DEmAND No. 106—DEPARTMENT OF
Aromic ENERGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 14,42,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in respect
of ‘Department of Atomic

9’ 9

Energy’.

DEmanD No. 107—Aromic ENERGY
RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 7,79,18.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
the 31st day of March, 1964, in
respect of ‘Atomic Energy Re-
search’.”

DeEmAND No. 147—CAPITAL OUTLAY OF
THE DEPARTMENT OF ATOMIC ENERGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 15,09,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Capital Outlay of the De-
partment of Atomic Energy’.”
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Mr. Speaker: These Demands are
now before the House. Shri Mukerjee.

The time allotted is only two hours
and I hope he will take only his own
share.

Shri H, N. Mukerjee: Mr. Speaker,
Sir, I rise to speak with some hesita-
tion on the Demands of the Atomic
Energy Departmeng partly because I
am deputising at short notice for
somebody else who should have
spoken but also because I am con-
scious more than ever of my being
completely illiterate in matters of
science and technology. Even so, I
expect, I could, on the basis of a com-
monsense reading of the reports which
the hon. Prime Minister has supplied
us, praise the good work which has
been done by the Atomic Energy De-
parment.

It is a proud thing for us to find
whenever we are in Trombay or read
about it that Indian technologists are
no longer merely maintenance engi-
neers—they are not merely copyists;
they are proving their own worth. I
was very happy when I read in the
papers a statement by Dr. Bhabha
that the third atomic power unit that
is going to be set up a little while
later would be entirely designed, fab-
ricated and constructed by Indian
scientists. This is a matter on which

surely the country can congratulate
itself.
Atomic energy is important be-

cause while our economic growth
might appear to be impressive if we
happen to be rather modest in our
agpirations, we all know that it is by
no means enough and we know very
well in particular that the power re-
quirements of our country are bound
to grow at a staggering rate with the
development of our economy. There-
fore it stands to reason that all gsour-
ces of power, conventional or uncon-
ventional, should be harnessed into
use in an integrated manner In re-
gard to this we have been told many
times how there are certain parts of
our country, specially in the South,
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which are far away from the coal
belt where on account of the absence
of snow-fed rivers, hydro-electric
development also be certain difficul-
ties and therefore nuclear power
should be the answer for the future.

What I wish to say in this connec-
tion, however, js that I do hope that
while the importance of nuclear
power is by and large recognised,
even though sometimes the figures
which are shown us appear to be ra-
ther on the high side, we do hope
that at least attempts are being made
by Government to co-ordinate the
effort, the total effort, in regard to
power generation in the country. Only
today I got a report, the Thirtieth
Report of the Estimates Committee,
and I discovered there a recommen-
dation of the Committee which
wishes Government to prepare blue-
prints of all the remaining hydro-
electric schemeg since hydel is the
cheapest source of power in India and
make sure that in the Third Plan and
in the Fourth Plan also there is not
a shortage which can be avoided.

1 know that nuclear power, uncon-
ventional power sources have got to
be utilised in our country and to that
extent whatever is being done or is
scught to be done by the Atomic
Energy Department deserves our sup-
port. But I do hope that there is a
sort of co-ordination in the effort so
that we know what is going to hap-
pen at the time when the Third Plan
terminates or a little while later. I do
hope that there is a kind of effort, if
that is possible, technologically speak-
ing, at co-ordination between conven-
tional and non-conventional sources
of power.

I noticed from the report of the
work of the Atomic Energy Depart-
ment that lately under its auspices
there hag been set up a sounding roc-
ket project in Kerala which has had
international support, specially the
support of the United Nations Com-
mittee on the Peaceful Uses of Outer
Space. 1 have read in the papers
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how the site is unique and offers un-
paralleled opportunities for scientists
and I do hope that it becomes a cent-
re where our Indian scientists as
well as their foreign friends can co-
operate together.

I notice also that in a recent semi-
nar in Ahmedabad—Seminar on Space
Physics—Dr. Bhabha spoke, and ac-
cording to the press reports, he is re-
ported to have said that the project
to put a man on the moon and to re-
trive him 'might cost twice the out-
lay on the Third Five Year Plan.
Now, this is the kind of thing which
sometimes strikes some of us. When
1 was recently reading the reports of
the United Nations Conference on
Scienec and Technology, especially
with a view to helping the under-
developed countries—it was held in
Geneva—I had a feeling that perhaps
—and I know a great deal of work
was done at the Conference; our rep-
resentatives took a very large share,
Prof. Thacker presided and Dr. Bha-
bha and others spoke in that confe-
rence— sometimes more glittering
prospects of scientific advance are be-
ing put forward, and as far as we are
concerned, we sometimes think that,
maybe, even the maximisation of the
conventional technological resources
might help in solving the problems
which are facing us so very sternly;
and by this I do not wish to suggest
that therefore we should be rather
chary of supporting rather unconven-
tiona] enterprises as is represented
by the atomic energy project, I have
already expressed my appreciation of
its work. But I feel that there is a
feeling in the country that perhaps
these glittering things are being given
a certain amount of importance which
might wait till the day after tomor-
row and in the meantime we might
maximise the utilisation of other
technological resources. I do hope
that the Government keeps that in
mind that while we do make plans
regarding the atomic energy projects,
we go ahead faster with scientific re-
search schemes that we have already
got. I say this especially because of

MARCH 23, 1963

for Grants 5772

what my hon. friend the hon, Minis-
ter for Scientific Research and Cul-
tural Affairs has just said in his
reply to the debate in regard to his
Ministry.

I have a feeling also that in regard
to the third projetc which is to be
set up in the South, somewhere near
Mahabalipuram, and I do hope that
it is sought to be expedited if that is
technically feasible. In the South
there ig the prevailing feeling that as
far as the utilisation of its resources
fs concerned, the Central Govern-
ment is not doing as much ag jt
should. Now that the third project
has been allotted to the South, I do
hope it is done as quickly as it can,

Then, ] discovered one little matter
which seemed to 'me somewhat dis-
turbing and that was in relation to
the work of Travancore Minerals Ltd.
which in regard to one or two of its
branches appeared to have shut up
shop angq caused a certain amount of
retrenchment of qualified workers. I
have been supplied a copy of a com.-
munication sent by some Members of
Parliament to the Prime Minister re-
garding the closure of the Minerals
Co. at Chavara—I think, it is some-
where in Kerala—and in this commu-
nication certain suggestions are made
of which I do hope the Government
has taken due note. The allegation
has actually been made that while
foreign cxchange was earned to a
certain cxtent by this industry, very
little was spent for research, for the
study of market trends, and the result
is that the demand for ilmenite seems
to have come down in the world
market and that is why closure has
taken piace, If this communication
gives us a correct idea, from Ameri-
can buyers there had come the com-
plaint that there was the presence of
chromite in ilmenite, but no research
was conducted to eliminate chromite
by physical or chemical process, per-
haps there could have been devised
some physial and chemical methods
for separating chromite from ilmenite
and then possibly the export of this
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material could be guaranteed. I am
not so sure. But I find in this com-
munication the demand is made that
the ban on the exports of monozite
and thorium should perhaps be slac-
kened at least as a relief measure and
those who have been unemployed as
a result of the closure of the Travan-
core Minerals Ltd, would get back
their work and an important item in
the working of the atomic energy de-
pariment would continue.

I hope the Government would try
to apply its mind to these things and
do something about it.

Not so very long ago, I had an op-
portunity of going to the Tata Insti-
tute of Fundamenta] Research, It was
in connection with the ‘meeting of the
Board of Archaeology. Every Mem-
ber of that Board was interested in
finding out how the Carbon 14 idea
is worked now in the Tata Institute
cf Fundamental Research. I dn not
have any hesitation in saying tnat I
did feel rather jealous because, I
wished that in my part of the coun-
try and other parts of the country
also, there were comparable institu-
tions where such facilities were avai-
lable for the conduct of fundamental
research.

The Tata Memorial Hospital is now
the administrative responsibility of
the Atomic Energy Department and
the Prime Minister’s report tells us
that diagnosis, treatment and research
in cancer with the help of radioactive
isotopes and radioactive substances is
being conducted there and research is
being made in order to see that can-
cer in the mouth and in the throat
which is very widely prevalent in this
country can be countered. In Cal-
cutta, there ig the Chittaranjan Can-
cer Hospita] which, I think, hag got
a reasearch wing. I wish there are
provisions for co-ordiating the work
which is done in the Tata Memorial
Hospita] as well ag other similar insti-
tutions in other parts of the country.
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I find in the report also reference
to the work of the Health Physics
division. We are told that in order
to cnsure industrial hygiene and
safety and to tackle problems of air
and water pollution, the idea of radi-
ation and its control is being pursu-
ed. I do hope that as far ag our in-
dustrics are concerned, the results
of the work done in the Health Phy-
sics division are being made availa-
ble. I am afraid that from the re-
port, we do not get any idea of the
link that there is already set up bet-
ween the results achieved by the Ato-
'‘mic Energy department and their
communication relevant interests in the
country,

In Caicutta, there is the Saha Ins-
titute of Nuclear Physics. But, as the
Repory itselt acknowledges, it does
appear to be in rather a bad way for
some time and the cyclotron js shut
down for quite a while. It needs a
good deal of looking after. I say this
because the late Meghnad Saha was 2
Member of this House and so many of
us remember him very vividly, If
he was alive, I am sure he would
make this Institute of Nuclear Phy-
sics a great deal more vital and dy-
namic than it happens to be today.
Possibly Governmental encourage-
ment goes not so much to this parti-
cular Institute because its originator
is no longer there. 1 do wish that
more is done in order to see that the
Saha Institute of Nuclear Physics does
not suffer from any kind of avoida-
ble neglect.

1 want to refer only to one last
point and then conclude. I do so be-
cause only yesterday I got from the
Indian Schoo] of International Studies
Study group, which brings but a cy-
clostyled ‘magazine called  Analyst,
an issuc which gives a speical article
cn China and the Nuclear Race. It
gives details of what has been done in
China as far as could be found onut
by the writer and it refers also to
the progress which China has made
in this 'matter. From time to time
we fnd 1n the papers reports which
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may be very tendentious about China
proposing to have a nuclear explo-
sion in order to have the atom bomb
and all that kind of thing. As far as
we are concerned, the Prime Minister
has explained India’s policy which is
that we want the utilisation of nuc-
lear energy for peaceful purposes
and while we can make a bomb if
we wish to, we shall not do it. That
is a very human, a very civilised and
a very dignified attitude to take up.
That reminds me that possibly along
with thal, we might pursue the con-
cept of having an atom-free zone in
our Part of the world. I remember
that in the Gandhi Peace Foundation
Conference, which took place some
montns ago, this idea was mooted by
a few speakers and ags far as I re-
member,—] ‘may be wrong—the
Prime Minister had also given his opi-
nion to be somewhat in favour of the
possibility, if that possibility could be
concretiscd, of having an atom-free
zone ip regiong like Africa and Asia.

Perhaps 1 have taken more time
than I should have done because of my
illiteracy in scientific matters. Even
so, I have tried to say a few things
which struck me as a lay student of
the subject.

Dr. K. L. Rao (Vajayavada): I rise to
support the Demands for Grants relat-
ing to the Department of Atomic Ener-
gy. The Department has been doing
excellent work. A word of praise is
duc tc the chairman, Dr, Bhabha, and
the distinguished and talented scienti-
sts and engineers working with him.

I am venturing to make a few sug-
gestions crly for the favour of consi-
deration. It is necessary first of all to
understand the purpose and the impor-
tance of this Department to India. For
a long number of centuries, man de-
pended on the power of his muscles
and that of the beasts. Then, he burnt
firewood just to get the heat, Later on,
about seven centuries back, he disco-
vered coal. But still, the power pro-
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dutcion was not greatly increased. I:
was only during the last one hundred
years after the discovery of oil and
after the discovery of the conversion
of cnergy into electricity that he began
Lo use power at a very tremendous
rate. with the result that today the
pcwer that is being consumed all over
the world has assumed very stupen-
dcus preportions. Added to that, jt 1s
cne of the strange phenomena that the
population for some unkown reason
began to increase very tremendously
only during the last three hundred
years; it had remained more or less
stagnant til] about 1650 AD. The more
the population, naturally, the more the
energy which is consumed, with the
result that it is now calculated that
the coa., the oil and the gas will lasi
only for about 150 to 200 years.

That is why the scientist has now
gone cn into this realm of atomic ener-
gy and hag discovered the process of
preducing energy by fission. He takes
uranium. and thorium, and by splitting
up the atoms, he produces e¢nergy
which is many million times more thar.
what he could get by the tame che-
mica] reactions that were there when
ne burnt the ordinary coal. Now, it is
estimated that even this kind of pro-
duction of energy will not enable the
energy to last for long; it may be able
to last only for another three hundred
or four hundred years. In order to
keep civilisation on a continual track,
he want cn, and he js now trying to
get this energy from fusion. That is,
he now wants to take water, get out of
it heavy rydrogen isotopes and then
heat them to set them to great velo-
city so that the particles impinge upon
one another thereby giving rise tc
large amountg of energy.

What I mean to say is that this sci-
ence is ijust in its stage of infancy. It
iz just at vhat stage when by our ener-
getic ac*ion we can catch up with the
advanced Countries. It is for that pur-
pose that look upon this Departmert
chiefly as a pioneering body whose lot
it must he to make well known this
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science to India. For doing this, it is
very essentia] that we should do every-
thing ourselves. We should not de-
pend on the foreigners, or on the pac-
kage deals. If we indulge in package
deals, if we just try to copy what
others have done, then we shall not
progress yery far. It is very essential
that we should undertake every kind
of researih ourselves; we should no'
et go any opportunity without exploit-
ing it in the best interests of the coun-
ry.

I might mention just a small exam-
ple about cil discovery. Oil was first
discovered by an English chemist
somewhere cbout 1847. Then, it led to
the drilling of a well, and later on, a
pipe for the transport of oil followed.
They first tried wood, then cast iron
and then steel, and now the present
development has taken place. All this
has occurred more than eighty or hund-
red years ago. But we in India have
been completely oblivioug of all the
developments, and today, we are rnn-
ning to the Italian and other firingz,
thinking that it is impossible for us to
develop those techniques ourselves
for many years. All this has happened
bzcause we have not grown along with
this deveiopment. Therefore, we
should not repeat that 'mistake in the
developinent of this branch of atornic
energy.

I will illustrate what I mean by
an example. We are now trying to
set up the Tarapore power station.
It is a very good. But I wish that we
had adopted the method of using our
own uranium instead of depending on
rich uranium that we have got for
these stations from America. We can
never in the foreseeable future think
of preparing that rich wuranium in
India. We have to depend all the
time on outside sources. Every year
we have to spend Rs, 2 crores for
getting rich uranium.

More than that. We will not get
any experience out of this package
deal. On the other hand, I would
have preferred starting with a station
where we can use ordinary uranium
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as we are trying#o do in Rana Pratap
Sagar and then adopt this technique
of rich uranium for the second station.
That is more in the order of things.
1 say this because our aim must be to
get experience and inprove our know-
ledge with each development.

With regard to the selection of sites
for the atomic energy stations, I am
afraid we are wasting time trying to
go about finding out if there is some
speciality about those sites. After
all, the selection of a site for an
atomic energy station depends on
three factors very simple ones. First,
there should be a rock, so that it may
be able to stand up to the heavy
weight of the reactor. The other one
is availability of water for cooling
purposes and the third is that it should
be away from heavily built-up areas.
Those considerations can be satisfied
at a suitable site in any State. There-
tore, what is the necessity of send-
ing out a big team to go all round
the States, creating a sort of emotion,
a sort of scramble and competition
among States for location of sites? I
submit it is not necessary.

Take, for example, England which
is a small country. It has an area of
only 100,000 square miles the area of
Andhra Pradesh. At the moment,
there are already 11 atomic energy
stations,  Therefore, whenever we
want to have an atomic power station,
we can decide upon the site quite
easily. There is no necessity to send
out a team all over the country.

Also because atomic energy pro-
duction is financed by the Centre and
because it has to be in the common
interest of all, it is necessary that this
atomic energy is shared not by a
particular State alone but by all the
States within a range of 300 or 400
miles, an economic dgistance for the
transmission of power.

Mr, Speaker: The hon. Member has
two minutes more,

Dr. K. L. Rao: I would like to have
a few more minutes,
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Shri Sham Lal Saraf: It is a highly
technical subject. He has mastery
over it.

Dr. K. L. Rao: The Atomic Energy
Authority must have some permanent
members and some temporary mem-
bers. Membership must be on the
basis of duties. It is no use putting
some ICS officers or administrative
officers. What we want is a member
for engineering, a member for reactor,
a member for isotopes and so on. If
we do that, the scientists who are
working in the department will get
encouraged and will feel that they
are partners in this development,

There is another aspect. No doubt
it may be very costly to go in for try-
ing to use nuclear energy in ships.
Nevertheless, we should not wait till
other people discover the techniques.
We should in some . small way carry
out model experiments and gain ex-
perience in the use of nuclear energy
for ship propulsion.

There is one thing more. We
should not diversify or detract from
out set purpose. Our set purpose is
to attain the maximum knowledge in

the field of atomic energy. What I
mean is this. Suppose there is a
power station. The Atomic Energy

Authority should not divert their
energies by taking up the work con-
nected with thermal station. For
suh purposes the Central Water and
Power Commission is there.  Those
people have got experience of this
work. I would definitely say that the
time of the atomic Energy authcrity
should not be wasted in drawing up
specifications for boilers, erection of
thermal plants and so on. This is
the practice all over the world. It
is necessary to follow it in this coun-
try as well. The Atomic Energy De-
partment can be consultants to the
power energies on nuclear fuel
aspects,

This department also deals with
space research, It would have been
better if there were two sections in
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the Report onc dealing with nuclear
energy and the other devoted to space
research. Space research is an en-
tirely different field. It would have
been better if it had been the res-
ponsibility of a separate department
or separate authority itself, because
it has assumed very great irmportance
in the modern world.

We should not mix up this and that.
I am anxious that our entire energy
must be devoted to the development
of atomic energy, which is most
essential for the survival in the com-
munity of nations.
17 hrs.

Both space research and atomic re-
search are subjects which are very
fascinating, no doubt, but they are
very difficult to understand. Therefore,
very simple and popular books are
very essential. It is always the rule
that thesc books are best written only
by the speialists. I would, therefore,
submit that the Publications Section
of the Atomic Energy Department can
put out some of these books suitakle
for various types of people, and per-
meate the entire nation with know-
ledge of atomic energy, what it
means, how it is of use, etc. The
whole nation must get into that spirit.

Lastly, I would only submit that in
so far as we have got very little
money for a very vita]l subject like
this, on which several crores are spent
by foreign countries, we must spread
it out, we must achieve the utmost
economy by putting up simple build-
ings, by eliminating as far as possi-
ble non-technical and non-productive
staff, and by adopting well-proved
techniques in the present phase of our
development.

ot &3 ;eI AR, 98 vAfAE
Aol &1 fawg aga wgea ¥1 & AW
ag a7 wfwwa o @ w R A
gw @ & 7 %1 marfaw a0 F7 A=
g1 s 3w AT H ' AT wwieE
2 & snfas wed ¥ oafssm €
9T FATU 3234 3@ AT H wfEF
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I at wr nzites qee &1 fAatr
F7 gohd ¢ afFT 28 T3 g | gWIT
T1zq fafaee gega # 77 CATEAHE
fagra # »ft srear A wfg afvfeata
F waae IAE1 I Afa ®1 g
qer AR ArAgrada # Afq grr g
ft gawt ®ed T 7 F fag agrd
qer o 2 | fom s @atay T
SO el AT A & I g, W
39 qTE g9 WA & ama i &
¥ FT JIY AT 48 A% g1 Ay | g
qifer ¥r § F™ A 99 &FAr |
@ 1 Fga F—ofax A= 41T
%1 frae & f aEeEd aET &
g aFdt 2 | I g QAfHF Fow
Fa #7 aFa § a1 41 7 fewa ¥ fag
%7 famie #3, H qE1 FF &
werfad AN &1 faga 7o F fan
ST AM |

g9 % g9 99 & a8 g0 § %
w1t ag @ A & fF qo @0 e
% 1o ®ae ¥ e eqifoq
wfpr wa waw 2 we wwaE
feditaem ar TEw @ A IEAT @
gt wohr gfmen & anfeq @ s A
fgzar &1 w7 4 w1 | ¥ S0 Al
waifer g% § @g AQFT GO AT
o ary a9 T ¥ gE €1 afe ag
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[ w3)
Fg g @1 o fggem N faE
AT A1fg W AW AA AR w7
faar wwar =fgg f& gasr waAy
@ar & faq onfas dvg &1 famir
Fxar wfgy, *@ifs aora g B A
F qra Q¥ 7 gf | AR o AMKT
T 39 F | AT fgw A g7 FH
1 gafas AN F1 dEGT TS
% fag g @A =nfgw o

T A 7 AW E N A
f& ozt Ira Toq F¥ 7 ©F A FC |
¥ FT F 7EY FGq {7 gEwr gtAw
FT°q TATH AT | 9g AT 3H A A
sgar w41 f& gma si@m gafas
FF AT ALY & 1 F AN A A
& f @gi <A F1 T e Ay a1 s
W &1 TST FM, ®F FT qg WA
grm A goa Wi &1 gem ) AfEA
S gw S@n A geEfa ®1 aF
sy am A N A E fF A
ferrRdy Tg anfgy  I=FT @@l F7A0
t fF gud ¥ wow feda & awd
wefas doma &1 fAafor #war o |
g FO & Fgw g fx 3@ F fow
T9E 9gT FA 7@l T ¥ AR qAA
WY w9 fear mar £ 1 g7 AR § AFAR
F1 T &AW1 ;Y qren 2 gEa
fedm & foqg  wofas qog a9
Tfgu AR SEF1 CAIRE FATSAT AT
qraga orow & fomw gedwe st
=fgg |

¥ gum /A S ¥ faAdr 2 fE
zar gl o wnfas frad & sady
geafy gt wdY & IHET ATH TART ITAT
arfew, o v fF 3= & #7197
& gu =12 @ wnifas 99 & Aw
g @ g8 wrEAT & woey war & fom
gafes 497 TET@ TEET WfET
a8 ¥ 9 ¥ faw 20
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Shri Vidya Charan Shukla (Maha-
samund): Mr. Speaker, Sir, I rise to
support the demands in the Depart-
ment of Atomic Energy. My prede-
cessor referred to the controversy
whether we should start manufacture
of atom bomb in our country or not.
We do not take Members of the Jan
Sangh seriously in these matters be-
cause I do not think they have given
any due or serious thought to this
problem before giving an opinion on
whether India should also join the
nuclear race in the world. I am sure
that all the right thinking people in
the country will feel that it is a very
wise and right decision not to make
atom bomb in our country even
though technically we are absolutely
capable of making it. Apart from the
tremendous amount of money that
would be needed in manufacturing
them it would not be of any practical
utility. We have seen nuclear power
attacking non-nuclear powers and get-
ting the worse of it. Such was the case
when UK and France attacked UAR.
They could not use their atom bombs;
they had to retreat. This is a small
example. In other circumstances, too,
atom bomb is not finally deciding
things. The larger question of huma-
nity is also there. The Jan Sangh
Member probably did not know that
making atom bomb means carrying
out tests, a series of tests to make
the bombs more perfect, We do not
have any colonies anywhere to test and
we will have to do it right on our own
soil. There are several other compli-
cated problems. Any reasonable man
giving any thought to this matter will
come to the conclusion to which the
Government of India has come, name-
ly that it is not in our interest to in-
dulge in the manufacture of nuclear
bombs in our country.

Sometime back, there was a con-
troversy about the development of
nuclear power in our country. It
was said by many experts, many
power experts, that nuclear power
being very costly, it is a luxury for
us. It may be costly. It is not yet
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certain whether it is costly or not,
compared to hydel or thermal power
resources. Even if it is costly, it is
essentia] that we keep in touch with
the development of nuclear power
production so that in the coming de-
cades, when it will become the main
source of supply for all production of
energy, we shall not be lagging
behind in the knowledge of this vital
matter,

There is a very nice paper, a very
well-argued paper, that has been put
out by Dr. BhabRa—Atomic Energy in
Indian Economy. Itis a very well-
argued paper, and it has pointed out
many factors which make it doubtful
whether thermal or hydel power pro-
duction is cheaper than the produc-
tion of atomic power. Again, Shri
Gopala Ayyangar has also written a
beautiful article entitled Capital co-
efficients for some power schemes in
India. That also deals in effeect with
the same subject. It is g very dis-
quieting feature that the Central
Water and Power Commission has
come out with another paper which
controverts or denies certain things
which have been said by the Atomic
Energy Commission. It sought to prove
that what has been said by the Atomic
Energy Commission is not true or is
not correct, I personally feel that
two Commissions of the same Govern-
ment should not enter into a public
controversy of this nature and try to
disprove what each other is saying
about these matters.

Another important activity that bas
been taken up by the Atomic Energy
Department is the space research pro-
gramme. I compliment the depart-
ment for undertaking this, and al-
though we have made a very modest
start, we have started very well, and
1 am sure we will press on with it,
so that we can keep in touch with
the latest developments in this regard;
particularly, this project known as
the project Satellite Communications
which is being established in our
country is extremely important for a
country like ours, where the commu-
nication facilities are yet far from
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perfect. This will not only enable us
to communicate to each other effi-
ciently from one part to another part,
but will also aid international com-
munication. It will be extremely
important and it will bring India
closer to many friendly countries all
over the world,

Then, this international equatorial
sounding rocket launching facility
which is being set up in our country
also points to the fact that we have
taken up the space programme seri-
ously, and we want to develop it so
that our country could also benefit
from the advancement of these things.

We have a fairly rich source of
atomic minerals in our country.
Apart from fulfilling our needs, we
can also develop big export trade of
these atomic minerals, particularly
to such countries as have declared
and which have said that they are
devoted to peaceful use of atomic
energy. We have been exporting
some ilmenite to other countries, but
I am sorry to say that the export of
ilmenite has recently fallen very
badly. It is said that the Govern-
ment of India are making efforts to
recapture the lost market, and are
trying their best to see that the export
of ilmenite is again increased. I am
sure this could be done if this matter
is properly handed in a commercial
manner. I am afraid this was not
handled in a commercial manner
before,

There is one point about the power
house. It is not clear whether the
American company which is advising
us in setting up this power station at
Tarapore has taken the complete res-
ponsibility about the performance; if
they have taken the complete res-
ponsibility about fhe performance,
when the station is to come, and whe-
ther they have also bound this item
with a guarantee clause, with a
penalty incorported in it—that in case
the station does not give the per-
formance as stated in the project
report, then, whether they would be
liable to pay any penalty on that.
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1 am glad that the second atomic
power station at Rana Pratap Sagar
is being put up by our own techni-
clans, engineers and scientists. The
.scheme is being given by a foreign
collaborator. Here also I would re-
.quest the Government to see that the
people who are supplying tlus
scheme are bound down to certain
agreements, which will enable us to
recover penalty from them, which is
very unlikely, if this does not come
up well.

Shri Surendranath Dwivedy: Sir,
we are proud of the achievements and
‘the devotion with which the scien-
tists, both young and old, in the
Atomic Energy Commission work. I
take this opportunity again to point
out certain matters, which I had the
privilege to raise in this House on a
-previous occasion, j.e. regarding the
-organisation of the Commission.

We are also happy that we have
.al the head of this organisation. That
such a reputed scientist as Dr. Bhabha
gives it an international prestige. At
the same time, I think the time has
<come when the Government should
.seriously think whether top scientists,
-who ought to devote more time to
supervise and give advice to the
workers regarding research, survey,
.etc. in different parts of the country
under the auspices of this Commis-
sion, would devote their entire time
.to this or they should be saddled with
the responsibility of administration of
this Commission. As it is found, Dr.
Bhabha has very great responsibility
to discharge in other parts of the
-world also. Hardly he gets time to
look to research work I do not know;
I will be happy if I am told if he has
also had occasions to go to the actual
field to see what are the practical
.difficulties faced by the young - scien-
tists who are taking up this work in
mountainous terrain and how he is
.going to solve them. Probably it has
not been possible for him to go, on
:account of the fact that the time he
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can afford is mainly concerned with
the administrative aspects of it,

I will give one example. On the
last occasion, I raised the question of
the appointment of a Director for the
Atomic Minerals Division here in
Dclhi. Dr. Ghosh was a very re-
nowned person and it has to be ad-
mitted that when Dr. Ghosh was the
Director the work of this division ex-
panded like anything. The scientists
working wunder this division were
very happy because he was paying
particular attention to the problems
of the scientists who are working in
very difficult regions. But some
years have passed and still the Gov-
ernment have not been able to ap-
point a whole-time Director. I have
nothing to say against the present
Geological Adviser who has been en-
trusted with the task. But he has
also certain other duties to attend to
and I do not think that such an im-
portant post should remain vacant.
Am I to understand that in this coun-
try, there is no sufficient talent to
come forward to be appointed as
Director of this division? These are
things which I think ought to receive
immediate attention.

1 feel that not only in the Atomic
Energy Commission, but in other
departments too, efforts should be
made to see that there is division of
work so far as scientists and adminis-
trators are concerned. I do not say
that there should be parallel depart-
ments, but there should be co-ordina-
tion. Overall charge must be of the
scientists, but the administrative as-
pect of it must be entrusted to per-
sons who devote more time, rather the
entire time, for this type of work.
Sir, regarding manufacture of atom
bomb, I do not accept this view. I
fully agree that this country should
stick to its policy of not manufactur-
ing nuclear bombs or atom bombs,
come what may. At least the peace
voice of India must not be a pray to
the mad race. We are very clear on
this. Of course, in the context of the
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present situation, the present emer-
gency and the Chinese aggression, I
do not know what the thinking of the
Government is, Do they contemp-
late taking assistance from other
countries when situation demands.
Even then I am not of the opinion
that we should also manufacture or
use nuclear bombs against our enemy,
whoever he may be. .

But what I want to know is, if that
is our fixed policy, then why are we
creating the capacity to manufacture
these bombs? What happens to the
investment that we are making? If
we have taken it as a principle that
we would never manufacture atomic
bombs, what is the necessity of creat-
ing the capacity and taking money for
this purpose? If we are really having
any machinery for this purpose, that
should be devoted entirely for other
beneficial use in this country which
has been indicated by many hon.
Members. 1 want to be clarified in
this matter as to whether this capacity
that we are creating for manufacture
of atom bombs would also give us
sufficient facility to look to the other
aspect of utilisation of the atomic
energy, to the beneficia] use of atomic
power,

Then, about this report I want to
say one or two things. I do not think
the report is very satisfactory as it
has been presented to us. I find that
on page 13 details are lacking about
some areas where investigations are
going on—areas like Punjab, B.har
and Uttar Pradesh. 1 think that on
future occasions the actual achieve-
ments in these areas should be given
in the reports. On the same page it
1s said:

“Prospecting in the Umra and
Udaisagar areas of Rajasthan,
however, has been discontinued
due to lack of reserves.”

‘The prospecting in these areas was
started a few years back. When did
the Department come to know that
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there was lack of reserves? Could
it not have been stopped two years
back or even before that when they
got the information that there was
lack of reserves? Why was it carried
on till now, and at what cost? I also
find that there is mention about a
separate project for the Jaduguda
Mines. Was it necessary to have a
separate mining project for this?
Was this Atomic Minerals Division
not capable to carry out the work of
this project also?

When I am speaking about this De-
partment, I would like to ask one
thing. The Prime Minister gave me_
a reply on 19th August, 1961, when
we discussed this matter in this House
on the annual report, about the pay,
facilities and other emoluments given
to the scientists who are working
under this division. He said that
taking the recommendations of the
Pay Commission, although no special
mention was made there about scien-
tists as such, and taking all other
factors into consideration, some deci-
sion would be taken very soon and
retrospective effect would be given
regarding special pay and other
things. I want to know whether
that has been done.

Lastly, I only want to impress that
there should not be any occasion for
grievances that scientists are not get-
ting . proper opportunities to work in
the departments which they have
chosen to work in, because at least
this is one of the departments where
we should create conditions in which a
scientist who once chooses a depart-
ment should feel assured of his ser-
vices, of his future prospects and he
may not have the temptation, for
reasans other than the work that he
has undertaken, to go to other
departments in search of other

opportunities.

Shri V. B, Gandhi (Bombay Central
South): Mr. Speaker, we have be-
fore us this Report of the Atomic
Energy Department, which tells us a
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story of heartening all-round pro-
gress in the expansion of research and
development in atomic energy. We
in India have three reactors, Apsara,
Zerlina and their big brother CIR.
All of them have been operating satis-
factorily, at power levels, appropriate
to their capacity. 1 shall not spend
more time on this part of the report,
but shall proceed directly to consider
§omething which is of more immediate
importance to us, and that ig the de-
velopment of atomic power stations
in this country.

In the report we have a fairly de-
tailed account of the steps that have
led to the acccplance, or approval I
should say, of the tender of the In-
ternational General Electric Com-
pany for the establishment of a power
station at Tarapore. Of course, some
things have still to be settled, nego-
tiations have still to be completed
with the US Government with regard
to several important matters such as
arrangements for financing, fuel sup-
ply, safeguards and allied matters.

We are glad to know that the power
that will be supplied by the Tarapore
power station will be available at an
economic rate of 3.25 nP per kwh
That compares very favourably with
the cost of conventional thermal
power. Besides, we in this region of
Maharashtra and Gujarat, and for that
matter many other regions in this
country, have not much to choose. We
are all power-hungry regions, and we
also know that power stations are not
so easy to get; they are not sold in a
shop round the corner. A lot of work
has to be done before a power station
can be a reality.

The Tarapore power station is a
kind of, what they call, a turn-key
contract station. In other words, it
would mean that GEC will handle the

job more or less completely, that {

there will be little opportunity or not

much opportunity for s
tists and engineers {0 participate.

However, there is going to be anotherP
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power station in Rajasthan, which has
been planned and where some pro-
gress has been made. In the case of
Qns power station in Rajasthan there
is a fundamenta] difference, and that
fhfference lies in the fact that here
in the Rajasthan project, which will
be our second power station there
wil] be greater interest for 'us, be-
cause this station will be built by In-
dian scientists and engineers them-
selves. Onmly, the designs would be
obtained from Canada. We are all very
proud of the fact that this new station
is being undertaken. It is not going
to be a small station either. It is go-
ing to have a capacity int'ially of 200
megawatts with a provision for doub-
ling that capacity if required.

We have to be very careful of our
steps from here on. We have seen
that very often the response to the
needs of the Atomic Energy Depart-
ment from authorities who control
finance is not of the kind that would
help. I would like that whether on
account of negotiations for finance
with the Canadian friends or nego-
tiations connected with provision of
safeguards and other allied matters, it
should be seen that this fundamental
feature which is inherent in the se-
cond project for Rajasthan, that is,
that there will be greater initiative,
greater participation for our scientists
and engineers in completing the job
with greater independence for them at
al} levels, should be preserved. If, for
any reason, Government finds that
there are difficulties in getting the
Canadian friends to agree to finance
on reasonable terms or to accept safe-
guards which are reasonable, I think,
the need for a second power project
in Rajasthan is so vital, so immediate
and urgent and also the need for our
scientists and engineers to learn the
trade is so very important that I hope
the Government will not allow consi-
derations of finance to come in the
way. 1 say this because I know things
of this kind have happened even in
jnstances of lesser importance.
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1 am informed that in the case of
the uranium mill at Jaduguda diffi-
culties are being experienced. I do
not think here the finance involved is
of any very large proportion but the
response from those who are supposed
to release foreign exchange for such
important projects is not of the kind
that would be helpful. The work of
the uranium mill is likely to be held
up for delays in finance being avail-
able. Here in this uranium mill we
know, have something which is a link
in the chain that leads to the pro-
duction of plutonium as the final pro-
duct and we all know enough by this
time to realise and appreciate the im-
portance of plutonium in our future.
1t is an indispensable matter for our
future. It is wrong to hold up pro-
gress for want of foreign exchange re-
lease to the department at any time
and it is dangerous to do so at such
a critical time.

Dr. Gaitonde (Goa, Daman and
Diu): Mr. Speaker, Sir, most of
the hon. Members who have spoken
before me have praised the work of
the Atomic Energy Commission and
Dr. Bhabha. Now, it is about six
years that the Atomic Energy Com-
mission succeeded in putting the reac-
tor in action and during these six year
the development is so good, so big,
that, of course, anybody would praise
it. 1 myself had an opportunity of
participating in the same conference
where two of the scientists of the Ato-
mic Energy Commission participated
and I could easily see their worth,
their brilliance and their originality.

This does not mean that the report
that has been presented to us is ab-
solutely perfect. It is not. For ex-
ample, 1 would draw your attention
{0 one point which is very important
for me and that is as regards the Tata
Memorial Hospital. I really do not
understand the link between the Tata
Memorial Hospital and the Atomic
Energy Commission. The Tata Memo-
rial Hospital is only for cancer. The
reason that is being given here is that
the treatment and research in cancer
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and other diseases is done with the
help of radioactive isotopes and other
radioactive substances. This is done
gverywherq in the world. It is noth-
ing new. Today, it is a routine prac-
tice. Everywhere in the world, in
every good hospital the radioactive
isotopes and readioactive substances
are being wused. That cannot be a
reason, for the Tata Memorial Hospi-
tal to belong to the Atomic Energy
Commission. That is not very logical.

Another thing to which I would
like to draw the attention of the Mem-
bers and also of the Commission is
that—if you read it, you may laugh—
this Commission also produces con-
traceptives. Now, there is nothing
wrong in producing contraceptives.
But it does not read well in this re-
port. What I really feel is, apart
from this linking of the Tata Memo-
rial Hospital with the Atomic Energy
Commission, the function of which is
completely different from the function
of the Atomic Energy Commission—
excluding this part—I am in complete
agreement with whatever is stated in
this report.

There are, chiefly, two important
aspects of the report according to me.
The first is the atomic power station
and the second is the space research.
I think the Communist Member re-
ferred to the natural resources saying
that they are important. Of course,
natural resources are important. But,
I believe, it was Dr. Bhabha who once
said that our position today is of the
dung power era and I do believe that
this is really the case in India. If
you ask any scientist anywhere in
the world as to which power should
be used in under-developed countries,
all of them will say that the power
that should be used is atomic power.
Ttere are two reasons for it The first
reason ig that we in Asia do not have
fossil fuel in the same quantity as it
is available in Europe or in the United
States. 1 helieve—I hope the Atomic
En -~ Commission will correct me
if I am wrong—that it is about one-
tenth of the fossil fuel available in
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Europe and less than 1{50th that of
U.S.A. That is the strength of Asia.
This means that even if we wanted to
use natural resources, we Wwill always
be behind other countries. That, natu-
rally, we cannot afford.

Secondly, we have to take a jump
as far as power is concerned, in the
sense that, today, the critteion, the
vardstick that measures the develop-
ment of any country is the per capita
consumption of electricity, or energy
in general. 1 believe in  Asia our
consumption is about 1/100th of the
consumption of developed countries
like {he U.S.A. or Europe. In these
circumstances, naturally, the only
thing that remaing is, instead of hav-
ing coal, you have atomic power,
which wil] last for a long time.
Therefore, I support the grants for
the Atomic Energy Commission. The
second point is about space research.
1 do not know anything about space
research. But, I feel that is one of
the most important lines for our
future work.

Now, I come to a point which is
very dear to me, and that is the mona-
zite sands of Kerala, About 5 years
ago, I believe, Shri Gopala Ayyan-
gar read a paper in the International
Conference as regards monazite sands.
1 believe he said that radio activity
there was between 5 to 20 Roentgen
for 30 years of reproductive life. This
is very high. He also suggested some
work that could be done in this res-
pect. This report does not say much
about this work. The only thing that
has been said is that they are doing

work. What type of work 1is not
known.,
Secondly, I would like to call the

attention of the Commission to the
observation by some doctors that cer-
tain types of diseases are more preve-
lent in Kerala in that =zone. That
zone has got a population of 1 lakh.
These discases, I tnink, should be
taken into consideration while study-
ing the problem of the action of radio
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activity on heredity and other things.
This report also refers to an unexpect-
ed thing. That is, that the sands in
Goa seem to contain some heavy
elements. If they are radio-active,
some care will have to be taken to
study them and their effects.

1 come to the general question of
policy. Of course, today, 1 do not
believe there will be any scientist in
the world who will say that we should
make an atom bomb. The scientists
who made the bomb had their fears
and hopes. Yet, their fears have
come true; but only some of
their hopes not all of them, have
come true. All of them have always
been against explosion. Therefore,
more attention has been concentrated
on peaceful uses. Up till recently, we
knew exactly what is the meaning of
peaceful uses. We used to say there

are only two types: first through
radio-activity and second through
power. I came across a very interest-

ing project. Certainly, the Atomic
Energy Commission knows about this
project—Gnome project of the U.S.A.
In 1961, a few days before the action
in Goa, the project was put into ex-
ecution. President Kennedy said on
October 25th, aboutl this project that
it was a further example of this
country’s desire to turn atomic power
to men’s welfare rather than to des-
truction. What is this project? The
project is,—I will read it out from
page 208 of the book, Major activities
in the Atomic Energy Programs—
January-December 1961, published in
January, 1962.

It says as follows:

“The Commission’s Plowshare
programme is directed toward de-
monstrating that nuclear explo-
sives can be used for a variety
of peacefu] industrial, scientific,
and civilian uses such as excava-
tion projects, the tapping of water
and mineral resources, and pos-
sible heat reservoirs.”

1 do not know what the policy the
Government of India is in this res-
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pect, whether this explosion will be
considered as a peaceful or not as a
peaceful use. I think that some
thought should be given to this.

Another thing that I have seen in
this report js that there is no men-
tion of accidents. I really do not un-
derstand why they have only said that
they are taking preventive measures
against the accidents, But, are we to
believe that there has heen no acci-
dent in the Atomic Energy Commis-
sion where hundreds of workers are
working? In other countries, acci-
dents do occur. Of course, they are
not of the nature that the Commission
appointed by the American Atomic
Energy Commission had pointed out.
Some years ago, there was a commis-
sion consisting of a group of experts
on the possible consequences of a bad
reactor accident, and the report was
known as ‘Wash-740’. And they be-
lieved that if there is an accident there
will be thousands of casualities and
thousands of millions of dollars worth
of damage. This accident is of a
type when you lose contro] of it.

Up till now there have been only
20 occasions when a reactor went out
of control, and where there were only
six deaths and g loss of a few hund-
red thousand dollars. This is all over
the world taking all the atomic plants
into consideration. But then, those
are the major things. But there are
always minor accidents, and the coun-
try should naturally know what type
of accidents take place. The report
referred to earlier gives all the acci-
dents and also mentions what is be-
ing done about them in the United
States. So, I would like to suggest
that it would be a good idea for the
Atomic Energy Commission to give in
the next report an idea of some as-
pects of this problem.

I think that it was Dr. K. L. Rao
who referred to how much power was
being used in England It js good for
us to know what other countries are
doing. Otherwise, we would be al-
ways behind the times. The atonle
power plants in England today give
about 575 M.W. of energy, and within
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a few years, that is, by the end of
1968, they will be able to give 4500
M.W.,, while the atomic energy power
plany that we are going to establish
will give only about 380 M.W. So, I
feel that all of us should encourage
those plants, and we should have not
only one but as many as possible tak-
ing into consideration the size of our
population and the time-lag in the
development between us and the high-
ly developed countries.

I shall now come to isotopes. I am
very glad that we are now producing
our own isotopes for our purposes.
Till very recently, that is up to four
years ago, we had to import isotopes
either from the U.S. or from England..
Today we do not need to do it. This
1s one of those things which the scien-
tists India have been able {o pro-
duce. We should be extremely happy
over this, that the work that is being
doen in the Commission is producing
very good results.

I will conclude by saying a few
words about what happened when the
first reaction took place about 20 years
and a few months ago. They celeb-
rated the 2nd of December last as the
20th anniversry of the first reaction.
The House will be surprised to know
that on the 2nd of December 1942,
when the first self-sustaining action’
took place, they celebrated it in the
following way. A bottle was opened.
It was a bottle of Chianti which is a
type of wine. One of the scientists
opened it. It was distributed to all
the scientists in paper cups. Toady,
after 20 years, that bottle of Chianti
is as well known as the reactor it-
self.

For the first time in August 1956,
Dr. Bhabha brought about this reac-
tion in Trombay. I do not know whe-
ther he had any Chianti....

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): There is prohibition in
Bombay.

Dr. Gaitonde: He might have dis-
tributed some neera to his friends..
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Mr. Speaker: Some doctor couid
:supply him,

Dr. Gaitonde: This is only to show
the difference between the way we
celebrate and the way they celebrate.

Now that we are in an emergency,
I feel that we should attach much
more importance to the problem of
-atomic energy because of the power
that we need.

Shri Shivaji Rao S. Deshmukh
(Parbhani): I thank you for giving
me this opportunity to participate in
this most important debate on the
Demands for Grans of the Department
«of Atomic Energy. Though the
Atomic Energy Department was
started very late in the fifties, I think
it has progressed so much that it de-
serves our congratulations. I there-
fore support the Demands for Grants.

Our Atomic Energy Commission
has the distinction of being presided
over by Dr. H. J. Bhabha whose tech-
nical talents and eminence in atomic
science are unchallenged and univer-
sally acknowledged. Particularly in a
poor country like India with a back-
ward economy, which wants to deve-
lop at a pace sufficient enough to raise
the standard of living of the masses,
atomic energy constitutes the ultimate
hope, and I should say, the only hope,
for economic progress.

I remember to have read somewhere
that according to an international
survey conducted by some authorities,
the known power resources of the
‘world were divided into 40 abstract
units. Out of these, the United States
was supposed to possess 12 and India
only half. But now, because of the
revolution that has occurred in the
power environments, because of the
possibility of using atomic energy, the
known power resources of the world
is placed at 400 abstract units out of
which India is supposed to possess
more than 220 units. So, the tremen-
dous possibilities that atomic energy
can have for India can scarcely be
over-estimated. But with the speed
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with which our Atomic Energy Com-
mission moves forward, I think it is
futile to expect any revolutionary
changes in the power pattern of India
as a whole.

I belong to that State which stands
to benefit by the establishment of the
Tarapur atomic power station. I was
glad to hear that the cost of the
station, as a result of a change in the
design, has been considerably lowered,
and that it now favourably compares
with the cost of conventional power
stations. But I have a grouse against
this change in design, The atomic base
mineral on which this station will be
based will have to be totally imported
from U.K. I think in the vital aspect
of atomic power, to be totally depen-
dant on even a friendly country like
UK. will mean taking a risk, which
the nation cannot afford at this stage.
I would have been happy if we had
proceeded with the Calder Hall type
of station which we had in mind for
establishment at Tarapur, which had
the benefit of being based on Indian
atomic ores, This sudden change, with
the intention of achieving economy in
the establishment of the Tarapur
power station, has placed certain
thinking pepole in Maharashtra in a
quandary as to their perpetual de-
pendance on foreign supply for atomic
fuel. I think the authorities in the
Commission will take due note of this,
and see to it that within a reasonable
space of time the atomic fue] requir-
ed is indigenously produced. On this
basis I wish to congratulate the Atomic
Energy Commission for their design
of the Rana Pratap Sagar power
station, which they say will be of the
Candu type, and will utilise Indian
ores. Thefore, I think the setting up
of a heavy water plant and the pro-
cessing of our atomic ores to suit the
Candu type of design is a step in the
right direction and has come at the
right moment.

Further, as has been stated by my
hon. friend Dr. Gaitonde, the role of
the Atomic Energy Commission in the
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Tata Institute of Fundamental Re-
gsearch and Hopkins Institute is com-
mendable, but their link with the Tata
Memorial Hospital leaves much to
comment upon. I think the Tata Me-
morial Hospital should not be singled
out for favoured treatment at the
hands of the atomic energy establish-
ment,

We are fortunate enough to have
only three atomic reactors. We start-
ed with Apsara, we then proceeded to
establish the Canada-India reactor,
and now we have the Zerlina, our
own reactor. But this number of three
reactors for g vast country like India
sounds ridiculous, against the total
number of 300 reactors of such type
in the world. I think something
should be done to see to it that India
assumes its place in the field of the
development of atomic research,

18 hrs.

India has got the distinction of
having Dr. Bose, who is now acknow-
ledged to be the originator of nuclear
physics. He was the first scientist
who said that if a thin film of hydro-
gen were subjected to bombardment
by ultra particles, it gives the parti-
cles a charge. He was the first scien-
tist who propounded the theory that
atoms are charged, which ultimately
led to the division of the atom. There-
fore, the nation which has laid the
foundation of nuclear physics, the
nation which for the first time raised
the possibilities of dividing the atom,
the nation which has now got 220
abstract units of power on the revolu-
tionised pattern of power which the
world proposes to have, should have
some more important and eminent
place in the entire devlopment of
atomic research, and I think with the
co-operation of Dr, Bhabha, and with
his eminence, we shall progress satis-
factorily, if the House agrees to meet
the Demands for Grants which ought
to be on a much greater scale than
today, Now, we are claiming that we
are leading the world in peaceful
.uses of atomic energy. We forget one
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fundamenta] fact that UK which does
not profess to lead the world in this
field of peaceful uses of atomic energy
is working on a reactor which will be
suitably placed on the locomotive, In
a pation whose principal cities are divi-
ded by thousands of miles, where ele-
ctric traction possibility or deiselisation

. possibilities are next to nothing deise-

lisation requires setting up of huge
reservoirs and an elaborate delivery
system—it is not late in the day now
to think of having reactors on the
Indian locos. I think it is not difficult
to work on these lines. I do not
suppose that our atomic scientists will
lag behind. The world has progres-
sed to such an extent that people are
thinking of having one atomic mecha-
nism which will give unlimited
supply of fuel to the motor car. No
one in this House desires India to
have a nuclear or atomic bomb. But
we are equally serious that our Ato-
mic Energy Commission would move
in this direction to see that India re-
ally leads in the peaceful uses of ato-
mic energy. We have seen atomic
particles and tracers used in locating
silts, sands, etc. There are unlimited
possibilities like that. It may be that
in a nation of illiterate people who
are, according to our Prime Minister,
in the cow dung age, we may lag be-
hind in atomic age. When we have
bright prospects of development of
atomic science, we can look upon the
Atomic Energy Commission to lead
the nation in peaceful uses of atomic
energy and to see that India gets its
own place in the peaceful uses of ato-
mic energy. We propose to put up at
Mahabalipuram a design totally cons-
tructed by our own scientists. Our
scientists deserve our congratulations.
Shall I continue on Monday?

Mr, Speaker No; he should finish
today.

Shri Shivaji Rao S. Deshmukh: I
think our scientists deserve the con-
gratulations for being successful in
fabricating and constructing 200 MW
atomic reactors. Our progress in
Tarapore project leaves much room to
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_ [Shri Shivaji Rao S. Deshmukh]
be desired; we hope that it would be
expedited,

Shri Bade: He may continue on
Monday, Sir,

Mr. Speaker: No, I am concluding
the debate today with him.

Shri Shivaji Rao S. Deshmukh: I
will require five more minutes.

Mr, Speaker: He will
three minutes.

have two or

Shri Shivaji Rao S. Deshmukh:
Within flve minutes I will close,

The sudden change in the Tarapore
design does not allow the Tarapore
station to progress according to sche-
dule. So. we lag behind and I think
we will be successful in meeting this
lagging behind. When it is finished it
will add considerably to the power
potential in Maharashtra and Bombay.
It seems to me that this rosy picture
of an atomic energy power station
being located at Tarapore which will
be in a position to meet to a conside-
rable extent the requirements of
power hungry regions of Bombay
and Maharashtra should not be looked
upon from this point of view as being
a ground to refuse the other conven-
tional sources of power, I refer
particularly to electricity which is a
scarce commodity in this region, Be-
cause of this, the people of Mahara-
shtra look to Tarapore as a symbol of
their future progress and they wish
that nothing should be done that
would ultimately retard or lead to a
slow process of establishment of the
power statioq at Tarapore,

I wish that the Atomic Energy
Commission and the authorities con-
cerned see to it that the fabrication of
future atomic fuels at Tarapore would
be completely in Indian hands and
that it will be processed out of the
Atomic fuels which are at the dispo-
sal of India. I hope it will ultimately,
and successfully lead Tarapore to
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complete self-sufficiency in this sole
and vital respect of atomic fuel,

There is nothing more to be said
about our future atomic stations at
Rana Pratap Sagar and Mahabalipu-
ram. I only congratulate our engine-
ers and our scientists in the Atomic
Energy Commission who have shown
remarkably that atomic energy can
be the third largest source of power
in India, not in the distant future but
in the fourth Five Year Plan period.
I think further investigations should
be undertaken at the techno-economic
level for suitable sites for the selec-
tion of atomic energy power stations.

Further, I shall make one point
clear. I wish that the Prime Minister
will be in a position to make an
authoritative statement on this. There
is much unrest and there are doubts
in the minds of people because of the
alleged news of nuclear explosion by
China somewhere in Tibet, We were
informed in this House that we have
got our own atomic detector at Gang-
tok. But our scientists are not in a
position to state on the basis of any
increase in radio-activity, whether
there had been any nuclear explo-
sion in Tibet. I think it devolves
upon the authorities in the Atomic
Energy establishment that they owe
this as their fundamental duty to this
nation, to be in a position to scientifi-
cally locate the possible sites of
nuclear explosions or to state defini-
tely that there had not been any such
nuclear explosion in Tibet or Sinkiang
by China. In the light of the strained
relations between India and China,
everyone is concerned about the ato-
mic development in China, When we
say that India does not lag behind
China in atomic development, it is
reasonable to expect that every
Member of this House should be in a
position to know definitely how far
China has progressed and where she
exactly stands. When we say that be-
cause of nuclear explosions’ that were
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undertaken by French people in the
Sahara there have been dangerous
possibilities of nuclear radiation, I
think that the same possibilities may
be there on our own territory because
of the alleged explosion of nuclear
bomb by China,

I would refer-to one last point. be-
fore I finish. We and our doctors in
this nation are faced with a hazard of
being exposed to considerable dozes
of radiation, particularly those work-
ing in the TB sanatoria. The doctors
especially have to examine with naked
eye hundreds of patients. I think due
regard should be paid by the Atomic
Energy establishment to define care-
fully radiation hazards which the
doctors’ eyes will be subject to. They
are all protected by aprons, but the
eyes are the portions which are ex-
posed. I have been informed that the
eyes are the portions which are least
affected by radiation. Even then, the
hazards of radiation are there. There-
fore, there should be a definite state-
ment as to the level of radiation
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which the human eye can  sustain.
Care should be taken to see that our
doctors do not suffer because of radia-
tion hazards for the most humane
service they render to the people. In
this respect also, our Atomic Energy
Commission should guide their ener-
gies,

I once again congratulate the Com~-
mission on the success they have
achieved, I hope their success in
future will be on a much grander and
bigger scale, and what they are trying
to do will ultimately succeed in
developing the Tarapore power station
according to schedule. With these
words, I resume my seat.

Mr, Speaker: The Prime Minister
wil] reply to the debate on Monday.
The debate is otherwise concluded.

18.10 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, March
25, 1963/Chaitra 4, 1884 (Saka).
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DAILY DIGEST

[Saturday, March 23, 1963/Chaitra 2, 1885 (Saka)]

CALLING ATTENTION
TO MATTERS OF UR-
GBNT PUBLIC IMPOR-
TANCE .

() Shri Hem Barua called the
attention of the Minister of
Labour and Employment
to the accident at Jamuria
Colliery on the 215t March,
1963 resulting in the death
of six workers and injuries
to several others.

The Deputy Minister of
Labour and Employment
(Shri R. K. Malviya) made
a statement in regard there-
0.

@#5) Shr Yashpal singh called
attention of the Prime
Minister to the reported
heavy concentration of
Chinese troops in Tibet.

The Prime Minister (Shri
Jawaharlal Nehru) made a
statemtnt in regard thereto.

THE

PAPERS LAID ON
TABLE .

(1) A statement regarding
Krishna-Godavari Waters
together with a copy of the
‘Report of the Krishna Go-
dawari Commission—Sum-
mary and Principal Re-
commendations’.

(2) A copy of the Uttar Pra-
desh Paddy and Rice (Re-
stricion on  Movement)
Amendment Order, 1963
published in Notification

CoLuMNs

5609—18

PAPERS LAID ON THE
TABLE—contd.

No. G.S.R. 462 dated the
16th March, 1963 under
sub-section (6) of section
3 of the Essential Com-
modities Act, 1955 *

REPORT OF ESTIMATES
(l.;:gMMITTBE PRESENT-

Thi;teieth Report was présem-
ed.

-

5808

CoLuMNSs

5619

DEMANDS FOR GRANTS 5619—s804

(s) Further discussion on
Demands for Grants in res-
pect of the Ministry of Edu-
cation was concluded and
all the Demands were voted
in full.

(#) Discussion on Demands
for Grants in respect of the
Ministry of  Scientific
Research and Cultural Af-
fairs commenced and con-
cluded. All the Demands
were voted in full.

(s15) Discussion on Demands
for Grants in respect of the
Department of  Ato-
mic Energy commenced.
The discussion was not
concluded.

AGENDA FOR MONDAY,
MARCH, 2]2;\1963/CHAITRA
4, 1885 (SAKA)

Discussion on Demands for
Grants in respect of the
Department of Atomic
Energy and the Ministry
of Health.

5618

GMGIPND—LS I1—3160 (Ai) LSD—4~4-63—880
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